CENTRAL ﬁDMINISTRATIVE TRIBUNAL
BANGALGRE BENCH ‘

Second Floor,

- Compercial Complex,
Indiranagar,
Bangalore-38.

Dated: 17 JAN1994
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APPLBSANTS:-Sri.C.R.Rangadhamaiah and Others

v/s

RESPONDENTS:= The Chairman,Railway Boaid_and Others.
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13.

14..

15.

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore=9.

Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor, Koch1-682017.

Sri.P.Shivan Pillai, Advocate Grass House,Monestary Road,
#Marikkamuri, Koch1—682011.

Sri. Vljaynarayan 3-C ELDORADO, 112 Nungambakkam ngh Road,
Madras-600 034.

Chairmen,Railway Board,Rail Bhavan,New Delhi.
The Secretary,Ministry of Railway,Reil Bhaven,New Delhi.
The Beneral Manager,Southern Railways,Park Town,Madras-3..

The Chief Personnel Offlcer Southern Rallways Park Town,
Madras-3.

The Divisional Railway Manager Southern Rallways Mysore.

The Senior Divisional Personnel Officer,Southern RollWays,
Palghat,Kerela.

The Divisional Personnel Officer,Southern Rallways,
Maduraei Division,Madurai.

The Divisional Superintendent,Southern Rallways,

. Divisional Offlce,Palghat Kereala.

The Divisional Railway Manager,Southern Railway,Bangalore.

'Sri.K.R.D.Karanth,Advocate, 32,Mangal anagar, Sankey Road Cross,

Bangalore-5x.

Sri.A.N Venugopala Gowda,Advocate No.8/2, Upstalrs,
R.V.Road,Opp:Bangalore Hospitael,Bengalore-4. .
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SUBJECT:- Forwarding of copiés of the Orders passed by
: the Central Administrative Tribunal,Bangalore. .
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Please find enclosed herewith a c¢py of the ORDER
passed by this Tribunal in the above mentioned applications

on 16th Day of December,l1993, for further necessary action.
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CENTRAL '
o BANGALORE BENCH .

_ADMINISTRATIVE TR IBUNAL™.

0 R NOS 395 to\403/91 57/90 41 /90 320/92

298‘92 ~377/32 and 44 to 80 3

THURSDAY THIS THE 15TH DAY GF DECENBER

SHRI JUSTICE P.K.SHYAMSUNDAR
_SHRI V. RAMAKR ISHNEN
Sri C.R7Rdngadhamaiah,

$/0 Sri Rangezish,
aged about 68’ years,

Retired Guard-A Specisal,

Chikkabidre,

.Ch1kkanarayakanahalll Taluk. -

Srl KoV Sreekantlah
S/0 Sri K.V, Subramanyalah
aged about .69 yesrs,

Retired Guard-A Special, ‘ _

Ch-70,6th Naln,SardsuathlpuLsm;

fMysoru 9,

Sri M N Na*eyana Setty,

S/0 Sri K.Muniswamaiszh,
Retired Guard-A Spe01al

. 2003/2, Rajkemal Street

Nysore -1

. Sri B,J.Nagarajsiah,

S/0 Sri Jsyapale ‘Nayznar,
Retired Guerd-P Special,

158, Shanksranzgdr, -
J.B.Kavel, Beng?lore—560 022

Sr1 Ke Seshadri, S/0 Sri- Krlshna
8hatta, aged about 69 yeers,
Retired Guard-A Specisl,

92 Lakshmipuram, Arsikere, -

Srl M. Channabasavalah

$/0 Sri Madeppa,aged- “about 69 years,
Retired Guard-f Specisal,

964, 9th Naln Road, 6th Cross,

P njﬁﬁhnager Bangclore -2

AD'VW/

A§Sg¢fﬂ“v,§f avasachar,A
(

870 SHw A\UB kata}emachor,
aged aBout\éQ years,
Retared Puarﬂ 3 Sp901el

%9,  I¢1 Parslllel Rozd

Jaﬁenpgar Ext&nsion,

\\@ Shlmoﬁh’ oun,= 577, 201

Q= 3
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11. A
" Retired &uerd At Speciel,

*0 -2‘0'0

KSri‘ShivésUamy,VS/o Sri/T._

Burgechalem Pillei, aged
sbout 69 gears, Retired
Driver-k Speciel, 44, II

- Main, Medes Block, Neuw

Bamboo Bezar, Mysore-21

Sri_J.N.Bheroah, S/o Sri W.p,
Pheroah, Retired Driver-R
Speciel, 2355, I Mein, II -
Cross, K.GeKoppal, Chamsrcfa-

-puram, Mysore,

Sri R.J«Mahedevan,
8/0 R.Jeyarem,
aged ebout 67 years,
Guard 'A! Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srizempuram,
Bangalore ~ 560 021

, ‘ : No,57/90

e =
Sri R,Shiveleh

end residing et No.1153,
'Sri Ranga', II Main Roead,
S.Nilolony, Yeshwanthpur,

Applicant'i

Applicants 1 to 9 1in -
D(pAtNOS.SQS'tO 403/91 ‘“'_ )

U in‘ »-0 o»A a

‘Bengelore - 560 022, . Rpplicent 11 in 0.A,.

12,

13,

14,

No.416/90

Sri Papanna,

$/o0 Nethavedu,

aged about 63 years,

Oriver Passenger MR448,
Southern Reiluay,

Bangalpre City(Retired)
No.5/18, Backside of

Munisuara Temple, .
Bhuveneswarinagar, Magadi Road,
Bengalore ~ 23, .

Sri Ghouse Mohidgen

§/o kzeen Mohideen,

aged about 63 years,

Driver Passenger MR 238, :
yuthern Railuay,Bangalore City, .
Retired) C/o Noor Mohemed,

0.73/D, Railuay Quarters,

Yesuant apur, Bgngalo:e.-v22;

Sri D.John Feter,

$/o Doraisuamy,

aged about 58 years,
Briver Goods MR 612,
Southern Railuway,
Yeswanthapur (Retired)
No,62, III Cross, I Sfage,

K{Lﬂklipuram, Bangalore ~ 21, - «» «APPLICANTS -
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17,

19,
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- Bengalore - 23,

%

vSri Nanickam, '
S/o: Laksmaneppa,.

.,aged ‘about 60 years; _ . .‘. - )

Driver Passenger MR 414,
Southern Railuay, Aresikers, . :
(Retired), "No, 286/h ‘8th Cross,
Benqalore - 580 l21. -

Narayana S
8/o NyaanVadu,,'
aged akout 72 years, -

.Shunter MR 278,

Bangglore City, Southexn Railucy,V
(Retired) No.53 C/o Nawsz btore,
12th Cross’ Magedi Roed, - ,

Sri M.S busainathan,

'8/o Marisvamy, :

-aged about 62 yesrs,

Drivey Passenger MR 475,
Southern Railue Yelehankay
(Retired)C/o P.z Joseph,

45/A 01d Resilusy Quarters,
Yeswanthapur, Bangalure - 22,

i Sidieiah S/o dedaieh Goude,
‘aged 62 ygars; Diesgel kssistant
MR 523, Southern Railuay
Bangalore CTity, (Retired)
No.58, I Cross, 3rd Mein Road,
'RamacFandrapuram, Banoalorp.~ 21,

Sri Kadirvelu CRa,

 S§/0 C.S.Ramalingam,:

aged about 58 years,

Goods Briver MR $24,

Sduthern Railway, Harihar,
(Retired), No.32/2, I Main Road,’
I Cross, Dklipuram,

Bangalore - 21,

Sri Gulam Dastegir,

S/o Md.Ghouse,

aged about 69-year°

Shunter IR 597, Southern Railuay,
Yesuanthapur (Retired) No.3,

© Star Bullding, Dharge Mohalla,
==Doorvgninagery 0kd Macras Road,
uO%HH@é}mre - 560 |1s. <

Q.

9T th \Jaheed L
gf ?&i eef, aged 67 years,
éfﬁ&nteﬂ‘mREszg Southern Railuay,
BéﬁgaldrelCantcnmenf(Recired)
N@qﬂ@,”it? Cross, L-B, L&
Shastrinagax, Indiranagar,
"énoalore - 38, . . ....APPLICﬁNTS
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Sri D,Johny . .
S/o N.David Pillet,
aged about 66 yeefBy
hesistent Guerd/EMT 1303,
Southern Ra;luez, Behgelore
{Retired), C/o &

12th Cross, Megedl Roadj
Bangalore = 23 o

Sri -Sheik Fekruddzen Egeme¥,
8/o0 Mohemmed Khasim Sakli,
aged about 63 Xéers,
Rafluay Guard R<ER 5272,
‘Southern Reiluay, Arsikerey
(Retired); Mendipet,
Areikere = 573 103,

" Haséan District,

5?3 KaGoKtishpamurthy,

S/O K;Gunda’ é, )

aged ebout 60 yeayrs,

Guard 'A' Spl. EE 994,

Southern Rsiluay, Rrslkere,
(Retired), No.83, Yérrampa Block,

Laxmiput, ®rsikere - 573 103,

sri DWEBnthony, |
8/0 Enreslappa, aged ebout 63
gears, thast, Guard ¥t 317,

" §outhern Reliuay, Baigaloxe Clty
)‘ g ]
iy

(Retired), No,29%, EW!
Kengeri Satelllte Toun,
Bangalore = $0,"

Sth Maily

Sr1 NeVshinanda Rao,

. Sfo NyVenkoda Rao,

27

2%,

“aged aboutb9 yesrs,
‘Fireman A~ MR 549 |
Southern Railway, éhimoga Toun,
(Retired),No,121, 17 Cross,
Behind 8.®.0ffice, Ashoknager,
Shimoga Towns

$ri MMant, |
$/o Mottaely, aged ebout
€2 yaars, Shunter MR-§72,
Southern Railuay, ,
_Baiyappanehalllzthiped),
Ramaswamypalya, MeS.Negar,
Kemmahehalll Main Road,

. Bangalore — 33

Sri Mylfaxman, ‘$/o Murugesh,
aged sWout 63 yeers,
Driver Goods MR 410,
Southern Railuay, :
Yesuatithapur (Retired),

" Nos22, 1 Cross, Bhasyamnagar,

e

erpentet Supremeny, .

o+« RPPLICANTS
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Sr? Rﬂweiah, S
S/o Uenkataramanappe,
‘aged . about 63 yesars,

| Driver Passenger MR.721; - .
.. Southern Reiluay, Shimoga Touwn,

‘Retired, No, 209/41, Reckemma -

.- Building, Main Road, .
Yesuanthapur, Bangalore-22

30,

Sri SyeQ kbbes,

. 8/o Syed Bastagir,
aged gbout 69 yeers,

31,

Southern Railuay, Bargalaxe City,

(Retired), No,41, I Cross,
IT Main, ﬁatharayanapura,
(Near Sybranmya Maasjid)
Bangalore - 26;

Sri Akdul Rehim,
S/o Md,Bakshi,

‘sged .about 62 yeaf°,
Shunter MR 349, Southern Railuay,

- Bangelore Ity (Retired),

No.22/%, 11-A Cross,

- ,Hoshelll Msin Road,

.32,

33,

Patherayanapure -

Bahgalore - 26,

Sri K.M.Pavooni,
5/0 KoV Fatheu,

aged about 66 veers,
Driver Gooda MR 701,
Southern Railuay, Yesuanthapur,
(Retired), No,5%7, 7th Cross,
Ke N.Extension, \esUanthapur,
Bangalore - 22,

Sri 8, Gahgadharaiah,
5/o B.Siddaiaﬁ,

. aged about 62 years;
 Guerd A=8pl, ©MT 428,

Southsrn Railvay, Rrsikere,

(Retired), Nc.Vasantha Nilaya,

nhear Sadana Talkies, Behind:

34,

f

) '91,\

Fump House, Arsikere.

"Sri G, Ramaskemy,

$/o Kk.Govingaraju,
gedm@bout €4 years,

a@;\ﬁ ard EHT 747 o o
Mﬂou&bexﬁ\ﬂai-wa ' éangalore City,
Reﬁi?ed) Nc,264 {he eldvny Qtrs’
/§§§38 yt ern Railusy,: Bangalora-ZS.

Sﬁijh Kumaran, 5/o C. ﬁhbu

Egsd abgut//59 yeaers, Mail 'Guerd .
74768, 5 ‘Railuay, Bangalore Tity,

4Rgxife¢1, No.1C4, 6th-flatn, -
40T Tross, Shenkarnager, Yeauanthanur P 0o

‘VanIGie - 22,

'...APPLICﬁNrs

forege/-




%6, Sri N Nagaraj,

* §/0 Mupisuvemy Naidu,‘
aged .abkaut 60 yeers, - °
" Driver Goods MR 436,

Southern Reiluay, Bangalore City,v‘,.

(Retired)~ No,68," Kothandaremapbram,
VaiyalikaVal 12 Eroes,. .
Bangalore = 3. ,

_37.7 Sri G Gopal,’

S/o Ganhgen, :

Aged akout $l ‘yesze,

Briver- Goois MR 593,

Southern Railuag Yeamanthaour,
(Retired), C/o G.Chakrevarthy,
No.42/D, Raixuay Qtra,
Balyappanahalll,

Bangalore - 38,

.38, Sri Khudus,

S/o Hussain .Sal

aged sbout 6F years,

Driyer Fesszanger MR 112,

Southern Reiluay, BangalLrp Ltty,
(Retired), Nu.4E9, 10th Crcca
Mathikere Main Roed,

YeSUanthapur, hargalﬁv9~?2

39, Sri Nayanna,.

" 8/o Mayenna. Gowda,
aged ‘ahout 71 years,

“ Shunter MR 254, ‘
Southern Rai’uay, Bangelore City,
(Retired), No,40, 7th Cross,

. Gayathripagar, S“irampuram,
Bangalore-21.

40, Sri Gurusiddaiau, S,
- 8/0 Siddapna, '

aged. about 68 ‘esrs,
Driver Passenger MR 393,
Southern Railuay Shimoga Toun,
(Retired), Rttr éuddekaVal
Hosur Jevagal Fost, Arsikere
‘Taluk, Hassan District.

41, Sr{ Mohamed Hussain,
S/o Mohamed Rudensab,
aged about 6€ yesrs,
Shunter MR 6¢1, -
Southern Rail Uav, Hariher,
(Retired), Fmeravethi Poct,
Harihar Talu&, Harihar,

42, Sri T.Duggan,

§/0 K.E.Buggan,

aged about 65 years,

Priver Passenger MR 37, K
‘(/' Southern Railuay, Bangel ore:City

~-;1; WAL N e T T

oojcqntd'/-‘
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: Q‘mesidlng at :Munikaleppa Gardaﬁ,
‘Ramasuemy Palayam; -~ L e T
- Khenmanehalll Mein Red, T
2nd- Cross, Bangalore-SS. S

43, . -S¢i-John- Ross, S/o’ NOah X : .
' aged sbout 62 ysars, . S Vo
Oriver Passenger MR 359, : =
_ .Southern Reiluey, . Bahgalora City,
{Retired), No.BEQ, HMT ley~ut,. :
Jbehind Chowdeswerd Tenple, A
.Nathike;e, Senqalore~ot S ‘

44, Sri E, Hussey S/o wllliam Jsaay,
eged about 64 .yeers,
Driver Passenger, MR 193,
‘Southern Reilusay, Bangalore City,
(Retired), No,5,. 7th Cross,
Subedarpaiya, Yesuant epur,
BangaloranZ : .

~

45, Sri 8,Jayaram Singh,
"~ 8/0 Narayan Singh,
- aged about 63 years,
Oriver Psssenger MR €11,
" Southerf. Railuay, Shlmoge Toun,
(Retired), No, 1831 1II Cross, .
. Rathan Sirgh : Lane, haﬂdi Mohalla,
. ﬂysore - 570 021 _

46, 51‘1_. l"uruth;. Pau,

~8/o Neelakante Rao,

- aged about 64 years,

' Driver Paseenger #R 422,

"Southern Railway, Bangalore City,
(Retireds), No,za, ‘I Main Roed,
Gundu Muneesuara®Temple Streat,
Matadhahelli, Bangalore-32

47,  Sri Nohamed Basha
 8/0 Kbdulla Seb,
-aged about 67 years S
Shunter IR 423," Southern Ralluay,
Harihar,.(Retired), No,351, -
- 11 Cross, Gendhinagar, ‘
'Harlhar. : ,

48, Sri, Kistan, S/o Gov1ndan,.<,
aged esbout 5§59 yoars, .
, unte NR

iluey, Bangalore Cit y, ' -
_ "0’6/2 Sunderam Reddy.
¢ ‘Buipdy agza\bkside of Ménohara Mille,

ki Bangalore - 23,

Ex.ﬂitfapga, 5/0 Mut happa,

X d»gg years,
% G\Driver Southern Railuay,
N 8gpfhapﬁ§, (Retirec) ¢¢. APPLICANTS

. .OCO ntd, /’

LT
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2 ’ C/o Cheterine M, =~ , . ' . . | i
R  Gnenajyothi’High School ' - © « R
. No.61/1, IV-N Block, . ' i

Rajajinagai’" . .

Bangalore -~ 10,

| #9. Sri Rengaleh,
i . S/o Rengasuamy, <
- aged about 68 years, 0

f Oriver Passenger MR 360‘ :
3 , - Southern Reiluay, Bangalore Tity, o . :

(Retired), No.27, Chic Beezer
Road Cross, Shivejinagar;:
Bangalore-51, . :

51, Sri Ethirajan, S/o0 R.Chemundi, . .
" ~aged about-65 years, . AR '
Southern Railuway, Mysors
(Retired), Driver Passenger,
MR 278, No.1383, III Crcss,
Kaki Road, Mandi VMohella,
Mysore-21,

52, Sri A,Xavier, S/o S.&nthony,
aged ebout G2 years,
Driver Passenger R 683,
" Southern Railueay, Arsikere,
(Retired),Nc,52/2/, Behind'
St.Marrys Church, Arsike:e«103.

53, Sri Linga, $/0 Karbasappe,
aged about 67 yeers, : o
Shunter MR 253, : - _ L ;
Southern Reiluway, Harihar, . : : :
(Retired),C/o Kurvethi Lings, . ' “
‘Rmragvethi Post, Harlher.

54, Stri Revanappa, : a
. 8/o Siddemppa, aged about E3 'yeers,
Fireman First ML 1129, ‘
Southern Railway, riavihaz,
~ (Retired), C/o Revanappa,
Challageri, Mellikarjune Extension,
Amravaethi Post, Hariha-, .

i e . Sqaa i one b e v e v

.55, Sri k.,Ethieraj, _
- 8/o Rbbailah Sunder Ra!,

aged about 73 years,
Driver Mail "R 5, ~ _
Southern Raeiluay, Bangalorz City,
(Retirsed), C/o E.Sridher,
No.343, Ralluay Ltrs. (M)
Bangalore - 23. o

56. Smt.Kamale Bal Plroji Rac Kaule,
B/0 late PlrojiiReosehicnen,
ayed about +51yeacs, : e
Dpioée: Padsenger MR 433, : L
‘Southern Railuay, Arsikere, - .
i W No,223, Cld RmS hoad" Fraikereo - .'.APPLICAN-[‘S‘
: v ‘ ' +« Contd./-
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’7 67fj.smt R-himabi,

W,/c Late iCy Fezalur Rahaman,v,
aged about 45 years;- '
Shuntar MR 592, ‘
 -Southern Railuay, Yeawanthepur, o
~ NoJ11, 4th Cross, Behind Yeramma
.Kalyan Mantap, Mohankumar Neagar,
Yesuanthapur, Bangelere~22,

%3, Smt, Sharadamma, .
- "W/o lete S Ganesban, :
aged ‘atcui §2 years, Shgnter MRG%..,
" Southern Railuay, Yesuanthapur, -
-No,5, I Cross, Mohapxumérnesuar,
'Yesuanthapur, Bangalore-22,

59, Smt,Sufie Khatun,
. ¥/o lete Apuar, v
aged about 53 years,
Dissel Rsst. MR
Southern Railuwey, Bangalore City,

'C/o M. krumel, No.? 078/8, KN rxbn.,

5th Cross, . YeSUanthopL
Bangale“a~22. .

&0, Smt. Kenakamma.
‘ W/o late A,Subramany,
aged ebout 4% years,
BisaplRsst, MR 521,
Southern Reiluay, Bangalore uity,
No.®47/C, I floor, MG Rly,Cclcny,
' Bangalore—23

61% -Sti Shanthakumar, _
S/o late Knandaraju,
aged about 25 years
ODriver Passenger, mR 358,
Southern Railuay, Frsikere,
' &mbedkar .nagar, Holpnarsipur,
Hasan Dist,

62, t.Devamma,
N?o late B.M.Venkatesh,.
eged about 47 years, .
Piesel fsst, MR, 1266, :
Southerri Railuay, Bangalore City,
No.91/B, Railuay Qtrs.,
Near Running Room,
Bangalore-23,

njglakshmi;

;353 years,‘
e, MR 474,
pEHET N Rahiuay, No.13
,ﬁ frosspjé h Block, o :
inegar, Banoelore - 10,

G APPLICANTS
. .Contd /“



G et sty we
.~‘,7<,.’\‘ R B

64.

65,

66,

67,

68.

69.

.,

7.

- (Retired

B .oiq- 10 KX/

Smt.Helen ’ . \' i
¥/o late ﬁ.k.Tristrem,
eged about 50 years,

Site No,17, Patel Henumaish's Flat,’ SRR

Jelahalli Post, Bangelore=13;

Sri D,Ramamurthy,
S/o Doraisuamy,

aged about 60 years,
Driver Goods MR- 735,
Yesuanthapur, No.375, 7ti Cioss,
III Mefn Road, Gokul Stage~I,-
Mattikere ‘Layout,& Poet,

- Bangalore-~54,

Sri Abdul Rehim Knhan,

aged about 60 yesrs,
Briver Goecds MR 514,
No.43, Kavika Layout,
Mysore Rcad, Bengaicre-2€.

Sri Sethuy Reo,S
S/O late S'N‘grikantaiah?
aged about 63 years, .

‘Driver Goods MR 783,

S.Railusy, Bengalcre

(Retiredg, Mo.1362, 5th Main.Road,
IInd Stage, E-Bicck,.
Rajajinagar, Bangalore-560 010,

iri R.F.Henderson,

- 8/0 late F..Henderson,

aged about 60 years,
Briver Goods MR 03, S,Railuay,
Bangalore (Retired), No.31,

* Pampanager, Yesuantﬁapur,

Bangalore-22, _
Sti Bheemaieh,

S/o Chennaish,
aged ehout 68 years,

.Driver Passenger MR 80,

S.Railuay, Mysore Bivisjon,
{, k.k.Colony, near

New Railuay €etory,
Shimoga Touwn,

Sri Shiva, S/o Venkataswamy,
agedsabout 64 ysars, .
Shunter MR 367, S,Railuay
Mysore Division, (Retiieds
No,172, R.A.Colony, nesax
New Railway Colony,
Shimoga Town - 57Y 201,

Sri Mohamad kbbas,
S/o Khalender Khasim,
aged about 62 ycars, -

‘Oriver Mail, MR 426,

«s Rpplicents in 51.No.12

to 66 in 0,A.No,320/92

veo APPLICANTS
,;COntdv/-




‘:f's Railua . Rrsikere D#vision, fff;;.v
(Petireds Gopal- Singh’ Quarters, .
-BJHe Road ﬂrsikere.rg' o o

72, Sri E, NataraJen,
. §/o" Ekamba:am-Kf
- aged sbout 62 yeers,
Briver Mail MR 429,
.- 8.Railuay, hrsikere Div1b*u"
' Retired¥ No.291, Kumerar
Nilayam, Hassan Koady - - S,
Frsikere - 673 103 ' -

73. - Sri Suhramany ' ‘
$/o Uthandi,’ eged abou+ 55 years
Driver Passenger, S.Reilusy,
Frsikere 01v1810n(Rctired)

C/o Aknthcny, 15/R, Railuav GUer+ars,"

krsikere.-

74, SriR Purushoth"m, :
S$/o0 B.Ramechandra Neidu;
aged about 63 years,

‘DBriver Passengar MR 715,

- 8,Railuay, hralkare Bivision,
(Retired C/o R.8haskar,
No.128/8, HUDCU Colony,

4 BﬁadreVath* - 577 331,

75. Sri » ‘Feter,
3/0 U.Anthony’
aged ‘mbout 64 years,
Driver:Mail, MR,139,
S,Reiluay, Prsikere Dlvlsion,
Retiredg I Cross, Hassan Raoed,
Uppér Line, Rrsikere..

76, Sri KanaParaj, :
$/o0 Vg Anthony,- Major,
Briver Pessenger MR 10§,
S.Reiluay, Amsikere Div1s;0n,'
.(Retired¥C/o R.Anthony,

Crane Driver, No.4, Railway QUarters,.

“ Arsikere,

77, Sri Bheemsen, P -
8/o H.Mahadev, - :
—aged akout 62 ‘years,

pDMWIE)z;{%er Passenyer MR LE 59,
Qﬂr/’”““smﬁthun s Pkrsikere Dlv1siun, »
v ( ﬁg(Retiféd Muthilamme Temple Road,
iSth Cr@ s, Road, Near Water Tank,
fzgshemthlnagar, Doddaballapir.

Lakshminarayene,
JB.Rangappa, 4
éQeQ/%bout 6% years,. MR
Retired Drlver ‘P*/412

?'5 Sri)?
7

A ‘V N
1,
N CALOPE

ves oAPPLICANTS,



;‘,.: a' 12 oo’ .

;— Mo, 1.15 R%timaramMa Tumple Streat,
CoftﬁnpetQ Bangalofe-53.

79, §c1 N. Channappa,

7 $/0 Naresimheiah,
aged about 66 years,
Driver Goods MR 574, <

ailuey, Rrsikere Diyiricn,

-(?etiredg Ad&haill v4iiace,
Anfront of Reilway Staticrn,
Sulekree Post, Avs*kerb Rt

80, &bl K, Suhramaniyam,. - , : :
S/o Kattamari, : : .
. aged ahout 59 years, -
"~ Shunter MR 801, -
* §,Railua Fraikera Djyicien,
(Retired¥ III Cro-s,
.Upperliné, Hassan Road,
‘Brsikere- 573 103,

81, Sri Jeni, s/o Fl;Khader, . , _
' aged about 62 years, ) ' A
Driver Mail MR 102, 3.Railvey, - '
krsikere D;vlaion\ﬂetwroc),
Thollur P.0O,, Thirqthalll,
Arsikere.

82, Sri M. Velayudam,
S/5 Muthan,
aged ebout 61 years, = -
Shunter MR 507, S.Rafluzym
krsikere Division (Retired),
No,2/2, Sriramapuram, III Cross,
Hassan Road, Arsikere,

83. =~ Sri G,Indre Singh
S/o B,Gopal Singh,
aged about 66 years,
Briver Mail MR,101, S Railucy,
krsikere Division, :
No.194/R, Reiluay Quarters,
Rrsikere.

84, Sri N,Krishnaiah, 5/0 ke Nuﬂlya, . . SN
"~ . aged about 66 years, : '
Briver Passenger MR 408,
Southern Railuay,. ﬁr31kerp Dtv1=iow,
. (Retired), C/o N.\.danohar,
No.49/h, Roiluey Qua;ters,
Ar51kere.

" #5, Sri Kempa, 3/0 Muniyappa,
aged . about 63 years,
Shunter MR 248, S.Railua
Birur Bivision, (Retiredg
Bellary Camp, Negr Plaque-hmma Teuple

* Birur. , - o« oAPPLICANTS
. . : .;Contdb/""
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aged ‘about 64'years

‘<- ‘Driver Passenger MR 168 .
. 8.Reilvay, hrsikere Dlvision,';

87,

_380

. 89,

9g,

91,

(Retired “No.221, ‘9th Closs,

~Right Side’ Hassan ?oed

hrsikers.

Sri P, Nerayanasmamy,

5/o PonnUSuamy, aged ebuut oh y:&r“
Driver Passenger MR 439,

S,Rafluey, Herihsr Divis.or,

.A(Retired Hessan Read, Gown Line,
Rrsikere. ' ‘ : :

‘§r1 C Smeminathan, 3/- 'hirr*psa
. ..aged about 58 years, .

-Shufiter. MR 804, S;Railuay,

‘Arsikere Division (Ferdired)
~Hassan Road, Dour line,
'Arsikere,

Sri Rame, $/o Beilary Natayangppé,
aged ebout 66 years,

- Driver Pessenger, MR 148, o
8, Pa11wa¥ CiickJejur aivxs1du,A

(Retir Bellary Camp,
Ne ar DlagU“ mna Temple, Birur,

Sri FéZe] Ali Baig,

-8/ 'Mirzen Baig;:
" gged -about 66 vears,

Oriyer Passenger R 38z,

Retired

=S.Rallua§, Shimoga Division,

Tank Mohalls,

6th Cross, Shimege Town - 577 901.

Sr4 Bheema Naik,
S$/o Hanumz Naik,

" aged about 68 years,

Driver Passanger FiRk 363,

.$,Railuay, Rrsikere Division,

(Retired C/o ®td, P.Basavanna thda,

-Badavana Averagere PG,
-~ Davanagere=3, .

V.Babu, §/o Venkatappa,

eged ebout 51 years,

Shunter MR 630, S,Rallway,
kErsikere Division,(?eti“e"),

“C/o Govindaswamy, Ex.Municipal

Pr351dent KeM.Road, Kadir,
ama allur DistVic¥

Railua Bahgalo“e City _
(zﬁv( tiredg b.103/3, Ist Lross,
=N&§\. d?ﬁyappeyghalli Bangalore—3.
N\ :

P
5
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94,

95,

96,

97.

98,

99,

100,

L J 14 L 2B ]

Sri K,Sudremany,

§/0 Kumareswemy,

aged ebout 62 years,

Shunter MR 779, _
S,Ralluay, Bangalore City,
(Retiredg, No.23/5, 12th Cross,
Megadi Road, Bangelore-23. '

Sri J.Daniel, 9/c JOSGPB’

-aged about 62 ysars,
“*Bhunter MR 577, S5.Rallucy,

Bangalcre City (Retired),
No.5/1, fE! Strect, 10fn frrss,
Magadi Road, Bangalore-23,

Sri Amdul Khaleel,

8/0 Shaik Rahzim,

aged about 68 yaars,

Driver Pessenger MR 216,
S.,Railuvay, Bangalnrs City,
(Retired), No.19, 1Gtii'Cross Lrwd,
Magadi Road, Bangslorce-=23,

Sri M,Venuoopel, S/o Mari,

aged ebout 63 vesars,

Driver Passenger MR 815,
S,Railuey. Bangelore City,
(Retired), Ne.i2/R, I Main Toed,
3rd Cross, Henumanthapuram,
Srirampuram, bangalore-21.

Sri Shaik Ameer,

S/o Md,8alar,

aged about 66 years,

Driver. Passenger MR 470,
S.Railuay, Bangalore City,
(Retired), No.786, 6th Crcss,
RBnnepalya, Bangalore - 30,

Gange Hanuma, S/o Gangathudu,

aged about 66 years,
Driver Mail MR 31,.

' SmRailU8¥, Bangalore LCity,
?

(Retired), No.4/4, III Cross,
Dayenanganagar, 9rirampurem,
Bangalore-22,

Sri Basheer Ahmed,

5/0 Azeem Mohideen,

aged ebout 62 years,
Shunter MR 221, S,Reilusy,
Bangalore City, (Retired)
No.3, SBM Colony,
Brindavenanegar, 5th Cross,

Mathikere P.0., Bangalore-54, oo+ PPPLICANTS.

. ;Contd¢/-‘




4. Sri L.Nenjateh, . o

.8/0 Lingaieh, ‘

aged about 62 : years,

Driver Goodg_m 698, - -
S.Reilue 'Wesuanthapur Uivision, -
(Retiredgm €/o M.Arumei,

No.1075/8, K.N. Extension, 54h Cross,

Yesuenthapur, Banga;ure-?z.

108, Srd K.Basappa, &/o Kriqnn:npa,
’ eoed ahout 66 yeears,
Driver *AT, MR 377,
Railuay, Yesuanthepu Fiivilsicn,
Retired y C/o P.Rnanda,
«BsExport, 6th Maip, Indist=iel
Sub-Urb Peenyae, Bengalore—ﬁh¢

108. Sri A.B.Anto, S/o B«DJAnto,
" aged about 64 years,
Briver Passenger MR 2"7v
S, Rallua¥ Bengelore Tity,
(Retired), No.1098, Fipallne,
111 Cross, YeSUanthepu*,
Bangalorb—LZ

,10%, Sri Syed Hamced

5/0 Gulam Jilani

aged shcut 65 yoers,

- Shunter MR 759, S, Railmey, '
esuanthpur Div1sion
KRetired C/O PaT .Storua,l

p.to Railuay Station, ’

Yeswanthapur, Bangalure-27,

o 7= 8ri k,Yesudas, S/o AArokyasuamy,

105, 8ged ebout 65 years

Driver Passenger, MR 510,

S.Reiluay, Bangelore C*ty
Retired), No.267, 4th Square,
urphy TOUH/HOYSalandQST, :
Ulsoor P.0., Bangslore-56C 008,

1068, Sri M,Veera Raghaven,

; 5/0 Munisuemy, aged about &6 yeers, .
Driver Passenger MR 50z, -
S.Railvey, Bangalore City,
(Rettred No,11, Brindevennagar,
Extension, Near IO feet Rdad,
MGthlkerE p Uo, Bangulorb"w&l.

')’ 'Suhﬁgman‘yam

.Ké L, aged about €5 years,
riﬁfr'ﬂaéﬁengnr MR 304,
ailua angelore City,

( dtiTed %mﬂyo Netaraj, No.79/R,
Raif%ay ngﬂ ters, Yesuwanthapur,
zamﬁéggalora—ZZl . ..\ APPLI!QNTS
AP Ry A - hsﬁontd /-
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18,

192,
11,

1%

18

114,

L] 16 [ ]

Sri{ M.Nageraj,

&/o L.Murugesh,

aged agbout 62 yeers,

Driver Passenger MR 428,
$.Railuey, Bangelore City,
(Retired), No.33/2, New No,111/2,
9th Mein Roed, Sriramepurem,
Bangalore-21,

Sri M.Muniswemy, S/o Murugzeh,
sged akcut 62 vaars,
Driver. Passenger MR €54,
Southern Reilway, dengeinre
(Retired), No.9/k, I Main,
I Cross, Henumenthepursm,
Sriramapuram, Bengelora-21,

-y
(]
c.
~
“» .

Sri A.Ahrulnathen,

S$/o A.krokyasuany,
-sged about 6Y years,
Oriver Pgssenger MR 35,
S.Railway, Bangalcre City,

{(Retired , C/o Jemes,

* No.139/H, Raeilway CQuerters,

- Yesuwahthanur, Bannslore-~2,

Sri T.A.Krishnamurthy,

$/0 TaCeEyveswany Pilled,

‘aged about 63 yeers,

“Shunter MR 642, S,Railuey,
Yesuanthapur{Retired),

6th flat, 4th Cross,
Mohankumerneger, fYesuanthupur t'olay
Mathikere, Bangalore,

Sri H,Honnaiah,

&/0. Merigouda,

asged ebout 61 yeers,
Briver-Goods MR 610,

§ R#ilvgy, Yesuanthepur
{Retired)No,2, II fiain Roed,
3rd Cross, B.K.Nagar,
Yesuanthapur, Bengslore-22.

E'g : -

Sri N.hrumed,
$/o_Mannerswamy,

aged about 62 yeers,
Priver Passenger MR 682,
S.,Reiluay, Bengaloxe City,
{Retiredg, No.1075/8,
KeN.Extensicn, 5th Croés,
Yesuanthpur, Bangalorz-22,

Sri N.Doreiswvamy, ‘

$/o V. Narasimhulu Naidu,

sged about 75 years, ’
Shunter MR 213, $§,Railvay,
Bangalore Contopgent(Retired),
No,.52-H/R, Lakshminareyasnzpura,
Srirempurem, Bangaldre-21,

ees RPPLICANTS,
..Contd./-
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- .ﬁf§:3ri K,Hanumeiai,
o 118, S/o Thimmarayappa,‘

118,

11e,

120,

116,

.. eged about 66 years, v
Driver, Mail MR 33, . '
S.Railua Bangalora Cit e
x(Retiredy No, 5238 /FL.N,Colony,
lakbﬁkénar@ain Roed, Yesuanchapur,
Bangalore - 22,

2

- 3 Natheu S/o Krishnan,
-aged about 63 vears,
ODriver Goods MR 668,

- S,Railug YeSUantnspur.

Retiredx No,11, II Neln
III Cross, B.KeNagar,
'Yesuanthapur, Bengalovc-%?.

..... 'i}_fSri A, Perumal,

$/0 & Rrumugam,
aged ebout 64 yeers,
‘Shunter MR 447,
S.Railvay, Yeswanthepur,
(Retlred No.6S/G,
Reiluay Ouavtcr Yes sWanth=pur,
) Bangalore-zz

Sri Shanmugam,

S/o J.Subramanye M'd3¢1a“

aged about 63 years,

Driver Passenger, mR 772,

Bangaliore City, & Relanye;
(Retired), No, 586/1 Sth Main.
BasaVanagar, Vibuthipuram thension,
Bengalore -~ 37,

kbdul Gaffoor,

8/0 Ballary kbdul Khader,

aged sbout 62 years,

Oriver Passenger, MR 387,

S.Railuvey, Shimoge Toun,. ,
No.10S, 6th Cross, '
Basavanagudl, Shimoga Town ~ 577 20%,

_ Sri Boﬁ .Thyag ar aj an,
S/o hnentharaju Pilley,
aged about 73 years, .
Oriver Mail, S,Railway

Applicants in S1.No.
67 to 119 in O.A.Ng,

298/92

‘ Bangalore City, C/O S. 5 F‘;@aean,Rpaldg na at

No,29, 01d No,5¢, CKC Sarcen,
Lalbagh Cross Road,
Bangalore - 560 027.

or _E‘ty, C/o Phillip Moses, -
déﬂ%/B REiluay Quarters,
hxb‘ajuﬁhCCﬁltradurga Bisivict.

,.v %%),/

‘91,\v __,-/ \
CaLQrE
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122, Rangaieh,

- 8/o Thirumallaiah
aged sbout 59 years, -
Shunter, S.Reiluay,
Shimoga Toun, v

'Hosehalli, Amruthur,
Hobli, Holagunda Post, |
Kunigel Taluk, Tumkur Dist*lct.

123, K,Raju, S/o Kuppan,
egad about 57 yeers, i
First Fireman ML 1141, . o
S.Reiluay, Bangelora Liry - , 3
t/o Station Master, -
Neyandahalli Railuey St=tinn, ' | |
Bangalore-39, ,

124, L.k.Fleury, $/o J.L.Fleury,
- aged about 6& years,
Mail Driver MR 583,
S,Railuay, Pariher.
No,16, Rameiah Layndt,
St, Thomas Toun Post,.
Khammanahaili, Bengalore-g84,

125, Naga, $/o0 Siddeppa,
aged about 68 years,
Shunter MR 252, S,Railuay,
Chicjajur, Worehsra Colony,
Chicjajur-577 523,

126, Veradaraj, S/o Kuppusuamy,
aged about 62 yeears,
Driver Passenger MR 495,
S,Railway, Bangalore City,
No.24/45, 12th Cross,
'Magadi noad Bangelore-23,

127, Smt Papamma,

, ed Bbout 51 yeers,
Wao "late S,Nage,
Driver Passenger MR 133,
8,Railvay, Arsikere,
8ehind St.Marrys Church,
Rrsikere-573 103,

128. K.R.Seetharamaiah,
$/0 K.Remasuamy Shastri,
aged about 73 years,
Shunter MR 587, -S.ikeiluay s
Mysore, No.921, Rsoka &aq{eross-35,
Hellethkerei, Mvsore, ,

129, K.Sripivasalu, S/o0 V.Kzishvasuomy,
- aged about 62 years,

Driver Goods M 747 S.Railvay,

‘Byepensghalli, No.8, Ist Street,

Markham Road, Cross, A ’

Ashoknagar, Bangalora-tu. ses RPPLICANTS

Py A.ﬁOﬂtdo‘/’



v .;*'130.; Smt Noreen Fletcher
R ed about 62 yeers, -
C N?o late V. Fletcher,’
Mail Driver, S.Railuay,
Bangelore City, No.8,
Daukar Road, 9th ﬂain .
Nathikere, Bangalore-sso 054..

131. Smt Lakshmamma, : ‘
' ed ebout 42 yeers,
U?o late K,Siddeigh,
Driver Goods, S.Railuay,
Harihar, C/o S.Revanne,
- Pointsman Subramar}a Roud,

‘Railuay Stetion, Nettana Pus»,
Puthur Taluk, South Kanarae

o 132, Smt.shanthamna

5 aged ebout 43 yeaxs,

‘U 0 late Thippasuwanmy,
First Fireman ML %237,
S.Reiluay, Chi"jaiur,
-Janatha Calony, HOQanotha,
Chicgajur-“77 523,

1330 smto  «R «Su sila B&l,

o ed about 54 years,
N?o late S,Rama Rao,
Diesel Assistant MR 723,
S.Railuay, Yeswanthapur,
t/o S.Ma»i Ne.73/3,
Reiluay Quarters, Yesuaﬂtnapur,
Bangelore-22,

134, Sﬁbbsharad?mma,
ed ‘about §3 yeers,
D? ‘;Yate R,Remoo,
{ier Goods MR 455
,Ralluay Mysore,
No.2065, kkbar Road, o
ﬂandi Nohalla, Mysore. ‘ '

135, Smt Kanthamma,
aged about Si\years,
W 0. late Rajamanilkam,
Driver Goods MR, S Raijuay,
Arsikere, No, 9012
Lecha Naik, Quarter,
e HETEaR Road Arsikere,

1N\8/0 Rangaizh,
‘168‘yeans,

snger MR 107,
R hhicjejur,.
%anaﬁadlz; Singanahalil Ps

@bi Télu ¢, Tumkur Uistriut. " e,
R ?

APPL ICANTS
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137.

138,

139, -

140,

141,

142,

143,

v

ﬁ Shivappe Rao
/o H,Anantha éeo,
aged ebout 63 years,
Briver Passenger MR 47F,
§,Rieilvay, krsikere,
No.496, Bunng Mantap,

h

'8! Layout,
Mysore,

Smt.Bebble Rezoric,

ed ebout 44 veers,
ugo lete P.Rezoric,
Driver Passenger "} 461,
S,Railuay, Bangalore City,
No.932/3, Opp.Kiren Builalrg,
2nd Mein, 5th Cross,
K. N.Extension, Yesuanfhepur
‘Bangalore-22,

“§mt.B.S .Susheelamme,

ed about S0 yenrs,
‘N3o late 8.Shenkar,
Driver Goods MR 432,
$.Reiluay, Arsikere,
C/o V.S. axmi Ramana, Ne »82/%,
'Railuaey Quartcrs, hrsikere, -

Smt.S,Seraswathamma,

ed ebout 58 years,
u?o late AR, SrinvaSa Rao,
Driver Goods MR 773,
S.Railway, Yesuanthapur,
Bangelore. WNo, 794/k, Sth Cross,
K N,Extension, Triveni Road,
YBSUanthapur, -Bangzlore-22,

.HanSabai, ‘
&geé sbout 5% years,

/o late G.R. rlnIVaSamurthy,
Goods Driver MR 740, '
S.Railuay, Prsikexu, No, 72/3,
New Railway Quarters,
Yeswenthapur, Bangalore-22,

Smt,P.Savithri,

aged about 52 years,
U?o late P.M.Panduranga,
Oriver Goods MR 712,
S.Railuay, Yesaanthapdr,
Bangslore-22,

Smt.Mastan Bi,

aged about 50 veetvs,

M?o late Mohamed Sherif(,

Driver Passenger MR 419,
S,Railuay, Shimoga Toun,~

Near Anjaneya Temple, Hasaan Road,
Arsikere,

ivaraethri ESUOranagar,

o APPLICANTS
’...Bontd /"‘
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O Yad T e v
)’ - eged ‘sbout 24 years e | -
33 ’ S . . . S

145,

" Shunter MR 386,
‘Arsikers, -C/o
‘Railuay Ticket Collector,

T SRR AFERTL R A R

Sri Prasad Kiran, e
o late. Govindasuany,. .
S.Railvay,
§r1niVasan,'

Neer Reilwey Under Bridge,

~Hessen Road, Arsikere, ’

Smt.Rachei B'Monte

ed .about 58 years,
U?o late H.R D Ncnts,

. Oriver Mail MR 25

146,

147, .

148,

149,

" No.220,. V
- Opp.Banasiedd Raiiuvay wtz.;on,

s, RailuayéTBSngglcnn,
oat,

Bangelore-~84,
Smt,Nishajen,

ed about 58 ymars,
uao late Syed Abdul Freuz,

hssistent Guerd, &,Ruilvay,

Bangelore City,

C/o Syed Chause Pasha,
No.304/1, Reiluay Gusrterc,
M«G Colcny Bangalcre-27,

Smt,helyaian, :

ed sbout 60 years, o
N? 'late Tajpeeran _
Passernger Deoiver MR 1775,
S.Reiluay, Mysore, Nc,6,
R.V.LeyoJi eshadripuran,
Béngalare-zu.

Smt.knnamary, ' ' S =
ed sbout 43 years, o : B

U?o late k,Cheandran, o ' ' -

Shunter MR 359, S.Railuay,

Bangalore Cantonment,

" Muthamma Garden {Chinnappe Gar*b T
- Munireddypalya, Bangalore,

Smt.Jyothilakshmi,
ed about 50 years, - .
U?o late Chinnavenkats Rempnapba,‘

- Diesel Rssistant MR 567,

S.Reiluay, Arsikere, Clo Jayappa,

retired postman, 1 Cross,

< <o APPLICANTS
'@bCOﬁtd,/f
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152.

153,

154,

155,

156.

157,

V/

.'"._ 2? y.o

K, Nadurai

S/o Kalu Nduﬂaliyar,
aged about %Y. /years,
Goods lriver, MR 680,
5,1411Uay, Shimoge Touwn,.

R<h:lolony, Neer Railuay Statlun§

Shimoge Toun-577 2010 s

HaS, Sathya Nﬁrayana,

S/o H.Sfinivesalah,

eged about 63 yeers,«

Shunter ;MR 797,

Bangalofe City S R°11nav
No.17, Ramakrishnaiah Strcet.
Seshadripuram,

Bangalore~560 020,

Kousalya Bei,

ed 52 years,
M?o late K.Keroji Reo,
Driver ‘Goods MR 63,
S, Razluay fiysore,
Noa loco Coldnv,
Railupy Auarters

, YadaVegiri Poet,

ﬂysorewzp

R. Pramile bai, -

ed about 50 years,
N?o late J,Sathyanzrayara,
Shunter MR 748,
Bangalnte City, S.Railuay,
No.& Beeradeveru Gudi,
Ranaqinghpet, 4th Cross,
Bangaiope City.

Khamrunnisa, :

ed abaut 43 yeers,
U?o late Yusuff Sherlff
Shunter MR 835, S.i ?alluay,
Bangelore Cantonment No.99,
C/o Sajjad Sheriff,
Jadidasnagar, 3rd Cross,
B.J.Halli, Bangelore-45,

BN, Negaraja Rao,

8/0 BaNeMoorthy Rao,

First Fireman ML 1525
S.Railusy, Mysore, No.11z
Kanakagiri, Municipal Farm Roady
Uidyaranyapuram

Mysore~570 008, "

Rrokya Mary,

ed about 60 years,
N?o late M.Chinnaswamy,
Driver Passenger MR 82,
$,Railuay, krsikere

I 3
NG
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sged akout 63 years,”

' - . Driver Passenger MR 489

459, ¥,

160,

$.,Railuay, Bangelore CitY;

“No, 63, Pillenna Garden,

111 Stage Railuay Laycurt,
Bangalore-SGU Udo.

3 Rrokya Dase, e i
S/o M.Francis (Lace)
gged gbout 24 yeears, .
Briver Passanger MR <54, .
S.Railway, ‘Hariher, I Cross,
01d erapur, Guthaor Post,
Harlhar - 577 603,
T Sundara, _
ed about 55 years, Y

M?o late G.Ethirajulu Naidy, ’
Briver Passerger MR 90

' '$,Railuey, Bangeicre City,
- Ne,208, iRBH<£olony, Whitefleld Road,
FadﬁeVapuﬂa Post .
“Beingalore-560. o4t
£§ar0ju

: aged aboat 54 years,
"~,,ﬁ o late D,Arumugeni,

First Fireman, $,Railuay,
Bangelore City, No,U/41,
Selvanagar,. Okalipuram,
Srirampuram P.0s, Bangalore-21
Shanthamma,

162,-

aged esbout 60 yesrs,

'ﬁ o.1ete Sunder Cadxji, -

Driver 2oods MR 705,
S.Railuay, Hariher,
No.79, Cld Arlapur,
ﬂarihar.

163;-$nthoniamma

o late B.,Sandisgo,
hunter MR 805, 3. ?aalua),
hrsikere, NarAan Villa,
8ehdad St.Merry's Church,

:?ed about 35 years,

.0.

e

————

:.; V.‘f\ Sel\'larangam, - o T A
i8]0 V.8 hppaiah Nudeliar’ N

ABPLICANTS.
Contd./-
e .
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" 4165. Salleth Mery, S X SRS ' Lk
aged ebout 58 years, ' . o :

. /o late.Arokya Suamy,

: Shunter MR 219,

: ' S.Railvay, Hariher, - -
C/o Thomas, TXR's Office,
S.Reiluey, Birur...

166, P.,Dhenelexmi, = °
aged sbout 49 yearé;’
U?o late P.Munisuvamy,
Driver Gonds MR 683,
S,Reilvay, Hariher,
: " 8/o late Sundet Gallaif,
' ' No,79, 01d Arlapur, ‘ : .
Harihar,

16% Kamakshlamma,
sged about 58 yzars,
N?o late Chokkalinganm,
Shunter MR 227, S.Railuay,
. Yeswanthapur, ho.de .
Selvanagar, Behind Bevi Talkies,
Srirempurem, Bengalure~21,

168, C,Fletchsr,
S/o R.Fletcher,
sged about 62 years,
Driver Passengan MR 381,
S.Railvay, Mysore,
No.S8/59, Kennedy Nest,
Pushpagiri, Mysore,

169, Razia Khanum, ‘
aged about 28 years,
U?o late Abdul Hameed,
Shunter MR, S,Railuay,
Arsikere, 6/0 Md.Abbas,
Gopal Singh Quarters,

B.HyRoad, Arsikere,

-+ i b ‘.‘Mw:':m' )l'-u‘-ta P

170, Mazhgol Jan,
aged:about 49 yeers
U?o lete Ahmed Beailg, -
Shunter R 521, S,Railuay,
Bengalore City, C/n Rfroze Belg,
No.99, 3rd Cross Road,
Jadidas -Nagar, D.J.Halli
Bangalore-45, :

e wepimmee o

171, KV.Surappa,
370 Venkatanarayenzppa,
aged about 72 years,
Passenger Guerd EMB 887, -
5.Railuay, Hassan, No,8i%,
9th Main, 4%h 8lock, "

.Jayanagar, Bangslore-1i. e RPPLECRNTS
veContd, /=
z e L

lllllll



173,

174,

175,

176.

177,

. 1U8¥)<
\ SUNo, 1 é@@% ‘

_R Srlnivasan, " :
_VLS/o ‘Remeswamy, - .
" . gged about 64 ears,
Driver Goods MR 785,

Ga(g:*

S.Ralluay, Bangalore Pity,

-No.62, - I1I Cross,

K.N.Extension Y=suahthapur,’
Bangalo:e - 25

S.R.Sgrasuathi,

ed about 50 yesrs,
U'?O late S.Rajugrpale Pe
Briver Goods Mi 737, -
Yesuwanthapur, S.Reiliay,
No,28, RAnejana Nilaya,
TI Nain ‘Road, #.K.Nagar,
Yeauanthapur, Bangalor° 22

Ferida Banu,

agad about 35 years, -
/o lete Syed Nisser,
Dizsel Assistant ML 1247,
S.Railvey, Arsikere, No.-hET.
fisoke W3st Croes-20, .

_Nysore.

C. N.Sareeranga,

vS/o C.Narasimhachar, .
: aged atout 59 yeears

Rssistant Guarc EMT 726,
S,Railway, Prsiksre.
No.46/2, #1d RMS Road,
Rrsike‘c. v

"E.Chandra Bai,

aged about 54 yesrs,
M?o lete Y.Ekambaram,
Oriver Goods MR 379,
S.,Railvay, Yeswanthapur,
No.4371, 3rd Cross,

. 13th Mein, Subramanyanager,

Bangalore-21, -

Philomine,

ed about 58 years,
U?o late T.Rrokyassuenry,
Driver Mail MR 18, :
S,Railway, Bangalore City,
No.21, Hanumentheppe Road,

_ K.‘@ﬂ,,halli Ramasueny. Hb1Va,

8,‘«01}&“ % years,

e Nishna Iyengai,
”agd EM8 371,
gngalore Ci+y,

/k Centre,
yigyagaﬁyadrram, Ny81;e-a!D gos.

. .‘. Contd ‘/""
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180.

181,

182,

183,

184,

1 85.

r | : e 26 ,o,;ov

B.Jayamme, \

aged sbout 57 years.,
U?o lete N.Basavaraj,
Driver Passenger MR 79,
S.Railuay, Arsikere,

C/o B8.,Vasanthekumar,

"No.6/C, Reiluay Quarters,

Near Children's Park,
Bangerpet.

Zailunnisa,

aqed about 60 veurs, ,
.U?o Syed Yaseem (lnte)g
Driver Goods MR 430,
S,Railway, Mysore, No.2599,

'Bth Cross, Mousa Biven Khanz fioao,

Mendi Mchalle, Mysoze.

A,Rahimen Knan,

8/o Imen¥Khan,

aged akout 69 years,

Shunter Mt 300,

S.Railuay, Harihar,

No,452, T Cross, Gandhin=zger,
Harih ar, .

Prapullekshi,

aged ahout #1 years,

M?o late Christopher andreus,
Driver Coods, MR 570,

;aoﬁaildey[‘mysnre (SKLR),
s}

No.94/8, Loco Colony,
Reiluay Quarters, YaZavagizi Fost,
Mysore~20. -

Gayatri Shanmugem,

aged ebout 38 years,

U?o late S.Shanmugam, -
Briver Paessenger MR 205,
S.Railvay, Mysore,
N0.91,'VR6‘Railuay Quarters,
Mysore=~20, '

N.Narayanasuamy,

S$/o Narasappa,

aged about 62 years

Shunter MR 440, S,Rafluay,
Yeswanthapur, No.5/6/47,.
Laxmlpurem, Near Railuwey Station,
Hindupur, '

N;Nohiguddin Khah, j
S$/o M, Abdul Nabikhen, *
aged about 63 years,

Guard Passenger EMT 461,

S,Railvay, Mysore, No.,2244, : -
Sawdey Roed, Laskhker Mohealla, :

Meena Bazaar, Mysore, ey RPPLI[’}ANTS .

..Contd./-
e




|

'*1s flukthe Gerden,

487, K.|<.\sm;,mcath.ua-n,'~
il -

N NanJaKka

bunter MR 315,

’;Tégﬂﬁ.Ralluay’ Banoalore tity’_;.

/o F.C.Nathean,’ ~N0.2

" Spur Tank Road, Chetpet,”
Nadras -/600 03s,§4" ER

"', L s .‘,:~. s e

- &/oKJA, RaghaVan, ; g
‘retired Briver :! B! Brede,
Staff No,P,5521,
“Rajaneesh m Shoranqr.

188, K. Velu, s/o Unnnri,

Retired Gueard '8! Grads,
S,No, 6314, Devaki SaﬁAﬁam,
. Nedungathoor, Shoranus = e

e

139. K.Kesavan, S/o Kgm;hy,

Retired Guerd
Si.No,6066 .
Shanthi dhaVan,
Ueloor..

’

190, p ParamaSUaran Neir,

5/0 Krishpnan Neir,

Retired Guerd “&" Speciel Grade,
S.No0,5077, Pedinchare Chonal Housz,

'Shoranur-1.~<

191, V.C.Sankunni Nair,

S/o Achuthen Nair,

‘Retired Guard g’

Special Gears, S,N0.6172,
Rzikkara House, Kavaleppara,
Shoranur. '

192. P,Sundaresan,

S/o Kunhikdran,

Retired Driver %81

S.No,P 6439,
=g, 4773,

Calicut.

4 “v}'ﬂa \y piliai,
;N Arufclialam Pillai.
xdred Ggard A% Grede
7 tio 30 1§;isift House,
#Sheranur,

m\_o_s./"

: f
; 4,-/#
" ;;,l

Providence High SchooL,

fspplicants in S1.Nu,
187 to 193 ere ,
applicants in D.k.44/93,

e e.0 MPLICAN‘-SC
...Contd /"




195.

196,

197,

198.

198,

200,

201.

'RoRamﬁr. Néir, . ‘

S/o K,Nerayanan Nelr,
Retired Driver 'B!' Staff, o 0T
Ne P 2314, , 5
Raviyankandeth House, =~
Chuduvalathoer, Shcranur - 1.

‘Krishna Vihar, Vellathsel lager,

E.K.Ramankutty Nair,

5/s Kannan Nair, :
Retired Guard Special Greave,
5.Nc,509€6, Mundenath Hetse,
Cheruthuruthy Fost, :
Trichur District,

R.Krishna Naidu,
S/o Ramakunhan Nsidu,
Retired Driver 'B',

‘§..N. .P 6445,

Nallisseréparambil'Houee,.
Mudeliar Strest, ‘
Shoranur - 1.

L.Manikam Mudaly,

5/o0 C.Laekshmaran ludealy,
Retired Oriver 'C*
5.No.P 4026, Manickanivas,
M.G.Read, Shorenur-3.

T.V.Sreeman Pillei,

S/o T.V.Ropan Pillail,
Retired Oriver 'A' Grade,
S.Nay® 1794,

Sunil Vihar, Ganeshgiri,
Shoranur-4. - = =

E.Paramesuéran,
S/e P.N.Sghrasaname Iyer,

Retired 'R’ Special Grece Guard,

5. N|‘014950 DBVi' Nivaé,
Nedungetur, Shoranur-1,

T.Sankunny Nair, $/e M.Pchuthen Neir,
Retired Guard 'A', S.Na.6459,
Padmalayam House, Paruthipra,

Sheranur. ‘
C.Balakrishnan, hpplicants
S/o T.Sankaran Nair, 194 to 201

Retired Driver 'e',
Staff No, P 5702,

P.0.Chexruthuruthy,
Trichur District.

in Sl.Na.

are

spplizants in 0.A.45/93,

... APPLICANTS

cve o Cont‘o/"




SN

202,

203,
204.

205,

206.

207.

208.

Bt A R R

Cee 29 an

K.Gavirdan Kutty Nair,

S$/n C.K.Achuthan Neir,

Retired Driver, Staft No.P.2833,

RA" Special Grade, Vedaekkekonnaneth
House, Chuduvalsthur, Shoranur - 679 121.

P.Ramankutty Nair,

S$/0 Z.K.Snankeren Neir,
Retired Guard "A®
Special Grade, Staff No,
E 14671, Pullconni House.
Chuduvaliathuy Shorahur--.

P;Nara{ana Pillsed,

&/o P.Krishnan, Retired
Driver ®C%, Staff Ne. P 3504,
Poovathingal House,
Kizhskathil, Panntnipra,
Shoranur-1.

S.Raman Neir, 8/e Krishnan hefir,
Retired Criver “C¥,

Staff Ne,P 7065:, Stamiical nsuss,
Chennthurexthi Past,

Trichur Districi.

V.Narayanan Ezhuthachan,

" §/6 DgVelu Ezhuthachen,

Retired. Lece Shunter, -
S.Ney P 8117, Devasamperanbil House,
Mannanur Post,_via NBVelapdlide

K.Chellan, 8/o T.Keruppan,

~ Retired Driver ®C", S,Ne4yV3,

Muthukurssi, Kunnath Houss,
Genashgiri Puvst, Shoranur.

K.P.Gopelan, S/e K.Narayanan Nambier,
Retired Guard "B®m S.No, 7525,

%l eela Sadan®,

Reilwey Booking Cfiice Rczd,
Shoranur. ’

709 -"'z-.m.Kesavan, S/.:Perugan,_

dred I.F.Man '8!,
S.No. PLJ 10026,

Thekemmedathil House,
Gtholakulam, Shoranur.

M.Sankeranarayanar,
S/e _Govindan Nzir K.

’.
et ITeNDriver "A" Speciel,

A 0Q11, 'Rama Nivas',
A__ﬂé@%;'ﬂanjakad,
O ranu Nl 3\

PR\ L APPLICANTS.
15'} | : APE

oo CDntd./—



211,

212,

213,

214,

215,

216,

2117,

218,

219,

220.

L 30 L

K.hchuthan Nair,

8/o kchuthan Neir,

Retired Loce Shunter,

S.No., B 6054, Kedambet House,
Mundamukem Amsom,

Post Ganashgiri,

Shoranur=3,

C.Manimuthu, /0 Chambake
Mudaliar, Retired Driver "&",

-&,No,P 7492, Nambanthodi rcuse,
" No.179, Mudaliar &Street,

Shoranur=e.

KeP.Govindankutty,

Since deceased by Lege)l Repiesentztive;
Smt.Sulochans Amma, H.Nn.S5/487%,

Namban Thodi, Mudeliar Jtreet,
Shoranur-1,

.E,Balasubramanis Menon,

/o0 Madhava Reo, Retired, |

Driver "B" Grade, S.No, V 6,

"Geetha Nivas"™, Ponnemengalarm House,
Shoranur.

K,%ankaran, 3/0 Maedhavan K.,

Retired, Oriver "A%, S.No,F,4305,
Kayanathuthedi House, Kellippadam P.O.
Shoranur - 2,

V.KoVelukutty, S/o Kelu Neir K., S1.Nos, 20% te
Retired Driver "%, $,6No0,9730, 216 are applicants
Karthika, Kanaleppara, in O.ke46/93.
8horanur.

M.Velu, $/o0 Velu,

Retired Driver "“B8" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppera P.0,

P.P.Velukkutty, 8/o Shanku,

Retired Driver "B", .

%, No, P 7192, Padincharvettil House,
Karakkad, P.0.Kavelepparea,

P.T.Ouseph, S/n Thomen, Retired.,
Guard "B"™ Grade, S.No, 9431,
Yayyappilly House, Vappalassery P.0O.,
Angamali, Ernakulam.

P.Krishnan, $/o Imbichyadi,

Retired, Driver "“&" Grade,

3,Nc, P 5730, Krishneghar, ' : :

Nedungathur, Shoranur-673 127, : eosoRPPLICANTS
- ..ol;bntd./'
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M.Chendukuphen, .=~ .7

Sfo~ﬂ.1mbichikutty,-'; S

- Retired-, Driver “A® =~ - .
' Special Grade, S.Nn.F 2857,

Pilassery House, P.8.Vengeri,

Via Calicut. o

221,

222, M.P.Kesavan Nair,

- 8/o P.K.Chandu Nair, Retired.,
Fireman "B%, S.No,9461, '
Chemmanassery Padinherua Heouves,

Kottonol P.0., Calicut,

P.K.Remapanicker,

'S/o Chamy Panicker, o
Retired,, Eaeed.“A" Grede,
S.Ne.B284, Navaratna,
P.0.Kunniampuram,
Ottepalam-4,

223, .

224, K,Balakrishna Menon,

5/e P.Madhava Menan,

Retired Driver

Special Grade, Staff No,P 72437, .
Kecandathil Hcuse; ferancdathil .zne,
Trichur - 1.

225, ®.P.Chinnan Menon,.

S/e P.%ankunny Merern,
Retired Guard 'A'

Special Grade, S.No,9333,
Rlangot Ushas, *¢0.Pulaked,
Viz.Chelakara, Trichur.

' 225, m.P.Gopala“?isharati, )
S/e C.P®Raghava Pisharcti,
Retired Guard Special Grade,
Pasrnima Manjakkad,
Shpranur-679 121.

C.Chandrasekharan,

S/OA M.K;Nennn,

Retired, Special Grade Guerd,
S.Ne.7618, "“Gekul®,

Rshask Nagar, Kamboni Roed,
Ryyanthele, Trichur~3.

2217,

VeM.Abdul Kedir,

S/e V. MiMehamed Heji, .
Retired, Guard TA! Speciul Grade,
5.Ne.9826, 20/163, “Theupaini®,
wrPyethol, Trichur. '

1fkaran,-3/n 0.S5.Paran,
\Goods Guard, S,#s,0 1930,
®eath House, P.0.

ery, Via, Trichur,

“Kaotkanc

¥.

By - Pin-680 G07.

k\ wc} :.‘7 S P . f
N\ .

¢ 4

< o .
U . ,

ﬂ’: . .

e o =

$1.Ne.217 to 223 are

G R .
to ) A

anplicants in 0.R.47/93,

S1.,N0.224 to 229 are

applicants in 0.K.48/93,

... RPPLICANTS
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230,

231,

232,

233,

234,

235,

236,

237.

238,

239,

s 32 '_,.;',

P.Narayanan,

S/o Sankaren, Retired,
Special Grade Guerd,

s,Ne EE 86, “Ushas",
Raeyaroth Pafamb, P.0.Parel,
Tellicherry-670 671,

V. .Sankaran Nair,

S/o T.Narayenan Neir,
Retired ., Guard 'A' Special,
S.Np.12746, Ashirvad, Perel,
P,0.Koothuparamhe,

Pin-670 643,

C.H.Balan Nembiar, v

S/o Kuphikrishnan Adicdi ¥,
Retired Guard, ‘®¥' 7i._ I
S,No0,4997; Usha Bhavan,:
P,0.Knttayampoil, Vie. Tellicherry.

‘M,Padmanabhan Neir,

S/o A.VU.Krishna Menon, Retired.,
Briver 'A' Special, S.he. P 5754,
Davi Nivae, Kottara*humpars,
P.0.Azhikode, Cepnanore. :

- K.K.Susheels, W/e Late

UsC.Pnandan, Retired., Driver B,
S No,2635, MAnand® Viher, Ylavil,
Kannirr - 679 008,

M.Na:ayahi, /o Late K.P.Narayenan
Nair, Retired, Guarc 'C',
S.Noy 1903, Madathil House,

P.0jLhirakkel, Cannanore- 670 011.

K.Kunhambos, S/n Pppu, Retired.,
Shunter 'B!', S.Ne.P.5331,
Packkadam House,

P.0,Trikkripur,; Kazharged.

KaMQUanajakshy‘
Retired fuard ‘'A!' Special,
S,Nn39498, Chettiyam Veettil,

- Near Railuay B Cabin, Badagara.

A.K.John, S/e R.J.Kurian,
Retired.,, Guard 'Rt,

S.Ne.9€83, Ariyathu Peranbil

House, Pallam.P.0.,
Kottayam = 7.

R.Marappan, S$/e Rama Gowndan,
Retired Dgiver, 'C! °
Staff No. P.2718, EB-118 O,

' Reiluay Caelsny P.0.,

Erode - 638 002,

/o Late C.H.Gepalan,

$1.Nuw,230 te 238 are
applicants in 0.k.45/93,

... RPPLICANTS,
» .'o.CO ntd. /""
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241,

242,

243,

244, -

245,

246,

247,

248, -
: - §/0 Kolanda Gounder‘
Retired, Shunter 'B

L e e T "”,J“ PO S T ""‘&.n‘nigﬂ"[""\‘ﬂﬂ%l‘x

T me

Ke C.Nallappan,
S$/0 S.Chinnappe Glunder,
Retlred Driver A Specisl,
S.Ne. F 2946, Door IT o4,
Parvathi Krishnan Strest,

-K6llem Palayam,

Erede - 2.

P.Keruppannan, S/o Pnnci; uggrugr.
Retired,, Driver 'A',

S.Mho, P 3583,

Korakattu U81881l : :

Door No. 5229/A 14 Caavyary .5,
Erode-7,

M. Kandasany, S/s Marapra Gowndew,
Retired Driyzr 'C', S.No.P 2439.
9ﬁqa»o, BYN Roed, Erede-§38 02,

Nuthusauy, S/o0 Palani Gounder,
Retlrad Driver'C', S.i¥s,P 27CE,
Raghavends: Negsr, trcde-?. g

A.Ramasamyy’ S/o B;eﬂﬁuuhuen&
Retired. Branter'f8!, .AG.ZJaG
Pudhupaleyam, Jocr 246,

' klampaleyam P.0., Erode-8,

/Kandasamy, S/o Sengadan,
Retired Driver 'C',
Staff No.P 4103, RagaVana1dar
Nagar, Door No. PAB 18, Cavery R.S.,
Erode-7,

DR 2 . e e g o
- B A L
e T o e

Cc. Kumarasamy, S$/o Chellappa Gounder,:

Retired,, Fireman 'B', S,No.P 7885,
Ooor No, PPI-283, Pudupalayam,

Allampala'am Post, Erode-€,

T3 Peerakhan, 5/o T JeJamallutheen,
Res ired. Driver ‘b°

S.No, V, 38 ‘0.No,.94, Ralany Colony.
Post, Erode. :

Uelappa Gounder, K,

.48 No, P 3370,

Puthupalayam, Kattoor, :

’AAlempelayam Post,

¥nnan,
-\1Goundan
Shunter iB'

, Door No.191,
(YAl Akxarkam,'
iyam P.0., Trodo-&,

ee. APPLICANTS,

...Cor'&td./" .
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250,

251.

252

253.

254,

255,

256,

257.

. e 34 '30

&, Nallasamy, :

S/o A2 Gounder,
Res2rsd,., Driver '8,
S.No, PT3 10237,
D,.No.280, Puthupalayam,
Alampalayam P.0.,
Erode-0., "

N.Kéliannan,'
S/o Nallagouwnder

‘Retired. Diesel eskstant

S.No. P 4011, Sastri Nagsr,
D.Nov,.55, Near Wearér Tanw,
Erode 638 002.

K.Ramasamy,

S/o Kalianns Goundan,
Retired. Shunter ‘B!,
S,No,P 3958, D.No. 57,
tdappalll R S, Pest,
Cavery, Erede-7.

P.Sengoda Gounder,

5/0 Palani Gounder,
Retired.,, Shunter B,

S No, P 4429, D.Ne, 50,
S@dapalli VYiilage,
Pappapalayam, . Cavery R.S.,
Ercde Te -

P Nuthusamy,

5/0 Pgisni Gzourcer,
Retiredy Shunter 'B',
§.Np,P 500, Pudhupelaeyem,
D, No 263 Agraharam,
Alampalayam P 0., Erode—

V.Sengodan, :

S/u Velappa Gounder,
Retired, Shunter!B!,
S, Na.5133, D. Nc.2/60

Ottapelli, Plilayar Vail Street.

Cavery, Ersde-7,

K.Chinnappan,

S/e Komara Samy Geunder,
Retired,, Driver 'C%,
$,Ns,P 3531, nvakathu,

- Cavery P. 0., Colony Road,

Ernae=7,

P,Venkkatachlam,

S/e Peruma Gounder
Retired., Shunter igt
S.Ne. P 4097, = 1/11
Karuthuveli Tnottam,
Odeppalli, Cavery R.S,
Ernde-?o ,

..+ RPPLICANTS,
.0‘6 Eontdc /-




—aﬁzsp,"N Velappan,*" 

26 , v\,l‘?eti-r Jﬁ,

- 5/0 'Nalla Geunder,
Retired,, Shunter 'BY,
S No. D 2647

D,Ne.1/20, Odepallf,
Cayery R. é., Erode-7.

259. T.p.GOVindan,

S/o _P,Kunhambu,

Retired Guard Special

Grade, Staff No.11159,

Prasanne N*ves; Pp.0.,
. Chirekksl,

Cannanore - 670 01“

260. K.Sreedhsran,
' S/o B.Achuthan,
S,Nn, P,3180
tThenal House‘
Opps Railusy Sta»lOﬁ,
Chirakkal P.0O.,
Cannenorr.

261, M Bals kr*shnan,
: s/o NamBikutty,. -
Retired., Guard- 'A!,
. S.No, 15870,
Mangkketh House
.. Good Shed Reac,
. Tellicherry,

262, P.K.Raman Nair,
S/0 F.Kurhambu hair
Retired,, Driver al Special
Grade, 5 Ne, P 6446
Kavinchalll PO, ’
Azhlkode, C%nnanore-670 009,

263. V.M. Karthlyanl Amma,

S Nu.239 to 258 ‘are .
appli anto 1n U.H¢50/93.

U/o Late K.P.Janardhanan Nsir

. Retired., Special Grade Gusard,
5.No0.9650, Ashok Bhavan,
Thamarakuzhi Malapjurem,
Pin-676 SDS..W

264, K.Govindan,
S/o K.Aruvan, Retired.,
Driver 'A', Preethe Bhavan,
Kaliadethode, PsO Nlavil,
Cannanore.

E ok

qnan, S/o Raman,
\EUard S.Ne,i554,
; AZhat "\Véé%ll House,
S P 0§K§<aﬁbmé} 11 Uard,

“E takl ‘\ﬁpln-670 567,

eee  MAPPLICANTS.

s e s Contdc/"

e



266.

267,

268.

269.

- . Retired,,

279,

272,

273,

LR ] 36 ..

No Vasu, S8/o Rampothy‘ s
Retired., Shunter '

S.No. P 5024, ,
Kottiyath House,
P.0.Muzhappilanged,

Pin- 670 663, Cannanore.

P.K«Kannan kalr,

S/a Rppu Nair, . Retlred.,'
Shunter '6', S.Nc.P.77°4,
Vaprkulathu Ueyil,

Near Akliyath Temple,
P.0.Rzhikcde,
Cannanore-ﬁ?ﬂ 009.

P.,®,Rohini, W/o Late K..qewdt
Retired Shunter "“8",
S,Na, P 7173,

,ChambakaChalil House,

r0eMuzhapilanged,
Cannanore District.

- *"C.K.Chancan,

S/o Bmbadi, Retired Shuntexr'B',
S, Ne .2, 8223 Kanavi "ouse,
Ekkchi P.0.Pel fode,

- Via,, Trlkkarlpur, Kazharged,

f..Narayeni, W/c Late k.Krishnen;
éhunter,_s No.P 7420,

Machirpurem Houszs,

P.0, Cheruvathur, Kazargod,

© PuM. Hymavathy
271..

U/n Late TR, \I.haeﬂ'lmdﬂbrbx 1,
Retired 2zi.:=n A Spec1a1 Guerd,
$.No.qa%9, Gresudledy

Nkﬁn beﬁa~ﬁﬁrl&iﬁ&ﬁ\50h°'la

undsyved. Cannanore.

Te«P.Leslavathy Amma,
W/o Late P.V.Kesavan Nambiar,

. Retired, Driver A Specisal,

S.M8.4654, Kesave Nivas,
Near Elayaqnor Temple,
P.0.Mundayad, Cennannre‘

V.A.Balakrishnan,
$/oc V.Demoderan, Retized,,

Oriver 'A!' Speciei,
S.No.-B 4361, L

/9 Reshmi, "8.N. Nagar,
P.0O. Thottada, Cannznore~7

51.No.259 to 268 are

applicants in 0.R,51/93,

. RPPLICANTS.
e .Contd»./— )




274,

276,

277,

278,

273,

280,

P M.Sreenivasan,

S/o P,Govindan, Retired.,

Guerd Special Grads,

- S.No.12054, 'Smrithi',

Post Uengeri Mathoth Peramba,
Calicut.

P.Krishnean,

S/o K.Perumal Naidu

Retired., Driver 'ﬁ‘ Spneeizi,
S.No.P 4360, 3/275, ‘
Opp. Spares Lend,

Vadakkanchery,

Trichur-680 528,

A .Bhaskaran, S$/o &ppu,
Retired,, Diiver 'C' Greade,

S.No. P 4301,

Byyanatu Parambu Houssz,
Ayyeppankavu Road, '
Kochi-18, =~

K.Cheyikutty Kennoli,

s/o Kandan, Retired., °
Driver fC', S.Ne, P 9430,
Kennoli House, Kacheri Rncom,
Desom, P.0.Calicut-673 011,

C.Madhavi, W/e Late

C.Ks Krlohnan, Retired.,

Driver fC', S.Na,P. 3737,
Krishna N1Vas, Poolayll Paremba,
P.0.Kallayi, Calicut-673 UG3.

T.Kesavan Neir,

S/o N.Govindan Neir,
Retired,, Guard ‘'8',
S.Ns.4956, Santha Sadan,
Chuduvelathur, :
Sheranur-673 121,

Mm.Elias Aron Raj,

S/. S.Mariadess,

Retired A Special Driver,
S,No. P 3702, ED 196 E,
Railua9 Colony P.O.,
Erode - 638 002,

,,‘1_Rasappa Govindan,

L .Chinnappan, Retirad,
Xer, S.No. P 3631,
)\‘alludy Colony P.O.,

S§1.No,269 to 279 are
applicants in O. .52/93

... RPPLICANTS.
;.,Contd./-



ik I R e LA A
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M.Kasimir Leuis,

282, 5/o0 K.Maria Louis,

' Retired,, Guard A Special,
$.No,%12119, Annadurel Street,
Maflap* Haﬁ'y Y, \
Erodﬁ 638" 002.

. K. Muthusamy,,S/o Kelancai
9g3, Gounder, Retired,, Guard ‘8',
’ S. N0.12011 1Z Ramamporiny

Streeb, Kollampelayen,
Erode-63§ 002.

K. Sundaresan,

" 284, s/o N. Kalyanasundara Mudallar,
Driver R Grede, S.Ne, I 2647,
Ne .48, Lenin Street. '
Erbde Ralluay CelonyPost,

: Erode-2. .

~ K.R.Lakshmanan,

- 285, S/o M.Rengasamy Kara'

S Retired,, Driver ‘A! 7Lecial,

Staff No,P 4467,
Morth Eda Straet.
Bheema Nagar,
Tiruchirappelly,

: Pin—620 301

; Ke Subramaniam

265, ,S/o S, Krisbnasaﬂy, Retired. .

L Driver 'A'! Special Grade,
S.No, P 1788, 43, Lenin Streat,
Railuay CnlOny Post,

Erode-638 002,

. R.Gethuraman,

287, S/o Rathinam, Retired.,
Driver 'A' Special,
S,No, P 2888,

Ilamathi Illam,

106, Bharathi Palayam,
Mowlappalayem P.0.,
Erade-?

_ Ma Chlnnappan
288, S/i C No-kkan, Retired.,
Dideat Shunter,
S.No. P 7785, 7/B
Railuay Colcny,
Erode-2,

MeMarappan,
289, S/o M.Mathan, Retired,
Driver 'A' Special,
S.Ny, P 3779, 107,
Kamalagam, Barathy Palayam -
~ Street, Mulapalayam PJU~ o
4 Erode-2 ess APPLICANTS

e oCG@t‘n/'



j-.vfaf”fgyﬁ}samuel, 5/- Gnanamuthu;.
.. 290, Retired,, Driver *At - -

. . Special, S,No,P 3224,
: o 403-C, Ralluay Colony,
L Erude-? . o

;. R, Llngappan 5/ S. nyavoo,.
1291. Retired,, ! A Sp801n‘
- Driver, S.No.P. 1714, 19,
KotFJkaran Street,
: Ka’lampalayam, Erqda-z.

. TS, SriniV1san,.
252.'_.5/0 R.Swaminathan, ' L g o
ot Retired Driver tAL Spec1a] - ' ; . -
S.Na.P 4339, 3453, -
Railway Querters," Ral‘wa/ Cn UV,

Erode—638 ©oz2,

. . £, Namasivayam, S/O MeNe B;ﬂ 1" andam.
293, Retired., Driver 'A' Speciul,
7t 8Ny, P Bstq, L o8,
Housing Unit ber far ngex.-
'Erode-639 00%., Tanllnadu,

KeMoMunirej, S/e Kunusuany,

. 294, Retired,, Diesel Assistant
S.Ne.PTJ 10212,
ﬂanickkavosagar btreei,
Sastri Nagar, :
Railwav Celony P, 0.
Er-ﬂe-Z. '

L ﬁnthoni Swamy,
295, S/o Lourdu Suamy Pillai,
S.Ne. B 1419. 41/A
Ralluay Colany, _ .
Erode~638 902, . d

M. Buopethy, 8/e M, P.Mooka
296, Gounder, Retired, Driver
o '8! Grade, S.Ns'. P 9478,
17/F C1d Railuay Colony,
- Ersde-~2,

.. V,Belaraman, S/o Uenkka*asuamy
297, Naidu, Retired, Driver !B!
Grade, S,Mle. r 9420, -
Railway Colouy, Ercde-2

P.Rangaswamy, S5/o Perumal Naidu,.

29§;M»Mai“wj=!; Briver 'B} Grede,

2 SNNeoN223, No,17/8
";'Q; /N%muﬁQ;SNQm Street, ¢- ode-z.
;“ 5 ph‘l \é/% Swami. Nathan, ‘ S1, No 280 ts 299 are
1?# @ired Pniver '8! Greds, epplicants in D.ﬁ.53/93.
d &Qg NG . P §5ﬂ h Docr 41470, ‘

way) owny F.0., | _ 5 .
N\ ¢ Ero 9—2 o : ..o RPPLICANTS.
\. . : .cacﬂﬁtd /“




301.

302,

303,

s05;

‘3as..

306.

307,

308,

;{ 40 ..

P.Pengunni Menon,
S/m T.CeKoNair

Retired Guerd VA! Special,

S.Ne. 15200, "Pournami®
Nangapna Nagar, P.0.
Olavekkot, Pin-678 002,

M. Krlshnan Nair,

$/e Kunchu Nair, Retired..

Driler, A Speciail,
S.Ne, P €444, Sr*sh*lam,
P.0, Dlavakkmt.

V.5reedharan Naii,

/o F.R.Krishne Pillai,
Retired, Guard A Speria1,
5.NL.15202, Thuruthel,
Aymanam P.0., Kcttayap.

P.A.Rajam, S/o P.u.“pph,
Retlred Guard A OpoC’QL,

S.No.16144, Houss Ne,u6/508,
Neal p A'LOJ “]/,

“Reshmi“

»EOCh*n—..

C.Kutty Nurayenan,

S/n V.C.Nersyanan Neir,
Retired, Guard A Special
S, N0.762L Chembra douse,
Shoranur - 679 121,

“?P.K.Koshy, S/o P.K.Koshy,
Retired Guerd, S.Nc,15295.
Vazhakaleyil, Gngadikal F.0.

Chengannur, Pin-689 122,

Kel o Kuvlan,

5/0 K.P,Lonappen
Retired ‘Guerd R é ecial,
S, Mo, 15216 “Chandlri“
High School Road,

_ P«O,P%rappur, ula. Trichu;

Pin~ﬁ§g 552,

N Ramairishnan Nembidi,
s/. Chit-an: Bhattathi“Jpad

Rétired. Guar f‘k'
S,.Ng.1404¢, "Karthika

RamaVérmaeram, Trichu* FBO 631,

W/o Cate: A Rengeﬁ, Ret¢red.;

Briver A épecial

‘S.No.F 4367, Sree Rangam,

Pump: Engine Read,
Clavaiket-678 802,

42

«» “APPLICANTS
.ooCOth;/ff




C\ " | ﬁ B *_' - ‘... ‘..' ; . po 4i .t . ‘

- o A
‘ ,,%; Tl Ramaahandran -

‘n?t_'s/w C, B.Nannadiar gRetired., B R
. Guard R,, S,Ne, 15219 . S o
. ‘Panikkath House, - R
;Killengade, Palghat - E?B 06;
‘ ;i""l.,V.Nadhavan ’ ‘
Sfb. 8/o Ueluchaml Retired.,
Driver R Spec1al
S.No, P 2133, |
- Pallath Housa :
- Kuthupgrambe, Edetﬁara .
Palghat, Pin-678 611,

T, . : 91, Nos. 300 to 311 are
aaw. KofMe Kunhimohammed ‘ v t O.h, 54/93
37‘? ‘S/c K.Moideen “bya, : epplicents in

-Retired, Guard. 'C',
- S.Noi 6633, Cheredath Huuse,
'Kuttamassery, ﬂluayeurBS 1908,

3*?‘ R, Narayanan, S/; B.Relarem,
* Retirsu Drivetr G‘ods, :
5. Ne,PTJ 10505 120,
Jeevanantham Street ,
Poonthurai: Réed, zra”e~2. ‘

g4, Co quarasamy, S/o Chinnﬁppa
“* Gounder, Retired.,, Driver
g1, S,.No, P 4206, D, No. 65,
Sholep Bruvae, uuthanra Puram,
Eroded;m

“

13- T SoRemanoorthy

ST Te }S}é TaKe. S-ndaragalu
Retired., Driver tat SpBCIal
S.Ne.P 3540, 15, Sunderam
Street, Erode-z.

 A,Abdul Jaffar, E
315. S/e Abdul Keder ‘Retived.,
Driver, Gaods, é No.V 44,
235 Kalyanasundaram Street,
Erede- 638 002, .

. S.hkngamuthu,
316, S/o V,Sitiia Naicker
~Ret1red., Driver 'B{
S.Ne. B 13¢5, D.No.411 o,
Railuay Co*ony,P 0.,

_\h}eﬁg, S/e. \Iellcjrm,

y;qu., Driver 'A!
>Fhaly S.No, P 3542, Telephone Nagar, '
Q}QY%m P.0., Erode. : APPLICANTS

she

'15 | . e .-“__r’._;. Cantd./-

Dw

°



. K.Chinnspaiyen, e

318. S/o knuman Retired., :

Shunter 'B{,

S.No.- 7458, 76, L.G.G.5.
Colony, V.0.C. Street,
¥ollampalayam, Ersde,

M.Krishnan, S/o Munusamy,
319, Retired., éhunter,

S,Ne 10072, PTJ, cL.Na 413 b

Railuey Colony, Erod=z,

R.Thiagarnjan,

320. S/s Ramaswamy, Retired,,
Guard 'A' S,N2.14332,
Thangapattalaikarzr cale,
Popnthurei Road,

Erede,
491, P.Chinnaiyan, L $1.Ne,212 to 321 are
S/e Arumugam, Retived., eoplicarts in C.4.No.55/93

Driver 'At S,No. ® 71t6
Ne.331 A, Railuay Cclerv,
Ercde, '

P.Subramanian, S/c R.7Prlsni, : -
322. Retired Gusrd 'A', : :

Staff No,7448, 112,

Vineyger Ksil Siresef,

Sastri Nagar, Erede-€38 002,

. S.Kannimuthu
323, S/v Subba Thévar, Retir=ad,
Guard 'A'. 3,No.16066,
Sundarammal Illam, 11/8
KIII, MNanjappe Laynut,
Sulur, Coimbatere-641 402,

- R,Anganna Pillai,

324.  5/¢ Rangaswamy Pillai,
Retired. Guard, '
S.No. 15271, 20 Whertn Chinpe
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District.

%55 ‘V.Mari, S/s Venkatesan,

5. Retired Guard, S.No.12563,
‘No, III, "Thera Illam®,
Kurikaranpelayam,
Mulapalayam Pest,
‘Erode-2, Periysr Discrict.

V,l.akshmanan, $/¢ S. Vadiveluv,

Retired Guard. 3.Nw,13756.

Bharathipalayam Street,

‘Kurikaran palayam, '

Mulapalayam Fost, Erode-2, : -

" Periyar District. «es PAPRPLICANTS.
o ..-Contd."/'

¥28.

-



~ -

b= e T ar =

V.K.Shunmughasundaram,
597 S/ k.S8.Keruppanasamy,
" Retired., Special grede Cuard,
S.Na,3/T 35, 194 E,
Railway Colony, Near Rsiluay
Cnlony Past Office, Erode,

V.K.Unni Nagir,
728 . S/u K.Raman Nair,
* Retired., Assistaat Cuard. .
- §,/No0.1902, Contchery Stre=«,
Erpde. o

i R.Lakshmsnan, $/¢ Famas:wyv,
399 Retired 'A! épecial Guara,
* S,Ne.7218, D,No.1$3,
Sestri Nugar, Sadayampcleayen
Road, Erede. - Z. '

V,Suamyeappah, - v

330, $/o G.Visuvasam, Retired,,
Guard, S.Ne, 14107, _
5. Karuppanasuwamy Koil 1ii 3Siceew,
Surampatti Road, trode-63& CiY,
Periyar Cistrict,

R.Veeraraghavan,

| 331; S/o V,Rema Iyer, Retired

Guard, 5.Nc.1523%, We.S,
Tayumanavar Street,
Pundurai Reed, &rode-538 102,

_ K.Ramalingam,
232, S/o V.Kandasamy, Retired,,
ODriver 'A', S.Ns, PTJ 10052,
Door Nc.16, East Pettakarr,
Street, Eresde~638 002,

; G«R.Samuel Raj, )
333, ' S/o G.N.Apandham Pillai,
Retired, Driver 'A' Special,
-83Ne. P 2836, 23 A,
Panchayat Union Street,
Manthepe, Podanur,
Coimbatere-23,

r Batcha, Retired.,

o ,3” oxA! Special,
& 8. Na RO3TRE, 168 Main Raac,
ar rl?§A Temilpzdu.

mu}ﬁu% S/a Naniagppe

r,) Reftired,, Driver 'AKt,

B 1875/ 95/11 Arthi Iliam,
#r%5/Road, Pedanur-23,

/

RN ST LR N, et e o -

§1.Nu.322 to 332 are
applicants in B.R.56/93,

«+» APPLICANTS.

_..A..Contd./*
. ¢ .



336,

3317.

338,

339,

" 340,

341,

342,

343,

“S Ne., F

o 44 00'

S,Velusuamy Pilleal, :
5/ o.R, bankara1int'gam Pillei,
Retired Driver '8' 9,Ne,6437,

.D,Ne, 360, Selvapuram,
'North Perur

Mein Read,
Coimbatcre-641 926.

3

- K., Rangaswamy,

S/oc Kuppuswamy Naldu,
Retired,, Driver, Al
Specialy S.Ne.P 9464,
D.Ne.24, Main Road,
Podanur-23, Tamil Nedus

-K,hhamed Sherl’f, v
S/‘ A.Kader Batchs, Reiired,,

D-iver !'A!' Speciel,
S,Ng.P 4341, Main Rqad,
Pndanur—23 Tamil Nzdu,

Nanaappa Naiqu,
S8/='Venkettasuamy Naidu,
Retired Driver 'BF,

2438, Bajanai Kowi 1
Street, P.danU“-LWH

Tamil ‘Nadiu.

K. Palaniao,a.,

S/q “Kuruppenna Gounier,
Retired., Bndwsr-'A!,

SN, B 4333 Na, 84,
Uilangaftur, Kedachanallur,
Erude - 10, :

'M,Palaniappan,

S/o Marappa. Geundes,

- Retired,, I Fireman '8!,

S,Na, P 4382, : .
Uellaikattur,

Kedachenallur P.0.,
Thiruchengodu Taluk, -

N Chellappan,*

S/c Marappa Gounder,
Retired., Shunter, .
S.Ns,9454, 'Alampalayan,

_Pallipalayam, Erede- 6.

A. Palanlappan o
S/n Rthathappa Gtuwder

_ Retired,, Bwomter)i

S.Ne,,P:7465, NI.J04 A,
Velankateor, ™
Kadachanailul, Erode 10.

W

$1.Na.333 to 339 are

applicants in 0.A.57/93,

ees APPLICANTS,
XY gCOI'Itd. '/-'

¢ .
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- P.Gurusamy, '
5/ Palenieppe Gounder, -
Retired., Drives 'A',

SA. Noo P 7160, N°110A,
L.G.G.5.Coleny, '
Kellempalayam, Eréde-2,

344,

ReKumarasemy,

S/o Ramasemy Gounder,
Retired.,, Shunter Leoco,
S.No.P 6315, '
Govindancelayam,
Rlampelayam P.N.

via., Erode.

345,

G.Samuel Durai Saay,

$/n Gnanadurei,

Retired., Driver 'AY,

Spl. S.No, P 3107, 32

Upstair 4th Crcss Roag, _
Mgramasivapuram, Laloudi-S%1 €0}

346,

V,5sngodan,
S/c Velapps Gounder,
Retired,, Shunter/loco,

- S.No, P 3510, Vilankattur,
D.Me,54, Pulapalayam P.0O.,
Kadachsnur (Village).

3417,

C.Nachimuthu,

5/c Chellapps Gounder,
Retired,, Shunter,

S.No.P 4384, Pnclapalavzm Frat
Kedachanallur, Palipalaysm,
Erode-6. :

348,

T.S.Alimoideen,

S/O T.J.Shir“uddin
Retired., Driver 'AtY,

Spl. $.No. P 3260,

47, T.J.Shirfuddin Street,
Sestri Nagar, ‘
Neer Railway Celony,
Erode-2,

349,

VoN.Ramankutty Nair,
S/o V.Narayanan Nair,
Retired,, Driver /!
‘ PP

350,
?
310, Fushpalaya,
8, Cellege Roac,
7<PXq 678 CO1.

pUAR JNarayana Iyer,
{#Pd., Gudrd 'A% Spi.,
10472, ‘Nu.%/780,

P9 ingle Streedl,

/ 57 p.ﬂ-.,T )

S1.No.340 to 349 are
applicants in D.A.SQA&&,

¢

APPLICANTS

LI .
x4 Contd./-



352,

353,

354,

355,

356,

357,

358,

359,

360,

:.0 46 o8
cC. Chathu, 3/0 Appqg‘
'Ret1r°d., Driver
VQ‘OQ F 5287

Kurungad house,
Maruthe Toed, Pslghat.

F Krishnen,

S/o R.Arumughan, Retired.,
Briver 'B', S.No. P 9449,
Chungath Heuse, Kavilpad
P.0s, palghat—17ex

F. Sukurersn R?;r

_S/o P.Sankara WPWOU,

Retired., Fsst. Gea-d,
S.Ne.15394, Pslekkott Housw,
Thenur Via. Parli,

" Paflghat-678 616.

?.Govindan,

- §/0 P.Serkera Nemm,

Retired,, Guard B',

S$.No.2024, Sr‘va;"am,

H.No, M, 6/33 Iindire Wagar,

,Kallepully,'Palghat-S.

‘R'karayanan,

S/s V.,Raman, Retired.,
Driver 'P%, S,Ne., P 5847,
Chandrike Nllayam,'
Korathodi,

. Kedukvenkinnan,
" Palghat-678 005,

N.Velukutty,

3/e Narayanasuamy‘
Retired,, Driver '8!,
S.Ne, PTI 10113,
Nmbalaparambu,

Near Madrassa,
Kavilpad, Palghat-17.

T.Velayudhan,

s/o Theethy, Retired.,
Guard!C', S.Ne, 16223,
Devi Sadan, Pottakulem,
Kav1lpad P.0., Palghat.

V Viswanet han,

$/o Kubhna., Retired.,
Loco Shunter,

S.No, P 5184,
Vellankad, Kevilpad,
palgh 'dt-"l Te

V.Vasu, $/o Uelaybdhan,
Retlred., Oriver 'A',
S.Ne., P 3164, Chandrasoudham,

Tannissery, Palghat.
.\/ _

.A,AﬁgLICANTs.
+e.o Cantd./-
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361,

362.

363,

364,

365,

366.

e 47

V.,Medhavan,

57| Velayudhan,
Retired,, Driver '8!,
S.Nu. P 94885, Rahendra
Sadanam, Melepuram,
Mlavekkct, Pin 679 002,
Palghat.

T.V.Velayudhan,

S/o P.Veeren, Recired,
Guerd 'B', S.No,68%5,
Thurakad House, P.O.
Perunygettukurissi,
Palghet.

V.Sivaraman Nair,

S/o K.Kesavan Nalr
Retired,, Guard ‘ﬁ'
S.No,.5852, 72/8,
Instrumentatlﬁn Tewn shi
P.0. Kanjkode he;t,
Palghat.

S,Yeeraraghavan,

S/e P, Sincaram, Retired.,
Guerd 'A!, SeNs,14522,

H Ne. H-2, Housing Unit,
Karamadai Road,

Mettupeal ayen,

Pin-641 301, Tamil WNadu,

M,Narayanan Neir,
‘S/e Thavitta lyer,
Retired,, Diesel Rsst,

- 5,No,D 9444,

Mullakkara Hnuse
Fuduppaniyaram P Js,
Palghat<678 733,

KeKsSuv~amania Iyer,

"S/e K.S.Kuihne Iyer,

Retired,, Guard
S.Nn, 1849, N..3/126,
LeN.Puram Ulllage
Palghat,

P,Balakrishnan,

'S/e 8,Ukkande Warier,

RPtired., Mail Guerd,
S+lp.14067, Harivas,

ﬂpukuttan
Dri ver,'ﬁ'
?436

ve. ARPLICANTS.

. agont‘c/-

~



369,

370,

s dB '.00

R.Paramasiva Menon,

S/s M.N.Raman Menon,

Retirecd., Driver 'P' Spl., .
S.Nu, T 4684,

Sh vesilam Nadathll Housc,
‘ennakkara P.0s, "

NesTani, Palghet-4,

P,Thankaraj,

)/c S,Pannan, Retired,,
Drlve“‘ﬂ' Spl.,

S.Ne. P 2760, 76 N,
Behind Ram Theatre
?.0.Suramangalam,

Salem - 636 005,

‘ 1o +Ramakrishnan,

371,

372,

373,

374,

375,

376,

S/o Rppu, Retired.,
Guard!A' Spl.,
S.No,.6806,
Ramanchenat1 House,
19/360, West Vakkptd,
Palghat - 678 001.

C. GopalaKr stinan Nalir, 31..'{\,’5‘"350 to 372 are

gé'lregadgggsngfﬁ;.spl appiicants in O.k.55/93,
’ L]

S:No,., P 6443,

Cherukara &rishre Nivas,
P.JsKannadi, Pelghat,

Fin - 678 73‘

S.5eurirajen,

s/o T.K.Sundarara%alu,
Retized,, Driver ,
Spe01al S,No. P 2327,
203/ Ulnayakark01i atreet,
Nedarmedu, Ernde~-638 002,

K.Fandurangan,

5/0 MeKasthur i Neidu,
Retired,, Driver 'A' Spl,
S.No.P 2902, 17/4,
nmmamandapam Road,
Srirangam-620 006.

VeG.Veerasamy,

S/n Cov1ndaaamy Pil]al Ve,

Re*lred Driver 'A',

S.Ne. P 1841, 48/2,

Subba*ah Street

Sangllandapuram,

Tiruchi-620 001, ) R

V.&ithan,

S/o Va-advri Retirea.,

Driver tA!, S Nc.® 7775,

D.Nr.24, Jeeuanﬁa Street, S

Poondurai Regd, Ernde-2, +ee RPPLICANTS
. ooot'@ntd‘o/_
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R DaL anisamy,
37, $/o R, Angemuthu,
Ret“re<,, Driver 'A',
S,Ne. PTJ 10027,
Vallalar Street,
Municipel Colony Reed,
Erode-~4,

A, Proklacamy, _

- 378, ;S/c J.Arulanancam,
Retired., Guard *A',
$.No, 6253, 1%,
Kamarajar étreet,
Nadar Nedu
Vinayakar Koil Erede~2.

: M.Rengasamy,
279, S/a C,Muniza, Retired,,
® Driver 'Af, 8pl1,
. S.Ne, PTJ 13449, 21,
Golden Street,
Thangavil alias Muni samy Foad,
Dharmanuri-63€ 702,

KeMunusamy Naidu,

380, S/3 C.Krishnasamy Naidu,
Retired., Briver 'C!
AFG. 'BY, S.Ne, F 6103,
D 5, Kaliyanna Gounder Tﬁttuam,
“erundurai Read, Ercde,

. " P,Daniel Jnyara

361,  S/s Peul Pillay, Retlred,,\
Driver 'B', S.Nn,l 6441,
No,400 B Rallua/ Collny.
ELode.

R.Nanlckam,

zg2. S/c M.Angamuthu Naicker,
‘Retired,, Driver 'A' Spl,
S.No. P 2901, 22/2s,
Chinna Nariamman K01l Street
Kerungal Paslayam, Erede-2,

. R.Pongiannan, ' , q;.Nc 373 to 387 ara
383, 5/0 Ramasamy Gesunder, o appllcants in 0.R.60/93,
Retired., Shunter, :
S,No. P 7454, B, Ne.3/69,
Ra:]adl Nag?r, Ca\le y "{‘v '-ro,
Erode 683 007,

1 Hl)Nag T, . : :
r Rmnlapglayem, Salem.. , ++es APPLICANTS,
] «»sContd, /-

€.
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G.Kannien, -

S/m Cacindarajelu Naidu,
Retired,, Criver 'R!
Spl., S.Ne. F 3042,
NG.420 K, Reiluay Culany,
Erode-2.

R,Rengasamy, ,
3g6. 5/3 Remasamy, Retired,

Criver 'C!,

S.Ne, PTD 10238,

Kelingarayer Pzleyem,

Fudur Bhevenl tost,

via Erode-638 301,

: K.Gevindan,
287, S/o Kandha Gouncer, Recired.,
» Driver '8!, S.Nc. ¢ 9480,
Ne,102 C Type Railuey Julery,
Erode-2,

G.Narayanasamy,

5/e Goindarajaly heidu,
Retived., Shunting Brivesr,
S.Nw,PTJ 19500, 387,

Nader Meds, Prondurai flezd,
Erade-2,

388,

K. Varasdharejan,
1ge. S/e Karuppan, Retirec.,
*  suard 'A' S.Ne,2122,
Thirumurugan Street,
9gstri Nagar, Zroede.
. V.Arjunenm,
39p. /e Venkatachalam, Retired.,
*  Guard 'R' S,Ne,12438,
38, Namasivayem Streel,
Kellempalayam, Erode-2.

F . Muniswemy, S/o Muthu, ¥
381, Retired., Oriver Special,

s,No, P 9389, M/52,

E.V.R.Periyar Nagar,

Erade,

N,Muthusamy,

12, 9/p Rellappa Gounder,
Retired, Driver
S,No,B085, 1/113
Cdappalli, Ceuvery R.S.
Erode, o

P.Viswanathan, ‘
297 S/e S.Palanivelu, Retired,,
S.No.7620, 324 '8!,
01d Reiluey Celouny,
Railuay Coleny Fost, , ~ ' B
Ercde-2, cet RpELICANTS.

\\/ ...EOht5‘./-

€
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- R,Venkataswamy,
394, ~ S5/o0 R.Ramakriehna Neidu,
Retired.,, Driver 'A!
spl.’S.-NO. P 28%2
126, D Railuay -Coiony,
Erode-~2, ’

MeCThinnappan, :
508 S/r Muthusamy Gounder,
Y*  Retired., Shunter,
S.Ne, P 6965,
Odappalll, I Yerd 37,
Cauvery R(5., Erncn.7,

K.Chennimalei,
396 S/& Kuppannan, Retired.,,
*  Shunter '8', 5,Ne, P, 3493,
Nethaji Street, ’ :
Kéllemzalayam, Erode-z,

Ki«S.Abdul Sathar,

S/n A,Khader Sharieff,
. Retired., Driver 'A‘,

S.No, b 2207, 74,

Ambedkar Streat,

Sastri Nagar, Einde-2,

397,

M;Chinna Govindan,

- 'S/e*Muthusamy, Reiired

398, Guard 'Al SpI:, ’
S.No.67%2, B 4o, .
Hcusing Unit, Sampath Nagar,
Erode-11,

H.Kannen, S/c R.A.Hammantha Gounder,
Retired,, Driver ‘A!,

S.No, B 1318, 26 B,

Khedet flahideen Sahib Street,
Erode-~2. - . .

308,

N.Ramasamy, $/u Nclia Gounder
400 Retired,, éhunter, :
*  S.No. ® 4230, No,1/56, :
Puduppaleyar, Kattur,
Rlampalayam Post, .

- R.K.Subrameniam,

ac1, S/® R,Kenniah Naidu

* Retired,, Driver ‘B’ Sci,
‘S,Ne. P 5509§ Ne ., 3€8,
walayal kara Streat,

";’;EW ‘@/ *’%’: \Y

@D O Ny
%62, ;;j{ iqﬁ_ga\ipa Gounder,

*( g«”red.).Dg%ver tpt
a eﬁ@§§§§§,5137§} s.273
A 'Karar %ﬁéd' Sukkan Thottam,

: el 2/
o NS

X

. «s APPLICANTS,
cotc.“’itdc/" .
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.. P.Palaniappan, :

403, S/o Pongia Gounder, |
Retired., Shunter,
S.No.4019, B85, Govindampalayam,
Alampalayam PL 0., Ercde.

K.Nellathambi, ' 81,No.384 to 404 are
S/e U.Kumarasamy Retirsed,, applicents in 0.k.61/93
404, Guard, S.No.15721,

1/2 East Street RlemnaJA)an,
Ercde~?.

P7S.Krishnan,

S/o Subramanias Iyer

405, Retired,, Guerd ¥ !
‘S, No. 11723 4/500
Chathaeram P.0.,
Kalpathy, Palgha*-ﬁ?& o,

: A.Raghavan, S/e C.Appes,

406, Retired,, Driver *C*

: S.No,4105, Alangode iouss
Dlavakkct Palghat~67% DU

_ dney '0! Mells,

407, §7, He U D.! Meglo,
Retired,, Driver '08Y,
$:Ne. PTJ 103851, ‘
Carevin - Rnblwsnn Raad,
Palghat-678 014,

V.Arumughan, :

S/o Ryyapoan, Retirad,,
Driver !'B', S, No.2136
Prasanthi, "sree Sathya Sai
Nagar, Kallekulanqara P.0.,
Palghat-678 GO09,

408,

R.Palaniappan,
408, S/o Rangaswamy, Retired Guard
1T S,Ne,1791,.
Shaini Nivas House Ne.36/664/1
klangeds, Olavakkot,
Palghet-678 002,

' Po Krishnankutty, L
410, S/o Cheriathu, Retired.,
Guard 'C', S.Nc,6093,
Paainjakkure _House,
P.0, Abalur, “vie.lakkidi
- (79 3C2.

. K«V.Ramanathan,

411, S/- KeV.Visuanatha Iyer,
Retired,, Guard 'A'p
S.Ne,13502, 2/137,

New Kalpathy P.0., :
v/KalpathV, Palghat-678 0C3. , ... APPLICANT S

“a .Contd./-‘
. .



412,

414,

415,

416,

4117,

418,

M. Ktlshnan, V ST
-S/o MaYandg Retlred., S

' Sarayi quUSQery P.0.,

a:@mﬁw#;“

Driver'A pl.,

~S.,Ne, " 1871, -
 ‘Sai Nives! Thekkeperambu
Puduppeniyanam P.0O., :

Palghat-678 733.

TP, Balakrishnan Nalr,
3/. C.,Sekharan Nair,
Retlred., Guard ‘A1
S,No.10525, Mou*ﬁet H?ua-
Penkur1551 PeOey viay-

- Marksrai, Palghat—é"ﬂﬁ?

KeMoKunchu,

S/e Nenjckan, ‘Retired,,
Driver ‘'8!,

SeNe, P 4461

 Kallingal House,

Paruthipulld P.
Palghat-678 5:3.

P.Raghavarkutty,

/0 V.Padnanabhen fsir,
Retired,, Oriver &' Spl.
S,No, P 6977,

Palghat 673 007,

VKPR omerriskrzi,

5/0 K.Sankaran Nalr‘

Retired., Briver 'k ;
s.Ne,P 7791, Arupuzha =
Cheruvathur House, Parli P,0.
Palghat~678 612.

KePo Krlshnan,

S/o ‘Sankaren Neir, Retired.,,
Guard 'B', S.No.6766,
Uenkatesuara I1) am, . o
P.0.Pampadi, Via, Tiruv1lerala,
Trxchur District-690 597,

 K.Vasu, S/o Kunjunny,
Ratired, noétrShunte: tpt,

S.Ne, P 5301 Uenkalathodi

. Melepuram, Olavakkot P.0.,

Palghat-673 002,

.$/o0 Raman,
river e,

NG %2‘8

_f é;’Kak e@@hkunnath House,

Kakfanni P.0., N(S.S.Engg, ‘ . ' '
ge, ral,gha*‘ 678 008 ) LX) APPLICANTS.

P .Contd. /"




420,

421,

422,

423,
424,

425,

426.

427,

42e,

('Y 54 e

KsBalakrishnan Nair,
S/ T.Govindan Nair, Driyer
'Bi, S.No.P 74A9,

- Thekkumcherod P.0.,

Vadakkum Mangalem,
vie., Nttappalem, Palghat Dist,

A.K.Ramechandran, S/o Kannar,
Retired,, Guard !A!

S.No. 7192, Alangod Housa
Olavakkot, Palghat-678 007

KeBalat, S/0 Kannen,
Retired,, Guard 'A°
S.N».6121, Sri Narayenji
Nilayam, Rlangod, ’
Ula\!akkot pooc, palgh8+ -
678 002,

C.Keishnan, S/o Chupra,
Retired Asst, Guerd,
50N0.6333, KalathilHouse
Alungode, Olavakkot P.O.,
Palghat-678 002, A

R.Krishnan, 2.N6, 6767,
ksst, Guard., Ramelan,
Krishna Nivas, Rlangod,
Olavakkot P.0., Palghat,

C.J.Coelho, S/o F.Coelho,
Retirsd,, Guard 'A! Spi,
S.Ne.14493, Chinnammal Street,
Noorabad, Fodanur-641 023,

Coimbatore Dist.

Ke.Dhanashu,

S/u K.M.K.Gangalya, Retired
Oriver 'A' S,No.P 6804,
147/A Anthonipuram P.O.
Suramangalam-635 005

Salem.

KeMayan,; S/o0 Kandu 31,No,405 to 427 are
Retiged:,.guard(g): o applicants in 0.k.62/93,
S«No.1218, Kozhangottil House,

Rtinirked, P.0.Gandhiseva Saden,

Perur, Palghat.

R.Laxmanan, S$/c E.C.Rengesairy
Naidu, Retired., Shunter
!iesel, Sc N0095.]4’

No.S, "Keeraikara Strest,

Ercde-1, ' :e« RPPLICANTS
(174 .

««Contd,/-.
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.. N,Sengodan,
429, S/o Nenjeppe Gounder,

Retired., Shunter,

Loco, S.,No, F 5250,

East Thottipaleyam, :

Door No.,431, Kadachanur Uillage

Pallipalayam-8.

- V,Perumal Iy
430" S/o Venkatasamy Naidu,
* Retired, Goods Driver,
S,Ne. VU 12, D.No,91 C,
Leighbezear, Suramangelism
Mein Road, Salem-3.
V.Kumarasemy, S/o Velapca
431, Gounder; Retired, Stuntart3t,
S.,No. P 4433, No,119,
Rlampalayam Post, Frode-G.

S.Velappan, S/o Sengcda ,
432, Gourder, Retired, Shunrex/ ’
. Locc, S.Na, P4292, 7/3-"u,

Puliamarathu House, - _

Cevirdanpalaysm,

hlawpalayam P.C., Erode-3,

P.Kolandai Ggunder,

433, S/o Palsni Goundsr, Retired.,
Fireman 8, 5.No.P 53562,
BI,~dndiyabgnBhdibttesty,
Neddrmedu, ctrode-2,

¥,Sengoda Gounder,

434. S/o Merimuthu Gounder,
Retired., Firemen B, °
S.No.P 5041, Rlempa”_ayam,

- Pudupelayam, Pariakadu,
Pallipelayam, Erode-6.

S.Veradharajs Mudaliar,
435, S/o Sundar Mudaliar,
Retired,, Assistant/Biesel,
S.No, PTJ] 10158, 104/0
Railuay Colony, Erode-2..

K.Sengoda Gounder,

436, S/c Karuppanma Gounder,
Retired., Driver 'C%',
S P 4778, No.31é C Typs,
R, oclony, Erode-2.

y S/o0 Remasamy Maidu,
: "\:%St. Guard’
6,135, Rajejils Stveet,
T)E | «ss APPLICANTS
eeesCantd. /-

(4




438,

439,

440,

441,

442,

443,

444,

445,

446,

e 56 4

Pe N Balekrishnen Nair,

S/o Raman Pillal, Retirei.,
Guerd, %,No,6966,

Mangaleth Aouse,
Nedungottor, Shoranur,
Pin-679 121,

K.Nareyanan,

s/o K. Unnaman& Retired,,
O,

Driver'A!
Karamanna House,
Vadanamkurussl, P.0.,
Vadenam Rurussi, via..
Shoranur-1.

4925,

M.Chinnan, $/o Ramar,
Retired., hsst. Guard,
S, No.7040 Manichi*hoc; hOLqe,

‘ Nedungotur, Sherapur-1.

T.Velukutty, $/o0 T.Nerzyanarn,
Retired., Dr1v°r'B'
S.Ne,P 5778, ThU\Vakkettil

Houss, Néourgo*tﬂor,
Shoranur-1, Falghet District.

KeV.Gopinethen, S/o Kumaran,
Retired., hsst, Guard,
S.No.15447, Kallozhi Vatnathcdl
House, Peruthipra, Shorartr -

' 679 121,

R.Balaraman,

s/o K. Rejamennar Naidu,
Retired,, Driver 'AT Spe01al
§.No.P 4660 Sastri Nagar,
Railuay Folony P O.,

Erode,

Ve Achuthan,
S/o Vepketaraman, Retired,,
Driver 'A', S,No.8221,

Reiluay Cnlony, Erode.‘

C.T. Heuett, s/o .N.Heuett
Retired,, ODriver ‘At Spec‘el
S.No, P 2942 278-H-Type,
Railuay Colony, Ernde-

. 636 00z,

M Chellappan,

S/o Muthusemy Gounder,
Retired, Driver's’
S,No.P b774 31,
Thiruchengandu Roed
Pal;ipalayam, Erode.

Si.No.428 to 442 are :
applicants in 0.k.63/93;

«es APPLICANTS.
59-C0ntdo/7

¢




4477,

448,

449,

450,

451,

452,

453,

D D, RDZariu

'S/o P.D, Rozario,

Retired,, Drivar 'A!
Speciasl, S.No.,P 3029,
30 A, Sastri Nagar,
Erode.

KeMarimuthu,

s/a Karuppanna Jounder,
Rztired, Driver 'A',
S,No, P 5333, No, 36
Kesipalsyam,

Pnnadurei Street, Erode,

K,Palaniappan,

S/o Keruppannen, Retlre
Rssistent Guard, S.No.7
9 Sadayan Palayam.Road,
Sasthri Nagar, Evrode,

Gy
€55,

V.Ramgsamy,

S§/0 Velapps Gopurder,
Retired., Loco Shunter,
S.No.4919, Pallipalayan,
Alampalaydm P.0., Enede,

P.Kandacamy,

S/3 Paramasiva Gounder,
Retireu., Shuntsr '

S.No,P 9405, Nc.442
klampalayam, Palllpa]evam,’
Erode,

C.Palaniappan,

S/o Chinnathembi, Retlred.,'
Shunter, S.No, 4379

East Thollloalayam,
S.P.B.Mill Colony,

Erode.

M.Dakshinamoorthy,

S/o Manickam, Reticed.,
Driver '8', &.d0, P 9511,
Kumaramanqalam P.0,.
Thuthiputtu Pln.-635 811.

Ambur ( A.Dlst).

N Balakrlshqan,
~/o M.Narasimhan, Retlred.,
éT“,tA‘ S5,No,12E19,

mBL "Nagar, Southfﬁvenue,

Brglaa. Retired,,.

¥ Blard, S.No.14573,

/K dhin Street '
“Negsar, Rallua' Colony

ur, Madras-600 041,

«es RPPLICANTS
«eeContd, /=
¢ R
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P.8.8anjeeva Rao, : ' _ i
456, 8/o P.N,Sarvothme Rae, '

Retireds, Guard 'R' Speciel,

s,No,12522, B,30,

Housing Unit, Periyar Nagar,

Erode-638 001,

k.S . hbdul Jabbar,

457, Since deceased by Legal Reprasentstive,
Smt.Heerajan, 67,
Kovalam Street, Teachers Crliny.
ERODE -~ 11,

A R.Narasimhar,

458, 9/0 N.Rengasamy Nelidu, .
Retired,, Driver ‘k' Spuriel,
S.No, P 6978, Shastri Negar,
Kamaraj Street, Erode,

R,Thangavelu,
459, /o P.,Rengasemy, Retired,,
Guard 'A!', §,No,1091&,
- 498, Agrahara 3Street.
Erode-638 GCO01,

' K.Palaniappan, ’ ’ 1
460, S/c Kendappa Gounder, : 7
Retired,, Driver 'S',
$,No, PTJ 10070, Dr.No,10/MS,
KRPD Road, Kerunkaran Medu,
Pallipalayem, Eroue--628 (To.

k,James, S/o J,hrokiesuzicy Pillsi,
461, Retired., Driver '&' Spl,.

S,Nc, P 2819, B/13, Jeeva MNocarw,

Rangam Palayam Post,

Er0d9-638 0090

4 R.Karuppannan,
462, 9/o kppeji Gounder, Retired.,
Shunter, S.No., P 5121,
Odappalli, Pallipelayam,

Erode-6,
N.Sengodan, $/o Nalla Gounder, . S1.Nos.443 to 463 are
463, Retired,, Shunter, S.No. P 5295, applicants in 0,k.64/93
: East Tholliys Palayam; . ,
Kadachanallur Post,
Erode-6. .. RPPLICANTS
V o -_', 0'0C0ntd./"‘
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- KsKiKrishne Iyer,

. 464, S/0 K.Krishna Iyer,
Retired., Guard/A Spl,
5.No.13745, Chembel Village

| ' P.0., Ketteyi, Palakkead,
- Pin 678 572,

© M,Veemban, , ,

5 465. S/o M.Ngkelan, Retired.,’

‘ Loco Shunter, S.Ms.F 5323,
Mullethody House," ‘
Karianoode,P.0. Kotteyl,
‘Palekkad Distriet,

" C,Gangadharan Nair,
466, S/o K.Kunhen Nambiar,

" Retired., Pssistant Guarid,
&,No,1864, Lakshmi Nivos,
P.0.Puthiperiyarem,
Palghat, Pin-€78 733.

G,Farasuraman;
467, 5/o P.Gopal Pillei,
Retired,, Driver 'B',
S,.No,P 3067, “Sarassathl Névns',
Rayappen Streat, P.J.
Thathemangalam, Falghat-
678 102,

C.Naraysnan,
~ 8/o A,Chendu, Retired.,
468. D‘river 'IA" S.Nc.p t{aczg’
 1lgela Nives'; P.O.
- Puduppariyaram,
Palghat-678 7334

K,Raghavan,
$/o M.Krishnan,
469. Retired,, Driver 'A!

"~ Spl, S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. .
(Kottayi, Palghat-679% 572).

o P.K.SiVaéahkaran,k ‘ o
470, 5/o P.C.Krishnan, Retired.,
Guard, S.No,14108, ‘

u\ R4

Ny Pilled,

Guird S.No,14117,
Rojdd, Lalapet F.Ce,
47, Temil Nedu, '

... RAPPLICANTS
‘ ...Contd./-

¢




473,

474,

475

476.

477,

478,

479,
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T.R.Unnikrishnen Nambier,
S/o Ramen Nembier, Retired.,
Guerd 'B'm SoN.‘og‘?g‘l,
Rbhilash, Ravipuram ,

" Kechi-16.

KoV .SHréSUathi Amma,

W/o Late K.Balakrishna Menon,
Retired., Driver,

S.No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A, Kunhikrisknan Nair,
S/o P.K.Sankaran MNair,
Retired., 'A'! Grace cuerd,

' S,Ne..9685, Krishna Vihar ¢.0.,

Paruthipulli, Palghat.

R.Marimuthu,

S/e M.Prngsmuthu Naickey,
Retired, 'A! Spl.,

§.No, P 3574, 109,
Dhgnalakshmi Illan,
Kumeran Street,

Kavungal Pelayam, Exede-d.

Mo Natesan’

S/o Muthusamy Gounder
Retired., Driver 'Af épl.,
S.Ne, P 4369, P.C. 1612,
I.C.Police Querters,
Dhanganchiri Negar,
Pondicherry,

G.Kehbdul Sathat,

S/o G.Khader Badsha Sahib,
Retired Guard 'A' Spl,
g,Ne, 11786, 17 Syed
Jalal Khan étreet, Fort,
Salem, Pin 636 001,

R.Ramasamy,
S/eChinnakesavan, Retired.,
Driver ' §.No. J/M 1297,
176, Mendaps Veethi,
Erode-1.

M, Ibrehim Khen,

S$/o E, Mohamed Khan‘

Retirad,, Driver 'AT,

S.Ne. P 3028, L 245,

Shamshad Manzil, Peresar NegaT,
Erede-1, .

S,No.464 to 474 . ere

srolicants in 0.k.65/93.

... RPPLICANTS -
.vs Contd,/-




S 481,

482,

NS rts 5118 e e e s iy e ‘ M. . iR
T e e s - . . . '

I 483,

L 484,
485,

486.

487.

'V"oo'ﬁl,v‘
L Narudappan '
S/o Lz Pshmanan, Retired

‘Diesel hunteré SiNo,V. 85,
tr

93, Thiru V.K eet, -

g Kollampalayam, Erode-2;

G Dav1d S$/s D, Gabriel ,
Retired., Driver 'A! grade,4
S.No, P 2249, 223

SastHrl kagar, Sadayan

-‘Pelayam Road Erode-2,

C.Subramanian,

S/o [ Cninneppen‘

Retired,, Guard 'h!,

Spl., S.No., 12327, Plot 31,
16th Averue, Banu Nagar,

-Ambethur, Madras-600 naﬁ

‘C.Arokiasamy,
/o P.Chinnappen, Pet rad.,
Drivar 'AY S,Ne. P 2705,

D.No.77, New Street,
Erode-1, .

K.Falaniappan,

S/e Kandeppa Counder,
Retired.,, Driver 'A
S.Nn, P 7882, -
Alava Gouncer Kadu,
Manienur, Salem-10,

C.Rengasamy,.

S/a R.Chinnasemy Naidy,
Retired,, Driver ‘Al Spl,
S.Nn, P 2831, 32,
Ghousethottam, Udumalpet

- Pin-642 126,

S, Abdul Kareem,

5/0 Shaik Jamaludeen,
Retired., Driver 'B' Spl.
S.No. P 2815 "30 Burrah
Sghile Street Mount ‘Road,
Nadras—Z

RN Govindaragalu, :
S/o R, Narayanasamy Naidu,
Retired., Oriver 'A' Spl.,

S.No, P 4661, 51 North Strect,

Thirubuvanam, Kumbzkonam,

Pin-612 103,

manickam,

tR K.A.Anthonysamy,
Driver 'B', :
G5, D.Nc.5,

gar,; Pillayar kol’
Hfode.,

 81,No, 475 to 487 are

appllcants in 0 - 66/93

!
i

e AppLICANTS.
o .antd.



439,

490.

491,

492,

493,

494,

495,

496,

[ ] 62 L)

Kannemal,

W/’¢ ' 3%e K.Singodan
Retired,, Driver ral Spl.
5.No, P 6826,

Maligai Natesan Stores,
Nadar Medu, Poonthurei Road,
Erode, "

‘A, Zeyalakshml,

W,’a Late P.Angamuthu,
Retired., Driver 'R',
S.No.P 2304, Nc.27,
Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalll.

G.Ahilendam,

W/o Late T.Govindon, Retirec.,
Driver 'A' Spl,, S.Mo.F 4ECS,
No,74, Vandikarsnthotiam,

Koll empalayam, Evooe~2.

R.Jaya, W/o Late V.
Ramalin?am, Retired,,
Driver 'hR' Spi.,

 S,Ne. P 3789, ED 2E4

'H! Type, Railuay Colony,
Erode.

Dhanalakshmi,

W/ao Lete S.K.Sivaprakeser,
Retired,, Oriver 'A!,

Spl. S.No.P 2895,

ED 352 B, Railway Colony P.C.,
Erode.

Parvathi Sekthivel, :
W/o Late M. Sakthivel, Retired.,
Diesel Assistant,

S.No. J/M 648, 422 H

Railuay Colony, Erode,

Nallemmal,

W/o Late C.Tholasiappan,
Retired., Driver 'C',
S.No. P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K.Lakshmi, '

W/s Late K.Raja, Retired.,
Driver 'Ct, S.Mo. YV 222,
212 F Reilway Ceclony, ..

W/ Erode,

vos -APPLICANTS.
«+sContd, /-

“of
i ,



497, Sampoornam,
' W/o Late P-Arumughem,
Retired,, Driver 'At,
" Splay- S.d\'-. a/m 818,
~ED 194 D, Railuey Colony,
Erode,

498, S, GEBJB Bai
. -U/o Late M, %anesan,
Oriver 'A' Spl,,
. S.No, P 2894, D Na,16,
Lenin Street Church Nem_,
‘Reiluay Colony P.O.,
Erode,

499, Pappa,

T We Late K.Keishnan
Retired., Criver '“'
S,No, P 7945,
Mooppanar Street.
01d Suremangalemn,
Salem—635 0050

?

500, PJM.Avokiasamy, -
/0 R.Muthu Retired.,
Driver 'Af ép
S.No, P 1718, NU 752,
5th Mein, 8th Pross,,
M.C.Layout, Vijayanegsr,
Bangalnre—AD.

501, N,Mereppa Dasary,
5/0 Narzyene Daser:
_Petired,, Driver ‘B‘
- S4Nu,P 8083, V3/48,
Peria Vadagampatti
Via., Danishpet R.S.
Omaiur T,K., Salem Distrlct.

502, Pushpavalldl,

31, Mo, 468 to 499 are
applicants in D0.A.67/93,

W/o Late V.R,Velusemy, Retired,,

"Diesel Essistant,
S,No, 3/M 1242, B.No. :64,
Vavooce Street _
Kollampalayem, Erode~2¢

503.. M, Kannlan,
S/o K.o.MadhalalmULhu,
Retired,, Uriver 'B!,
vNﬁQNswk D.No.1B F/1

/k/”ﬁkkhsem‘ice man Colony.
ow*ﬁwstr@?r\, Tiruppur,

« SN A
0%, At “33
O - Ppu* Retired.,
NEINNE -1t % 'k .y S.No. 15212,
\ %k 1/90 SEEIJ }%olony,

AN Ne@gFarﬁla ds,
“%§?§§?l
SN

£§636 16.

tee APPLICANTS

-..Contd /-




505,

506.

507.

.. 64 20

A,Krishneswamy Neidu,

S/e N.Arumanatha Neidu,
Re+ired., 3pl, Grade Gusrd,
50N0.14310, Kendampathy Puut,
Salem-636 005,

P.K. Sulechana,

U/a Ketl.Paramesusran,

Retired., Driver 'C',

S.No,P 4800 ED 397 B
Ralluay Colony P.0.,

Erode-2,

P.k.Raman, '

5/l R. Paththorane lysr,

Retired,, Guard 'B',

S, Nc.15243 Dhsnalaksth lem,
Upstairs, Near Temple

Subramania Nager, Salem-5,

508.

K.5.George,

S/o K,Simpscn, Retired,,
Passenger Guard,
S.No,13413, Piot No,az,
douse Ne,157 A,

?ThfruﬁakaVandanur.

509,

Sglem--636 0OC5,

RsVenkatesuaranm,

5/o N.Ramamirthem, Retired,

518,

511,

Guard 'A', S,No, 15853,
5/437, huaedhkar Nugasr.
Jagir Rmmapalayam P.O.,
Salem-5.

C. Fongia Gouwnder,

S/o Chinnepps Gownder,
Retired., Lecc Shunter,
S.Ne, P 4374, Perie Mottur,
Jagir Ammapalayam P.0.,
Salem-2.

KeSs Somasundaram
5/0 K.K.Subha Rathinam Iyer,

" Retired Cuard 'A' Spl,

512,

513,

%

S.Ne,6711, No,75,
Vinayakar Koil 3rd St reet,
Moolapaleyem, Erode-2,

Julie, ¥/o Late S.Baggyssamy,
Retired, Driver ‘A‘ Spl. .
S.M'e.P 3261, 3/1 South Ukkedem,
Coimbatore,

K.KandasamX? S/o Karupperinar,
Retired,, Pssistant Guard,
S,No.161€3, Odsikinethuputhur,
Ramadevem P.0., Ramadevan \iiilage,
via,Kandanpalsysm, Nemakkal Taluk,
Sglem District,

:
¥
.
s
“
3
‘l

R o ot
i &7 o e eET e e

“weevq APPLICANTS
ceoe o_C.Dntd. ,/-
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-.-814, S8, Kosalai Chandra,

. b/o T.5.Svuaminathan (lbte/,
Retired., Guard 'A' Spl,,
S, No. 7619 ED 353 k,
Railuay‘Colony P 0.,
Erode-2, '

515. ?P,hlamelu,

U/o Lete M.Falaniappan,
Retired,, Driver 'A'
Spl, S Nn P 2893, B 18,
Jeevs Negar, Rengampal a\ar
Erode-3.

516, C.V.Narayanan,
5/0 C.V.Krishnan, Retired.,
Guard fA' S,No0.3283, '
Mythri, South BaZar,
Payyannur,

517. Smt. R.K.Parvaethi,
W/o Late K.S.Ran aS?n\,
Retired., Guard Hp1
‘S, No, ER 1124, Elayo Stre=t
Subremanla Nagar, Salem.

518, V.Regupathy,
8/c S.Vsjiravel, Rptlred.,
Driver ﬂ Spl., C.14,
Kannan Nagar, V 0.C.Nagar
Post, Thanjavur—613 007.

519, R.Mghaboobkhan,
‘ S/0 A,Rehimankhan, Recire.,
Driver 'A' Spl.,
'$.No,P 3053, No.82,
Ranganagur, Suramangalam,
Salem-5, :

520, M.Chinnu, S$/o M. Nechery,
Retired., Driver 'A',
S.No. P 2815, D.No.?2E,
6th Dharma Nagar,
.Suremangalam, Sslem-5,

521. A, Abdul Wehab, '
'S/o " S.M.Abdul Azeez,
Retired,, Driver 'A! Spl.,
_S,No.P 3691, No.101,
'Ehﬁldy Nagar,
BuaYyes Nagar Road,
aﬂ%n ] e, Salem,
22 Pin-636 GU5.

ol |

Mohideen, Retired.,
, S.No.P 2715,

Azl Street, 01d |
gficalam, Selem-6%c 3105,

%L Vo.:OU to 517 are
opplicents in O.R. 68/93

" v...APPLICAKTS
o l«':ontd-/-



523,

- 524,

525.

526.

527,

528,

529,

530,

531.

L] 66 N X

M,Ramasamy,
5/0 Munusemy, Retired.,
Shunter( Locos S. NO.PT7 101986,

D.No,122, Peryar Street. 0ld

Suramangalam, Salem-3,

K.Palani, 5/0 Kolendei,
Retlredw, Leco Shunter,
S.No,P 5256, 5/89°

Rnna Nagar, Jagir Anmapaleayam,
P.O. Salem-636 302,

K.Govindasany,

s/0 Kendasamy Naicker,
Retired,, lLoco Shurter,
tgt, S,No.P 9477,

D, No.21 Dharmanagar
3rd Street, Salem-5.

K.,Ramakrishnan, S/c P.Kuppai,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jagir
kmmapalayem P.0., Salem-2,

M, Bnnamala;, S/0 B Muthuy,

Retired,, Driver TAY
S.No, P 5192, R,No A/4,
Pariya¥ Street p1d”
Suramangalam, Salem=5.

Periannan S.,

S/o Srzerangan, Retired
First Fireman, S.No.P 745
15, Marifamnan Stroeti
Solam Pallam, Salem-5.

P.Subrgmani,
s/o Peleni Gounder, Reti red.,
LotpeiShunter !'B!Y,

- 5;Ne P 7458, rillar Street,

Solampsllam, "Salem-5

M.Arumugam, S/e Marappas Gounder,
Retired., §hunter 'gt,

S.No. P 8078 A/6S Keal Street,
Ariyagounder Patti,

Suramangalem P.0., Salen-5.

M,Chellakannu,

'S/n Munusamy, Retirec.,

Loco Shunter 'B!,

S.No.P 7946, B 39 back of . _g“”f'"ifz,x

the Ram Theatre,
Suremanrgalam,

Salem=5, e APPLICANTS

Ce g .Coni;d /




i

e e L b

P, Jaganathan, o

jS/o R.D.Ponniye, Retired
- . Driver 'A', S.Na, 5551,

' - D No,50, Muniappan Strect

ﬁf, - Klbhipaleyam PeOsy -

Salem-5,

‘A, Perumal :
.5/0 B. Hanumaw
Loco Shunter ‘B’ -
S,Né; P 8079, 131 A,

"Railuéyncplony,-slae
Salem-5,

--5533; Retlred

R,Ammsesi,

S/0 K.Raman, Retirzd,,
Driver 'A'! Spl, '
S.No. PTJ 10057, ©,No, B
A Masque Street,
01d "Suramangelam, Saler:
Pin-636 COS,

534,

V.Kandasuwamy, '
S/o Vellsiya FoLndex
. Retived,, hsstt, luara
S,No.7246, Thirumagal Strsst,.
- DuNo,133, Bedinaickan Fntt-,,
Salem—S. '

535.

Yesoda,

W/e Lece T.S .Srinivsser,
Retirec,, Oriver 'A' § 1. :
S.No. P 1846, 10 Nehru St“eet.
rld 3uramangalam, Salicm-3s

536,

Janaki Thailammsl,
W/o Lete A hrgunan, Retlred.,
- ‘Driver 'B', S,No,P 3080,
4/248 R, Bharathi Nager,
Jagir Ammszpalayam P.0.,
Salem-z .

537.

P.V.Pachamuthu,

S/o P.Velusamy, Rctired,
Guard 'A' Spil,, S. Na.1223

. 386, Sakthy Vinayagar K011-
Strest, P-onthural Road,
Er;de-?

538,

WeH Gllhnoly
S/o R.S.Githoely, Retired,
Driver &t Spl.,
=Swg. P 2903, 36,
"\attam, Rlagaphram,

N"engasary Retired.,
TS If pl.,

Nn;-/z, IInd Cross Street,
&ﬂ/;pakkam, Ambsthoor,

ST

!'O. p \JDSI_’ ‘

Si. Nn.b48 to 537 are
applicants in O.%.
No.69/93,

C0,0COhtdo /-




541, .

542,

543,

545,

546, .

547,

548.

LR

v~oo~65?;-

R.Thirumelei, .
Renresented by Lokanayaki
as Guardian,

§/0 R.Rengasamy Naidu
Retired., Driver 'A! épl.
S.Ne, P 2864, 2 A North
Vellalai Street,
Pandemangalam, Woriver,
Tairuchy-620 003,

M.Anthon}/, . ’ ’
S/a,L.Nathalaimuthui
)

Retired,, Briver 'A
Spl. 5.No.3030, Nu 518,

Netaji Road, Marapsiam,

Erode-2,
SaVBrinayagam'ﬂ, S1,Mo,538 to 543 are applicants
8/0 Arokiam, Retired., in U-RA.Nu,70/93,

Assistant Guard,
S.Nn, 7122, Uest
Marianathapuram,
Dindigal-ﬁo

V,Achuthan Nair,
5/w.P,Narayenan Nair,
Retired Gusrd 'R‘ Special,
8.No.7628, 5/1584 fAnugrah!,
Rsokapurem, Callwgt-673 CU1,

T,Kunhirzman,

S/e Narayenan Nambiar,
Retired., Guard 'B!,

5,Ne; 6302, "Kuttiyil House,
P.0.Meledi-673 522,

-N.Viswanéthan,
S/o0 K.Belakrishnan Nair,

Retired,, Guard 'A! §pl,
S,No,15164, H.No.1/4599,
"Rswath{" East Nadakavu,
Calicut~6.

- T«P.Padmanabhan Nair,

S/oc T.V.Appu Nair, Retired.,

Guard 'A', S,No0.1937,

Usha Mandir, P.0.Mankavu,
Calicut-673 007,

K.Krishnankutty Nair,

S/o0 Unnichathan Nair,
Retired,, Guard 'B!',
S.Ne,1502, Vadakkeyil Houszsz,
P.0. M IE.Kunnamangalam,
Calicut,

... APPLICARTS
...Contd./-




P

549,

550,

551,

552,

553,

554,

5585,

es 63

VﬂﬁagheVan Neir,
S,¢ Gzvinden Nair,
Retired,, Brakesman,

S,Nc, 3024, Ragheva Nives,
Chiremangaelam, P.0.Neduvs,

Parappanangadi, Malsbar.

U.K.BhESkaran,
S/o0 U.K.Velu, Recired.,

Guerd 'AR' Spl.,, S.No.78Z7,
Urpekendy House, P.C.Tanur

-676 302,

KeCoGavindern Nair,

S/e .C.Raman Nair, Retirec.,

Driver '8!, §,Ne, 718B¢,
Edavath House,
P.0.Thalekulathur,
Calicut - 672 317.

K.Chendukutty,

S/o X.Chekku, Retired,,

Asst,Cuard, é.No,1613,

Koyimzkandy House,

PeBeElathur, Celicul-
572 A0S,

. T«Subramanian,

§/o P,Mumden, Ketired,,
Guard 'AR' S,Ne, GP ‘688,
Menicwam house,
Near Water Tenk,
P.CJ.Puthiyera, Zalic.t-

673 CO04.,

-

KeKeParameswaran Nair,
§/o P. K. Esuaran Na’r,
Retirea,, Brakesman,
S,Nn,1460G, Kulangsrts,
P.0.Lakkidi, Pelghaz.

A.Achuthen,
S/c N.Koudan Neir,
Retired,, Guerd '.',

-S.,Nc, V 144, Srezvelsan,

Mankara p.U., pe;ghat -
678 613,

lgmmal,
a

Bthi Nall Fced,
B 009.

S1.No.544 to 555 are
applicants in 0.h.71/93,

%@ C.Solemecn, Recired.,
Firemang S.No.P ¢819.
o N 3§?§5.K.C.R.ad,

... APPLICANTS.

...Contd./‘
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" K.htheppen, ' “
x S/o Kalleppe Gounder, ' .
57  Retired, Shunter 'BY,

S.No.P 9453, D,No,110

Arupnu Meles neer,

palpass Road,

Poondurei Road,

E . ode~2,

“.M,Zulekhsghi,
c5g W/e Late $.K.Sysd Anamac,

* © Retired,, Driver 'B!,
S,No.PTJ 10125, L,288,
Periyer Neger, Housine CUrid,
Erode-636 001,

-~ S,Rrunachalem,

559. S/o R .Subie Pillei
Retired,, Guard 'h‘,
Spl. S,No,8995, D,Nc.77, : :
New Street Lene, ~ ‘
Tr.chirepally, +.C,-6-3 Out, .

N.P.Vadivelu, .
S/a Pennuseny, Retised,
5 P 1% yl A |
60 Driver 'B', S.Nc,V/%7 _
Netchipelayam, L.Puthur(P.0)
Erede-638 002,

- C.Dasupethy, :
561 S/o T,Chinnesamy Desiker,
*  Retired., Guard 'A!',
S.No.12152, 73, Kosemeds Stre=t,
Tiruvannamelai V.U,
Tirtvennamelei, N.h.District,
Pin-606 601.

M.H.Abdulrahimen,
562. S/~ Mahammed Husssin,
' Retired,, Driver 'A',
S.No,P 2294, Mennerkulam,
Neer Indian Overseuas Benk,
Tiruchirsppelly-620 020,

KeNatchimuthu,

5635,. S/o Keruppan, Retired.,
Fssistent Guard, .
5.No,7118, Periasamy House,
Palamepuram, Five Rsod,
Karur, Tiruchy Dist.

Q}VQPEUIrGj,
o M.Vedhanayajem,
564 Guard 'B', (Retired),
S.No.13856, Arul Illam,
117, Cauvery Nagsr, ‘ _
Kulitalei, Tiruchy-3535104, : «oo RPPLICARTS
V. '...Contd./-




566.

568. .

569.

570,

571.

"

. [ 2 71 ..'.
KoM Devanathar,

S/o P,Meenakshisundarem,
Retired,, Guerd 'A!' Spl,,
S.Ne, 10438, No.222,

Lenin Strest, Railuay Cclony
P.0., Erode-Z

S, John

s/o A,8usminathe Pillei,

Fetired.,, Guard Spl.,

S.No,14326, No.25,

S5th Cross, Paramasivaniic:n,

Lelgudi, Tricny District
pin-621 69?0

V.Srinivasean,

S/o R.Venkatarames Iyer.
Retired Guarc ‘'A' Spi,
§.No,9456, No,18,
Dr.Ambedkar “oad
Bhuvaneswari Nager,
Ceimbatore,

V. MGTimUthU,

/o Venkatticnslem Tes
Retired., 2river 'R!,

S.Nn,P ©465, Kallikadu,
Omalur Pest, Selem District,

E.Periasamy, $/0 Ellappsn,
Retired,. Asst, Guard,
S,.No, 7545, RAvinashi,
Coimbatore District.

K.Ragothama Rad,

S/o KeKuppu Rao, Retired.,
Guerd 'A', S5.No,10694,

Plet No.80, Flat Nc.S3,
Kalyan Neger, Sanjive Reddy

‘Negar P.0., Hyderebed-500 038,

K.V.Mohan,

S/0 P.Ke Uaratﬁara?alu
Retired,, Driver TA' épl
S.No.PTJ 10372, 19/8,
Mariemmankoil étreet,
Salem, Pin-636 005.

M.Thangaraj,
S/o C.Manickaem, Retlled.,

qﬂ!jesel Ausistept
k¢

P.Murugesan, Retircd.,
i 9 S’NO.16321’ 46,
get, 0ld Suramangalam,

'S$1,No,556 to 570 are
applicants in 0.#.72/93.

, .. APPLICANTS.
"‘l O.Jntdo /—



574,

575,

576,

5774

578,

579.

580,

581,

e 0 72 LN ]

K.H.Rehime,

W, Lete C.Nagasundaran,
Retived Diesel Assistant
S.No.J/M 497, 30, Nehru Street,
01d Suramangalam, 3alem-5,

Krishnemmel, -

W/e Leté Konthan,
Retireds, kssistant fGuard,
5,No.6058, B,No,5, Mejee’h
Street, 0ld Suramengsleh,
Salem—3.

Catserene,

W/o Late D.K.Poter
Retired,, Driver ‘A',
Specisl, S.No.P 1794,
130 A &nthonlepuram,
Suramangalam, Salcm.

N,Gepalasamy,

5/e Narsyapasemy F2ju,
Retired,, Guard,
S.No,13008, HIG 238 F
Hausing Unit, knna. Mager,
Trichy-620 015. '

N, Kuppen,

5/c Nerayana Naiker,
Retired,, Firemen,
S,No.r 2423, -2/16Z,
Sivathpurem P.0., -
Salem, Fin.636 3C7.

®yvindemmal

W/o Late K,hrumugan,
Retired,, II Firemen,
S.No, PTJ 17449,
Ammapalayam, Salem.

31,.Ne.571 to 579 are
applicants in 0ehe73/93

'ﬁarayee kmmel,

W/o Late R,Thangamutnu,
Retired., Driver 'B' Grade,
S.No, P 9437, 60 Z, 33h,
S.K.C.Read, Erode-638 CO9,

Kousalya,

W/ Late C,Ponnusemy,
Retired,, Cuard 'R',

Spl. S.No,15313, 30,

LIC Nagar, Meolspelavam Fele,
Erode-2.

\'g

... KPPLICANTS,
vee ocoﬂt‘do/'-'




oo 134,

E Ramen §/0 E.Semi
: Retired,, Driver 'C!, -
582,  S,No, P 4242, Edathottethil
. House, P.0.Kndslundi Nagaram,
Malappurem District,
Pin-676 312, Keralsa.

~ K,Remen,: $/s Chandu,

- 5g3,  Retired,, First Fircman,
S,No. P 7147, Vakeeri
Meethel llouse, F.«0-
Palath, (via KaPkodi.
Pin - 6 z 611,

Mrs, B, SarOJini W/O Lats SinK, Ehadlachalam,
584, 20 Middle Street , . No.530 to 584 are
rid Nidamangalgu, 0s5 0 ar

Nidamangalam PLi0. Jppl cants in 0.R. 74/93

-

b L. Vasudevan Nair, .
585, S/n N,CGopelan Nalx Retited,
' . Gyard 'A', S,Nn, 7:19, '
“SObhalayam“ C/c Statien
-Master, Vaniyamhalam r.le,
Malspuram Distrist,
Pin - 679 336,

M Kutty Malu
S/o Lete R.uankaran,
Retired,, Driver,

. 9.No, 5707, Madathil House,
Erem'l’l—adr‘r‘ Ve /819 2.0,
ﬁrakkinar, Kozhikode,

Pin <¥93 028 (s+ef‘P N, 4%"3r‘

586,

A M, Schuthan Nair,
 58%. S/- M,Krishnen Ngir,
: Retired., Gueard 'A'
- Kariyatkuni House,
Narakode, P.0. Keezhariyoor,
Kozhikode - 673 324,

Coe Ke N.uankunni Menon, S1.No.585 to 588 are
- 8BRS, S8/6 V.Madhava Menoni applicants in 0.h.75/93.
Retired., Driver ' :
S.Np. 6966, Rohini’ Ulhar,
P.0.Chettipadi, Fin-676 313,
‘Parappanangadi, Malapurem

. , District,

o . P.Kuttappean,

589, S/a P.Renan, Retired., .
Fireman 'R', S.No.P 5177, -
Pekkadavath House,

" P.0JBriyallur,

Calicut. - | veso APPLICANTS,
v/ ’ ....CUntd.o/_



‘590,

597,

593;

594,

595,

sem;

' 597;

598,

591,

W/o Late

..0' 74 LR |

Aot Janu

-U/n Late - F;N.Thenian,

Retired,, Laco Shunter,
S.Ne,P B183,
Fdhikarimanamal House

P.0.hriyallur - 673 34,

C.K.Veleyudhan,

Retired., Shunter/LHTS
ﬂNuzhithottu Parembl,

Eest of Cemethari Roed
Cnchin - 10,

F M Kumeran. .
Retired., Driver,
Southern Railuay,
Puzhekkel House,

Mudeppalore, (Via)

81,Mo, 589 & 590 are applicenta

in 0 ko(6/930

51 N0.991 & 592 are applicants

in 0.4 "7/93

Rlathure, Palghat District.

N Moses,

Retired et GraiB/JJ"Ld/le

Mathel Collegs,
Mammeth Vayel
Pattathanem, ﬁuiluu.

v,Rrjunan,

Retired., Oriver 'B'/QGLN,

Karmaleyam, :
Pattathenam, Quilon.

P.Mercita

Retired., Driver ‘A’ /
Pathan Perambe,
Near Transpnrt Office,
Quilong ,

N KeGanessan,
5/0 MoNs Krishnemoorth),
29, Remanujem Street, -

‘Kallukuzhi Trichy -~C

€1, No.393 to 595 are

éhri'Dominlc Ssbastian, applicants in 0.A.78/83.

3

Retired Guard/Special Grata,

.Sputhern Railuay.

M.M.S.Thangapragasen,

/o0 Michel, 2 k/4-B,

First Street,

Annal Nager Malligélpuram‘
&etired Driyer

Trichy-1.,
Grede, Southern Rsiluay.

ksI.Vincent,

S/o E.J.Ambrwse,

27, Ponnthottam,
Kemp's Town, Trichy,

Retired Guard/Speciel h Grede,
»V/Sauthern Railuay.

+e. ~RPPLICANTS.
...Contd /-




- .. V,Subramanian

568, S/o E,Venkatraman,

21, Thondaman Colony,..
Metar Factory Road,
K.KsNagar Post,
Trichy-21, Retlred
Passenger Guard
-&,Railuay,

_ S.Antony,
600,  S/o Sovrimuthu Pillag,
41, Malliyapurvan,
Main Read, Trichy-1.
Retired,, Shunter '8' {:ade,
| Southern Ralluay. '

R Gopalan,
601 s/o D .Ranaghardran;
* 125, Mariemman Koil S reet,
‘ : Pcnmalalpatty, Golda RoLK,'
i Trichy=-4. Retired,
: Passenger Guard, Socuthern
Ralluav.

- T.K.rinive sar,
602 3/0 ToU.Kr rishnasamy, --
* 131, East Chittrs Street,
: Srirapgam p.0., Trichy,
| S Retireco bqardldrec1e¢
j - Grade, Southern Railuay.-

L R. ﬁlagarsamy,
€03 YA Rengasamy Naidu,

* 328/B, Railuay Coloay,
Trlchy-ZO Retired Laco
Shunter 'B' Grade,
Southern Railuay
(Trichy DlVlSlon).

: - M, Issae Chelllah

‘ - 604, 5/0 S,Manuel. (ldte),
Reti~ed 'R' Giede Cuard,
Southern Railway, 19,
Keela Kesa Street, '
Beemanagar ~T;ichy-1.

S.M. Ka81m, :

605. S/o Sheik Nasthan,

o 39/8/17-E, Innamthar
Thoppu,. Tennur Poet,
Trichy-17, Retired Drlve:,

A Grade, Sou;he;n Railuay.

"undaram, S/o Naga Fillai.
General. Bazaar St est,

Sh t‘ern Re‘lway. : ‘ «oo RPPLICANTS
)‘U‘, B -..Contd./-



607,

608,

609,

610,

511,

612, -

614,

E

1 ', l.. 76 *

E,Abdul: Razak,

S/o Mohamed Esuff,

55, Moolekollel Street,
Tennur Poet, Trichy-17,
Retired Shunter/B Grade,
Southern Reiluay, '

I, Innesinuthu,

'5/0 Inresimuthu,
- Kalkothanur Villege, -

Purothavkudi Post-621 3727
I1dnga Kuchi, Trichy Qiestzizt
Retired Driveyr/ B Gracs,
Ssuthern Raili@ay.

S.Ruben Gregory,

S/o D.T.ASundarem Piile’,
5/A, Convant Ryed, °
Contonement, Trichv-1
Retired Guard/Special Grede,
Southern Railuay,

M,Kareem Balg,

S/o V.Munveer Beig,
Np.13, Ferisioner atiset,
Kujapet, Trichy-1,
Retired Guerd,A Grade,
Qouthern Rajluays \

D.Antonisamy, :
$/0 S$.,Doraisami Pillel,

“7~B, 1ist Street,

Dsraisamgpiiraa; , )
Ttichy-1. Retired Oriver,
B Grede, Southern Railuay,

T.R.Ethirajan,

5/8 Thiruvengedathan,

53, North Chithre "Street,
Srirangam, Trichy-g, :

- Retired Passenger Guerd,

Southern Railuay,

KeRh Raghavasimhan, -

§/o C.knanthacharier, -

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
R Grafe, Southern Reiluay,

S.Murugesan,

$/o K.Subremanian, _
Plot No,5, Thaimanevar Street,
Iyyappa Nager, Trichv-21,
Retired Passengsr Gusard,

_Seuthern Railuay.

.i/e RPPLICANTS, -




61F.

617,

619,

61&§f

620, -

N TR

R.Viswanathan,

- S/e N.R.Radhskrishnen,

5-C, Sastha Street,

Balaji 'Nivas, Ayysppe Nagpar,
Trichy-21., Retlired Guard/
Specia. Grade, Southern
Railuay,

Gersld Edward Rodrigues,
S/e Gereld tduwerd, ~
24/A Ardhi Bheguen Straetl,
Tendral Nager, )
KeKsNager Fost,

Trichy--21,

R.Rengasamy,

S/o0 Ramasamy Kavander,
62, Railway Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grace,
Seuthern Railusy,

P,Raman, S/o Pitchsi,
118, P2riu Melguperai,
Trichy-1, Retired.,
Eireman/A Grads,
Southern Reiluay.

- §,Sethuramarn,

5/c Gopalsamy Naidu,
Crauford Reilusy Emlony,
Trichy-20, Retired
Driver/k Grade, Southerr’
Rajiluay.

S,Thangeraj,
S/e.M,5ebastian,

5/24, Thirunagar,
Pepmalai, Trichy-4.
Retired, Shunter/d Graae,
Southern Railuay.

D.Devadoss Alfred,

~ 5/o h.P.Devasirvatham Pillal,

157, Muthureja Street,
Mudaliar Chatram, Trichy-1,
Retired Guard/Passenger,
Scuthern Reilway.

S,.Antenisamy,

S/o Sanjeevi Neidu, ~
61, A/1, Thanamani Coliny,
orglisamypuram, Trichv--i.
%aired Driver, Scuthern

+es APPLICANTS
o s .Contd./-



623,

624,

625,

626,

627

630,

631,

Te 78 "o

$,Krishnan,

S/o T.E.Sarsngapeni Neidu,

61 Mngrvethi Amman Koil Street,
Srirangam, Trichy-6,

Reti~ed Guerd/k Special Grade,
Southern Reiluay,

T.V.Naganathan,

136, North Chithirei -
Stzeet, Srirangam,
T-ichy-6, Retired,
Guard/R 3pecisl Grade,
Scuthern Railuay,

R.Narayanasamg, _
187, Chitral 9treet,
Srirangam, Trichy-6
Retired Guard/B Grade,
Southern Railuay.

KeNJSubramanian,

Nerth Chithirei St-eset;
Srirangam, Trichy-€
Retired Cua~d/R Gtade;
Scuthern Railuay.

L+M«Ranganathan,

S/o T.Lechumanan;,

71, Kandi Street,’
Srirangam, Trichy-6 .-

Retired Guerd/B Grede,

Southern Railuay.

S.R.Yamunschari, _
S/e T.Rengasuamy Thathacuziler,

63, Uest Uttra Street,
~ Srirengem, Trichy-6,
Retired Guerd/R grade,

Sonthevy Railuay.

 S,Veerappan,

S/o G.Soundarara Pillsi,
143, Main Road,
Sangiliandapuram,
Trichy-1. Retired Driver/

A Special, Southern Railway.

- A.M,Joseph, S/o A.Aubrose,
. No,18, Pattakara Street,
'‘Palakkarai, Trichy-1.

Retired Guard/R
Scuthern Reiluay,

5.k Adaikalasamy,

'5/0 S,Rrul Pillei,

26, Sekkedi Street,

Palakkarai, Trichy-1.

Retired- Guard/B,
Southern Railuay.

¢

APPLICANTS.
.. Contd./-

. A



© KR .Sﬁ!yareﬁng’a‘m; o
:Noad&,'Palayakavilfstreet,.f

632,
633,

ﬁifi
53%; ,
sik;

.sé%i 

a3t

.

639,

&,

_Palakkarai;'Trichy . _
Recired Specisl Greds Guaxd,'
Southern.Railuay.; B ‘

C.Antunyeemy, .

S/e P.S.Chinniah Udayaer,
15, Sugeadoss Mandy. Street,.
Babu Road, Trichy-2,

k,Syed Jaffer;

8/ Syad Ahamad,

6, North Swankara Street,
Near Babit Rogd,
Trichy-8, Retired Uriver/
A, Southern Railway,

V,Periyasamy,

S/o G.Veithialingam,
32,ﬁKaiapettai'Line,
Bazagr Street, ,
Trichy-1, Retired Guarc’
A, Southern Railuay,

V.Rhlagirisuamy, .

S/o N.S.Vserasuamy Naidy,
8, Dector Issac Lane,
Sangiliendapuram,
Trichy-1, Retirec Gucds
Guard, Southern Railvay,

S,Abdul Subhan,

S/0 Shaik Bahjca, .
38, Sathyamoorthy Street,
Senthannesrpuram,
Trichy-4, Retired Guard:
R Grede, Southern Railuay,

H.Rmmer Basha, '
S/e Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
K., Southern Railuay,

D.Dhanapal,

S/o R.Durairaju Chettiar,
15, Kajapettai Main Road
Trichy-1, Retired Guard/ﬁ,
Southern Railuay,

agham Lo*h,
M«K. Lolony,
~CiTouit MWouse Road,
N, Tolh Gate, }
Trighy-20 \Retired Driver/
]gﬁﬁout ™ Reiluay.

S,

4 €
& j

if

%{7\\ } ‘
N S8

Cee 'Jﬂtd . /—
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641,

642,

643,

644,

645,

656,

647,

648,

L) 8. .8

R.Ramu, .

S/o Appavu Karukechi,

69, Neu Street,

Blkakedai, Contonement,
Trichy-1, Retired Driver,/
B, Southern Railuway

Re.Kaliemoarthy,

S/0 K.Remasamy, 1,
Kannagl Strest,
Subramainfanurenm,
Trichy-20,, Retired
Shunting Driver,
Southern Railuay,

M,Deraisamy,
$/6 V,Maruthamuthu,

23-C, Brna Nagar,
- Subram&niapuram,

Trichy-20., Retzrad
Driver/®, Southern Railuay,

R.Mazharul Hag,
S/c S,.8hdul Razek, 24,

Syeda Mohamed Routke: Streci,

Beemenagar, Trichy-1,,
Retired Guard-R, Southern
Railwey.

A knthony Louls,

8/w C.Arckiasami Pilla’, :
91, Keele Pedayachi Streset,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuway,

PaVenkatesan,

S/o C.Perumal Naidu,

65, Highways Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/A Spl, '
Southern Railuay.,

K.Meenakshisundaram,
5/0 M.Kumerasamy Pillai,

- §i, RAnnamelei Street,

Erode, Retired Guard-A,
Southern Railuay,

P.Rrputham, S/e A,Peter,
47-8, hnnen Iilem,

Rzad Nagar,

Suramangalam Post
Salem-3, Retired 6river/
B, Southern Reiluay

;é/

R R ”W
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X cCOntdo/~ -
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K. Periasamy,

" e49 s/e E, Knlandan, 23,

7+ yoc Street,
Kollampalayam, .
Er+de-638 002,
Periyar District,
Retired Guerd/#k,
Southern Railuay.

V, Palenisamy, -
S/. NeVelu Paknadl,

650,  106/92-C, Nanjundspiren Rusd,
_Podenu;, CoimLatcr° Cistrict,
Retired Guavd/R ¢pl.
Southern Railuay,

R.Venkatachalam,
651 S/o K.Ramasamy “:dayar.

° 117-As, 01d Pagnur,
Ramjee Nagar Post,
Trichy-9 Retirec 3nunter-
Briver, Scutherr Raiiusy,

S.Sowsaimary,
652. - 3/0 G.Severiiuthu,
*  5/218, MG thukulen Villege,
N.Ke ttupattl Post,
Via, Ramies Nage;,
Trichy-9, Retired Crive:/
R, Southern Reiluay,

. AQG.Ramanathan,
653, '3-M, Pachaippps Mudali Streat,
" Kumbakenam, Thanjavur Oistrict
Retired Guard/A, Southern -
Ralany. :

‘ Kefibdul uahh ' '
- S/o Khader Shau Rouwther
5. 32, Periyar Street,
: Subramanlapuram =
Trichy-20, Retired ahuntpr/
B, Stuthern Railuay.

R 'S*Gipalan,

655, S/0R .srinivasan,
64-C, Railuay Querters,
Kuhbakonam-612 001.,
Retired Guard, Southern‘
Railuay.

. S.5antiage,
656. S/o Innasimuthu,
i@l ko thancor
Roghiakul 5ost
‘\t-noa&U“lchi, .
‘,1str1ct Retired

cve APPLICANTS
-0¢C.ntd /"
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657.

658,

659.

660.

661

662,

663.

664,

&,Jacannathen,

s/’..) ;A.Arakiyam, 11/A,
Savariarkoil Street,
Woraiyir Post,

“Trichy-3, Retired

Fireman/A; Seuthern Railuay.

s.Ahbdul Kereem Sehib,
S7/w Sheik Ahmed, 73,

. Centval Hezar, Tennur Puaty

Trichy-17; Retired.,
Speciul Diteow /B
Southern Railuey .

R.Soundararejulu,

$/o G,Rajamannar Naidu,

25, General 3azzar Strecy, |
Tennur Post, Tricny-i7 '
Retired Guard/h Speciel,
Ssuthern Railuey.

- R.,Vairaperummal,

S/o Remasamy Piliel,

28, Krjishnapurair,

middle Street, Tharanei.w,
Thanjavur Roed, Trichy--8,
Retired Orive1r/C,

Scuthern Railuay.

M.8ivasubramanian,

- §/o S.Menickam Pillini,

House Ne,20/C-1,

knna Nagarm,
Subramaniapuram,

Trichy-20, Retired Shunter/
B, Scuthern Railueys

‘»,Padmanathan, .
S,/0 K.Paerthasarathi,
.21/3, Poonnaiy= Cclany,
Devaraya Nagar,
Trichy-21, Retired Mail
‘Guard/A.Spl. Southern,
.Raiany. .

S,.Md,Mahboob All Khan,
¢/o h Sher Rhli Khan,
16/5, Fourth Streef,
Renganagar, Trichy-21
Retired Passenger GUals;
‘Sputhern-Railvay.

S.Dekshinamocrthy),

. 5/o K.Somasundarai riilai,

17, E.B.%olany, Khajemalai,
Trichy-23 Retired;Guard/A
Southern nalluay.

APPLICANTS
.,.gontd./—
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S V/Krlshnamurthy,
665, 9/» C.Venugopel Ragu
14, Kumaran Street, ’
Nelakalkandarkottai
Trichy-11, Retired
Guard/A, fouthern: Reailuay.

R Rmalanathan,

5/0 Rayappa Asariyar,

70, Krishnamoorthy N:gar,
Meter Factory Road,
Trichy-21., Retired Drivar/
R, Southern Railuav,

666.

ToKe Rajagopalan,
667, S/o T.V.Krishnasany Iycngar,
Te 2, First Street, Kallulwuzhli,
Illupur Road, Trlchy =20
Retired Passsngev Guard,
Southern Railuay.

K,Karumbairam, ' Sl ,Nu,596 to 668 are
668 S/a S.Kumbalingam Sillai, applicanis epn 0.K.79/93,
*  46-B, Ramakrishna Negar, :
KalTukuzhi Trichwv-20,
Retired Dvlver, 5cuth91n
Rallmaj.

G, Vuppus~m,=_
660 /o Govinda Rsary,:
*  6/R, Samynsthan Streel,
: Nelakalkandhar<ottal Pust,
Trichy-11., Re<ired DrJVP“/
A Sruthern Ra luay,

T V.Arunachalan '
B S/o T.h.Venkats chalam Pillai,
670, 56-h, Mudaliar Ztreet,
'Uur1vur Fost, .Llchy-S
Retired: Guard/?
Southern Qallue/

R,Krishnasamy, '
671. $/o B,Ramassmy dyyangar,
3, 5rin1VaSa Pillai Street,
Near Satyanarayana Temple,
West Mambalam, Madras -~ 600 533
Retired Passenge: Guard
Southern Rallua\. v Lo
PR SR : .
——=—1zRamesamy Neicrer,
’quwﬁ je-Tpirumelai Maicker,
v oNey V,\Flrs+ St-eet,
zﬂadugqp“ttl Vil age,
'K.Safhanur, Tricry Jistrvict.,
!Retiréd F*reman. cythern S .
e Ranua’y. Co «e.. APPLICANTS.
lt\\ .’:n‘l’/‘; . / : . ’ » . ' ) ..;Contd,/"‘
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”jsvs;
674,
- 675,

- 675,

677,

673,

679,

. 6604

KoM Abdul Tajeeth;

Southern Rs:luay,

S/o K;ThangemecraiMOhideen;
B.249, 8.H.E,L. Tounship,

Ranimet-632 406, Nerth PArcot -

Distrist, Retired Shunter,
SoutherhéRailuay,;.

‘N.Krishnasamy,

S/n.Narayanasamy Hilléi,

27/3; Sakthi Vinayaocar Street

Cravuford, Trichy-ﬁZ.

‘Retired Driver/A, Sauthzrn

Railuay,

._G.AMirthélingam,

S/o M.Ganapstihy,
Periyar Strect,
Kelakaikandarkcttai,

Irichy-11,, Retired Driver/A,

Scuthern Railuey, .

S.Andreu,iS/c S.Saminad,
Guru Illem, 3rd Sireet,

-E(E.Colony, Mahexrajapuran,
‘Viliupuram, Ssuth Arsot

District,, Retived Tsssenaer
Driver, Southkern Railuay,

T.Rérgasamy, S
5/e 3. Thahgavely Psari,

25, 3uyndaram Pillai Thottanm,

EdamelaipattijFuthér,
Trichs12,, Retired Shurnites,
Southesn Reilway, ! -

ﬂ.Gpvindaraju, :

S/o Mutrukrishns Naidu,
Nathersa;élliVasaly
SamYaaf-Thoppu,_Hc¢se No,37,
Trichy-B,,Retired'Shunter,
Southern Reiluay,

A.Abdul Revamen, |
8/0 G,hbdy. Kareem,

6/8, Jalla. Pakkiri Street,
Medurai Roed, Trichy-8,
Retired Dr:ver/Specﬁal'G:ads,
Southern_Reiluay; '
K.RaZagopal,
S/o 2.Krisrnasary Naidu,
91, SINCO Colony, | -
Edamalaipatti Pithur.

Sundaram Pillel Ttottenm,

Trichy-12, Fetited Shu:ter
LCNY ’ X s

Ao
¥
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e 85 [ 2R ]
G vKuppusamy Nalcker,
s/o M, Gengathara Naicker,
681, 69, Illangeo Street,
Pinmalaipatty, Trlchy-dt
Retired Shunter/B
Southern Rélluay.

o C.Andi,YS/. Chinnaiyan,
682,  N.Kutteppattu,
‘ Ramjee Nagar Post,
Rmbedkar Nagar, Trichy-Y,
Retired Shunter, ¥
Southern Railuay,

. AM.Skill, S/0 E,3kill
‘683, 124, Crauford Colony,
Crauford, Trichy-12.,
Retired Shunter,
" Southern Railuay,

. S, Hbdul Kareem, -
684 S/o Shaik Ibrahirm,
ok Sa/Pd SAngaratheru
2 Trlchy—l Retirec AHhunter
: Driver/R, Soutﬁe“n Railuay,

SR R Issac, §/e R,Jzseph Piliey,
685, 36, RaghaVachary Street,
. Semblam Post, Perasbur,
Madras-605 011, Retiied

Driver/Spl. Scuthern Rallugy.

o R. Gopalakrlshnan,_
686 S/o S.Rathakrishien, 273,
*  Sethurama *Pilldi uolony,
i Trlchy-ZU Retires Shunter,
: Southern RalanY-

T N, Jayaraman, o '
607,  5/C N.K.L.Naresa Ayyar,
98-8, Narasimma Arﬁary Colony,

Nangikottai Road, Thanjavur -

613 001., Retired Fass, Cuard,
Southern Railuay.

- R, Joseph,;S/o D.A RaOL
688, Chettlar 8-3, Vecanayagum
' Chetty Street, Vth Line,

- _—~-Nagapattine-611 0C1,
o nRetired Oriver /A Sp*.

MR
/ éypn ”‘S &therh Reiluay,
u"/ (KQ. - (' < :"
s f \
“‘;"“ [-Lt { ) S D .R a
(RS Lo 5/0 ﬁcLASadaye Mudeliaz,
Pl

321, ’Vandiyar Colony,
,\Thilfal ‘Neyar, Velar Read
PN F"?Thang\a\/ur Retired Guard/ A
\ N \\\)/Southern Railuay. o

&, . APPLICANTS.
» -Contd./—
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. 691,

€90,

692,

663,

694,

655,

~ K,Sankaranarayanan,

v B6 o4

R.VelaKutham,
§/c R,Annamelai,

12/VI 2364, Pookkara
- Vastha New Strest,

Thenjesur - 613 001,
Retired Driver/h
Southern Railuay,

R.Murugaiyaen,
o Ramesamy Konar,

Nenin Nagsr, .

Udayamarthandapuram Pcst,

- 614 706, Thiruthureiponnui,
.Taluk, Retired Suzrd/C,

Southern Railuay,

R.Gopslakrishnan,

5/e K.Ramanujam Naidu,

Plot No,19, Rbragham Pandither
Nagar, Via. Sivaji Nzsar,
Thanjavur - 1,, Retired
Briver/A, Southern Pailuay.

P.Srinivasan, S
S/o Pschaiyappa Mudallysr,

112, B/4, Mudaliyar Stre-t,
- Mudaliyar Chethiram,

Trichy-1, Retired Guard/A,
Southern Railuay, :

G,Kalysnasundaram, :

§/o M,Gcvindasani Fillal,
Mooppanar Street, :
Fmmanpetei,- Vedigpuzam Pcs3y
Pin.- 613 205, Thanjsavur
District, Retired Gueard/A,
Southern Railuay,

K.Sanniyasi,

- 8/0 Kesave Padayachi,
- 18, Kamper Street,

Senthaneeerram,vTriChy;A,

‘Retired Driver/C,

Southern Railvay,

S/OHV.Lnganathan, .

C.99/R, North East Extension,
7th Cross, Thillzi Nagar,
Trichy-18, Retired Guerd/Spl,
Scuthern Railway, '

S.Periyasamy, S/o Sangili,
Docr No,59/9, Mudaliyar
‘Chetram, Muneessarsn Koil

Street, Tiichy-1., Retired

Drivyer, Southern Railuay,

v/.

R

veo APPLICANTS

:.y.-$C9htda/—



638,

699,

700,

761,

702,

e

703,

704,

r

-
.

/"'"‘T\\A
‘*““Elﬁiff[\

Q.Naz§£§&hémed,\

o7

[137=AR;\Fund Nffice, .

Mda bt il Salie o L B FE RS T S e,
.o~ g, . -

oo 67 4y

K.Nendagopal, = -

S/o V. Krishr.asamy,

43, Brindaven Street,
Indirg Nager, LIC Colany,
Trichy-21,, Oriver/®,Spl.
Retired, Southern Railuay,

T.R.Balesubramanién;
S/o Rathinem, 168,
North Street,

‘Tiruvaiyaru 613 20¢

Retired Dr.yer/k o
Southern Reiluay,

S,Masthan, _
S/o R, -Babu Sahib, ,
Retired Passenger Oriver,
Southern Railuay,
Meenkara Street, Ternur,
Trichy-17,

P.Gourisundaram,

S/o S,Periasamy, 106-4,
Manickapucem Nacu "Street,
Melapuour, Trichy-1.,
Retired Guerd/A,

Southern Railivay,
T¢Ramacli&ardran, .

$/o0 M,Thangavelu, 5,.
Kilpérumpakkam, - < .7 ..
Viilupuram - 605 602, ..
Retired Driver/s, ‘
Southern Railuay, -

.BhéfatthDasgn Strgg{;:;

F.Ganesan,

'S/o -Packri Thevar, -

2/257, Teluk Office Road,
Yhiruthureipoondi 614 713,
Retired Driver/A,

southern Railuay,

PLowEEh adliay.

lV;ﬁfqmugém;'S/G'Vaiyapuri,

Palaniyandavar Koil Street,
Inamkolathur, Trichy Distsict,
Retired Shunter, Southern
Railuay,

fo'FhdalsGefor Sahib, . .

Hetined Difiver/Spl,,

“

T thedn Railuay.
L\ A W AR

" eees RDPLICANTS

g e -CDntd./-
¢ .
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. o ot - _{’ ﬁb'u;
- V,Velu,
Choe s/0 Vaiyepuri,
* frathiyur, Iniyanur Road,
House No,33, Trichy-9,
Retired Shunter,
Southern”Railuay.

.. S,Msrimuthu,
ad7. S/o M.Singara Paaayachl,
e Z”C/C ‘Railuay Coldany,
- kallukuzhi Trichy-20,
. Retired ohunter,
Southern Railuey,

PyMamundy, o
208, 3/0 Pelaniyandi, 42~A,
* Mudukkupatti,
~Yudukottai Read, ‘
Trichy-20, Ra tlred Shun,t;,

Scuthern éaliusy.

T.Innasimuthu,
- S/c S.Thomas, 13,
709, UWest Mariyanathanuvem,
: Dindigul, Retired Shunter;

Southern Railway. .. °

- A, Sevarimuthu,
710, _fS/o ARruleppan, 9/5,
3 NiM.Caliny 6th ?raqs
Trichy=-20, Retived ~hurt"r,
: Southern Ralluay. :

& muthusamy,
711% - -S/o B,Thanarikavander, 31,
< “A§B.S .Colnny, Pudukettai
:R#ad, Trichy-20, Retired
Shunter, Southern Railuway,

S, Palanlyandl, ;.
7124 ”5/0 Sataiyan, 31/3, ,

-7+ ~Palaniyandavar Koil Street,
- Innamkelathur, Trichy Bistrict.
'Retlred Shunter, Southern
' ¢ . Ralany.

| M Rrumugham S
7134.. S/o Kuthian alias Malayendi,
- .. 4/93, Palaniyandsver Koil

-Stréet, Innemkolathur,
_Trichy, Retired Qhuntnt,
fSouthern Relluay. ‘

~tt

&

A 5 ‘Kandasamy:,
714, - 5’0 Subbarajc uavande
o “Kadeechanallur Post,
424 Eeast Thottipalayanm,
Erode-6,;Ren1red Shunting

river, Southern Railway., aes APPLICANTS
. ’ ...0 CDntdo/

<

' . f P
N



716,

7.

718,

1.

2.

'V.Tﬁiégérajan

- Nanjeekottal Roed,

ibeg;i

s/olvaﬁketach%lehp

136, R.M.S.Colony, ‘
Trichy - 6, Retired Driver/-
k.Special, Southern Rz iluay,

k.G.Rouse, $/0 Semuel Rouso,

35, Kenadi Street,
Subremanizpuram, :
Trichy - {0,Retired Shunter;
Southern Reilunay,

ReVePonnaiyan,

S/0 R,Vadivelu, 14<F,
Szint kntony's Lhurch izn:,
Negepattinam = 517 "0CA
Retired Driver/A,

Southern Railvey,

NeRajamanickam,

$/0 Nereyrnzsemy Pilled,
18, Nethaji Street,
Kamerejapurem,
Rajakilpakkam Fast,
Mzdres - 600 073
Rotired Driver,

Sobitheris Reiluzy,

By Akcdvccete Shri KeSugha Rﬁu

'5%/90,416/90, 320/92, 298/52

81,Noss 669 to 718 are
applicants in O0,F, 80D/93

. An O.b.Nos, %95 to 403/91,
and 377/92, |

By hdvocete Shri Re.Bheskeren ih Ouk.Nos, 44/93 to 76/93,

By huvocete Shri FeShiven Pilial in D.R.Nos.'71/93 & 78/93,

-

By hdvocete Shri Vijcyenm-vey

in Uak.Nos, 79/93 & 80/93

"Versus

Chairman,
Reilu®y Board,
Re il Bhaven,
New Delhi, -

The Union of India

represented by the

apcretery, ,
imigtry of Reilueys,

Respondent =1 in O.k.Nos,
395 to 403/9%, 79/93 & 80/93

Resnondunt = 2 in DJbhoNos, 57/90,
416/90,320/92,298/92,377/92 ahd
44 to 76/93¢

Reshordent - 1 in O.h.Nos. 57/90,
415/90,320/92,298/92,377/92 and
44 to 78/93 :
and.Respondent - 4 in O.~.Noss
395 to 403/91, .

‘40; RespondentS.

-

Contd, /-
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.6.
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Union of India - - - - Respondent - 1 in O.ANes
through . the Genersl 77/93 end 78/93. -
Maneger,Southern Réilurys, Respondent - 2 in O.R.Nos,
Potk ‘oun, Madres - 3 395 to 403/91,79/93 & 80/93.
: ' - S Respondent. = 3 in O.k.Nos.
; : .57/90,416/90,320/92,298/92,
377/92 and 44/93 to 76/93.
The Chief PérSpnnel.UFFicer,RQSpondent - 2.in 0.h.Nos,.
Southgrn Railuay, = - .77/93 and - 78/93
Park Toun, Medres - 3 = R -
;Divisibnal.Railupy Resnendent - 3 in 0.k .Nos.
‘Mensger,3octhern Reilueys, 39% 4o 403/21. _ .
Mysore. S : Reencvdent - 4 in O.kJNos,
- S £7/9°,416/90,326/92,298/92
' : aind 377/92 : _
Senior Divisicnel . Respondent = 3 in 0.F.No.77/93
- 88reRORRIRTTACeT S
Palghat h _
The Divisional Perscarel  Wespandsnt - 3 in O,k.No, 78/93

-Of ficer,Southern Relluay,
Madurei Division,
Madurai, - -

The Divisicnal o Ré;pondent - 4 in OQFgNOS.
Sunerintendent, -  4479% ta 76/93 o

Southern Reailuey,
Divisione) Office,Pelghet,

‘The Division2l Reiluey Resoondent - 5 in 0.+.Nos, -
fapager, o 5320/92,298/92 and 377/92. -

Scuthern Reiluay , , , :
Bengeiore, L _ eseees Respondents,.
(By kdvocate Shri K.R.D.Kerentt for Shri k.N.Venugopela
Gouwds, Rriluey Advocete for respondents in all the
applicetions). o - -

Csee Contdfe .
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716,

7.

718,

: .

Southern Railuey.

sa89,,

U.ThiagPrajam’ ' e
8/0 Venketachelam, : . S
136, R.N.S.Cnlony,

Nenjeekottal Roed, -

Trichy - 6, Retired Draver/-

K.Special, Southern Reiluay,

k.GeRouse, $/0 Stmuel Rousc, ’

35, Kenadi Street, : )
Subremeniepuram, = - ‘ :
Trichy - {0,Retired Shunter;

Southern Reilury,

R«VosPonnaiyan,

$/0 R,Vadivelu, 14-F,

Saint Fntony's Uhurch teon:,
Negepattinam = 817 001 '
Retired Driver/A,

S ,Nos 669 t6’718 ere

N.Ra;amanickam, applicants in 0’5,_' 80/93

$/0 Nereysrnesemy Pillei,
18, Nethaji Street,
Kamezre japurem,
Rajakilpakkam PFast,
Medres - 600 073
Retired Driver,
Sotitherin Reiluzy,

By ACVCC?tE,ShIi K’SUbbﬁ RAU',in OC&;NOS. 395 to 403/91’

'57/90,416/90, 320/92, 298/52 and 377/92,

By kdvocete Shri R.Bhoskeren ih O.k.Nos, 44/93 to 76/93,
By huvacete Shri FeShiven Pilial in O.blNos, 77/93 & 78/93,

By kdvocete Shri Vijeyerm weyzn  in Udkl.Nos, 79/93 & 80/93

Versus

Chairmen, ' Respondent = 1 in O.k.Nos,
Reilu®y Boerd, A 395 to 403/9%, 79/93 & 80/93

Re il Bhaven,

4 _ Resnondent - 2 in DJhoNos, 57/90,

Neu Delh;. 416/90,320/92,298/92,377/92 ohd
44 to 76/93¢

The Union of Indie Reshondent ~ 1 1n O.bh.Noss 57/90,
resented by the . 415/90,320/92,298/92,377/92 and
tery, ‘ 44 o 76/93 _

ry of Rsilueys, - end.Respondent - 4 in O.~«Noss
heveh, ' 395 to 403/91,

beas Réspondents.

Contd, /-
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7.

eo90..

Union of India
through . the Generel

Maneger,Southern Réilueys,

Respondent - 1 in G.h Nos
77/93 end 78/93

Respondent - 2 in O.R.Nos,.

st = cenlerean oy e s ———— s =

Divisional Railuey

Mysore.

8greRmRRla oL ficers

- The Divisional Persocnrel
-Officer,Southern Reiluoy,

‘The Division2l Reiluey

|7

395 to 403/91,79/93 & 80/93.
Respondent - 3 in O.k.Nos.
57/90,416/90,320/92,298/92,
377/92 end 44/93 to 76/93.

Perk own, Madras - 3

The Chief Personnel Officer,Respopdent - 2 in O0.A.Nos,
Southern Reiluay, ' 77/93 and 78/93
Park Town, Medres - 3 : ' ‘

. Resnendent -~ 3 in O.koNos,
Maneger,Socthern Reilueys, 39% to 403721,

' Roencvdent - 4 in OskJNos,
£7/9n,416/90,320/92,298/92
acd 377/92

$enior DPivisicnel Respondent - 3 in U;F;Nq;77/93

Palghat ‘ '
Kespandent - 3 in O,k.No, 78/93

Madurei Division,

Madurai, '

;{ngondent - 4 in D.A’NOS.
4479% to 76/93

The Divisional
Superintendernt,

Southern Reiluey,

Division2l Office,Pelghet,

Ressondent - 5 in O.F.Nos, -

hanager, 320/32,298/92 and 377/92, -
Scuthern Reiluay , : T
Bengeiure, «see0.s Respondents,
(By kdvocete Shri K.R.,D.Kerentt for Shri k.N.Venugopala
Gouwds, Reiluey Advocete for rispondents in all the
applicetions). , '

.....'crmtd/..' R '
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ORDER OF THE FULL BENCH

Shri Justice V.S. Malimatn, Chairman:

'Ihesecaseshavebeenplatzdbeforethe,l-‘ullBenchasper
the directions made by the Chairman by his order dated 23.10.1992

"in exercise of the powers ‘conferred by Section 5[4][d]. of the

Admmstratlve 'I‘r:.bunals Act, 1985, after transferrmg the cases'
of the Madras and Ernakulam Benches and -clubbing them with the
cases of the Bangalore Bench The reason for the reference is
the ccnfllctmg v1ews taken by differen t benches one view having
been taken by the Emakulam \Bench in its arder made in application
K-269/88 dated 20,4.1990 and a' contrary view taken by the Princi- -
pal Bench and}the Ahmedabad Bench in 0.A. No.1‘572/88 and O.A;‘
Nos.351 to 423/88 respectively.' We shall now proceed to state

brlefly the relevant facts as follows:

2. The applicants in all these cases are employees of the Indian -
Rallways servmg in dlfferent D1v151ons as Drivers, Guards, Shun-
ters, etc. who belong to the category called the running staff.
The applicants retired from service between 1976 and. 4.12.1988.

They have in these cases prayed for directions to the respondents

to grant them pension and other retirement benefits by taking

1nto account running allowance not exoeedmg 75% of the1r Pay.
The respondents oppose the applications oontendmg that running

allowances not exceedmg 45% of their pay can be taken into acc-

~ount for computing retirement benefits to those who have retired

iiring after 1.4.1979. To appreciate the rival con-

necessary to advert to the relevant provisions
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3. | In pursuance of the recammendations of the Third Pay ' Commi -
ssion the pay scales of the employees of f.he Indian Railways
including those of the rumning staff were revised with effect
from' 1.1.1973 by the rules called 'Railway Servants Revision
of Pay Ruies, 1973' [hereinafter referred to as the "Revision
of Pay Scale Rules'] made by the President in e_xércisé of the
powers conferred by the proviso to Article 309 of the Constitution
of India. It is enough to state that there was . considerable
increase in the substantive pa§ of ali the members of the running
staff. So -far as the grant and quantum éf pension is concerned
the same is regulaﬁed by statutory provisions made .under the
proviso to Article_' 309 of the "Constitution. Pension and other
retirement benefits depend upon the average -emolumenté that the
retiring employee was drawing befqré his retirement. .Statutory
rulés govern ‘xx deteﬁnination of av&age emolument for grant
of pensioh and othér retirement benefits. The relevant statutory
rules that were in force when the revision of pay scale rules
" came into force on 1.1 .1573 are extracted as followsﬁ

. "2544, [C.S.R. 486] - Emoluments amd‘Average Emol\ments:l The
term "Bmoluments", used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- - '

[a] Pay other than that drawn in tenure post;

[b] Personal allowance, which is granted (i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or ([ii] with the specific sanction of the.
‘Government of India, for any other personal considerations. -

Note: DPersomal pay granted in lieu of loss of substantive pay
in respect of a permanent post ‘other than a temwre post shall
be treated as perscnal allowance for the purpose of this article, .
Personal pay granted on any other personal  considerations shall
not be treated as personal allowance unless otlj;arwise -directed

by the President. . .
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[c] fees or comission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case.-
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively wvacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[£] duty allowances [special payl; and

[g]li] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement -
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment '
who -officiates in another ~ appointment or holds a temporary
appointment, "Emoluments" means:

[a] the emoluments which would be taken into éccount under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which WOuld have been  taken into acocount
under this Rule had he remained in this substantive appointment
whichever are more favourable to him. '

2544-p, [C.S.R. 486-A): Same as otherwise provided in Rule- 2544-B
[C.S.R. 86-B]. 1In respect of Officers retiring from service
on or after the 1lst November, 1959, the term "emoluments" means
the emoluments which the officer was receiving immediately before
his retirement and includes:-

[a] substantive pay in respect of a permanent post, other
‘than a tenure post, held in a substantive capacity;

personal allowance  which is granted in lieu of loss
\ of substantive pay in respect of a permanent post,
\ other than a tenure post;

special pay attached to a post other than a tenure
post, when the special pay has been sanctioned :perma-
nently and the post is a held in a substanfive capacity;




94—

[d][1)_For the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of:

i. the difference between the total emoluments -referred to
in items [a], [b] and [c] above and the pay actually drawn
in higher officiating or temporary appointments; '

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments; '

iv. personal allowance other than that referred to in clause
[b] above; '

v. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment{s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment(s], does not qualify for
the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolurents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items (a) to [c] above.

[e][1] For the purpose of calculation of average emoluments:

The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above. :

(2] For the purpose of emoluments of [ordinary] gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c) and (d][2]
above drawn during the same period.

Note[1]: If immediatély before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-

~ments for the purpose of calculating ordinary gratuity and or

death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty.

Provided that the amount of gratuity is not increased on
account of increase’ in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on “leave. . i}

Note [2]: In case where a temporary officer who quits service
after completing three years' service is appointed 'substantiyely
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity. ' .

i
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post in substantive capacity:-

{a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time 'scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for-
any period beyond® three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A) as if he
held in substantive capacity a permanent post on a tlme scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or

foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will ta}'e effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. '"Average emoluments" shall mean the average
of the emoluments as defined ahove calculated upon the last three
years of service.

In the case of running staff emoluments for [ordinary}/Gra-
tuity Death-cum-retirement gratuity will also include the monthly
—RweLrage of runnmg allowance drawn during the 365 days of runm.ng

~ Nof the emoluments as defined above. For the purpose of
cal‘m& Mon of average emoluments the actual amount of the running

drawn during the month limited to a maximum of 75%
lemoluments as defined above shall also be taken into

//If a Railway servant, immediately before his retirement
¥, etc., has been absent from duty or on leave with allo-



~9p-

ances [includi leave preparatory to retirement] or on foreign
vslervice [or havinng been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will count for persohs
governed by the Railway Pension Rules, 1950.

It is clear from'Rule 2544[g] that onz of the componenf:s that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses )
of /[a] to [f] of the said rules. The expression ‘emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were promlgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission,no steps were simultaneously

taken to amend the statutory rules reguiating grant of pension.
: . \

Persons retiring after 1.1.1973 who had received the benefit

of increase in pay in accordance with the revision of pay scale

rules were entitled to claim computation of their pension taking

into account the revised pay amd the actual amount of running.

: previous T
allowance drawn during the /month limited to a maximum of 75%

of the emoluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision , there-

.on, the Board have decided as under:-

o | -
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Rumning Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust-
ment: on the basis of final orders."
It 1s clea.r fraom this order tﬁat pending decision to revise the
rules regulating grant of pension.nthev existing quantum of rumning
allowance based on the prevailing percentage iaid down for various
purposes with reference to the 'oay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by Rule 2544[g][i] was directed to be continued.
The expression ‘authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21 .1.1974. The order
dated 21.1.1974 did not, therefore, in any manner affet the statu—

‘tory prescription regulating comput:atlon of emoluments and average

emoluments contained in Rule 2544 for the purpose of grant of

law. But what the Railway Board did was to
.ify the statutory rules by an executive order made
/6 bearing No.PC II/75/RA/I paragraphs 1 to,5 of which

read as follows:
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"“The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconsequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i, Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of Leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximun of 45% of pay.

iii, Pay for the purpose of fixation of pay in stationary posts,
Canpensatory [City] 2llowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. ' The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for Quantifying pension was reduced from 75% to 45%. The
statutory rules preécribing the naxnm:m limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
'tory rules Shri Dév Dutt Sharma and 6th‘er aggrieved persons chall-
enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establishment
of tﬁe Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the

e

e
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
. payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railvay Board's letter dated 21.1.1974, as already
stated, did not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the ruming allowance by

Rule 2544{g].

6. Shri M.C. Srinivasan and 23 others filed an application

on 4.5.1988 before the Ernakulam Bench of the Tribunal in 0.A.
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of the power conferred by Article 309 of the Oonstitqtion. By
the said amendment said rule g[i) and g[ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing -the linit
of ruming allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments. as follows:

"Subject: Amendment to Indian Railway EstaBlishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips

-No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A'.

'B', 'c' and 'D'.
2. . The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways. '

4, Hindi version is attached.
“ Sd/-[X.Venkatesan ]
, ' Director, Establishment [P2A]
DA:As above ‘ ' Railway Board.
No.E[P&A]JII-86/RS-15 New Delhi, dated 17.12.1987"

"ANNEXURE 'D’

ADVANCE QORRECTION SLIP NO,405 R,II

RULE 2544

Sub-rule g[i] and g[ii) may be substituted by the following:
"Q'V’

PN
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gli) “"For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

g[ii) "For the purpose of gratuity and/or death-cum-retirement
atuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the

revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number . dated
23.6.19761.

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Comnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect fron
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

Sd/-[K.VENKATESAN]
Director, Establishment[P2A)
: Railway Boarg."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&IT.

In exercise of tne powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railwmy
Establishment Code, Volume I % II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
438, 43% R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C'
an¢ 'D' respectiwvely.

2. The amendment Will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.
Sd/-[X. VENKATESA]
Director, Establishment [P&R]
DA:As above ' Railway Board.

No.E{P&A]II-86/RS/15 New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i) and g[ii] may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55% of basic average pay, in the revised scales of
pay, drawn during the period;"

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55% of basic awverage pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the reconwendations of 'Ruming Allowance Committee [1980]°.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect

any employee, to whom these rules apply.
Sd/-[ X VERIKATDSAN )
Director, Establishment [P&A ]
Railway Board."
The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
were given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention wes that they, as pensioners,
have acquired vested rights to receive pension in accordance
with the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.1988 by giving retrospective
effect to the same. This according to them is unjust, manifestly
unreasonable and arbitrary and thus violative of Article 14 of

_ ¢
v the Constitution of India. The Ernakulam Bench consisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the‘ said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequentiél direction Eo the respondents to grant or refix
pension and other retirement bhenefits to the applicants as if
the amendment to que 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declare?st’anvl(;ui:hat portion
of the amendment which gave retrospective effect, preserving
the prospectivé effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

count the running allowance subject to a maximum of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in 0.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1290.

8. Shri C.L. Hallick and others in 0.A. N0.1572/82 and connected
applications challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Delhi. They also prayed for a direction to campute
retiral and other benefits in terms of‘ the order Qf the Railvay

Board dated 21.1.1974. That application was opposed by the res-

S
d

S therein viz., Union of India repressnted through the
A [l R a .

1 @lﬁm\f iilwvay Board and the General Manager, Northern Railway.
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1\1@}:551. ing that these respondents did not bring to the
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zmy@q;jég%ﬁgﬂ : ¢ Principal Bench that the validity of the amendment
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date
on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the - cases on 23.10.1991.
The applicants were obviously unware of the decision. That nay
be the reason for their not bringing the decision of the Ernakulam
Bench to the notice of the Principal Benqh. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No0.1572/88 and other comnected
cases wer2 heard and disposed of on 23f10.1991. All these appli-
cations were dismissed‘ repelling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensionerswere not affected by the amendment of
the rules on the gfound that the total amount of pension and
retirement benefits they would have received before the amendment
ware not reduced by the amended rules. Following this decision
of the Princinal Bench applications XNo.351 to 423/88 filed by
similarly situated persons before the Ahmedabad Bench were dis-
missed on 28.2.1992. It is surprising that the Union of India

which was one of the rgspondents before the Ahmedabad Bench did

not bring to the notice of the said Bench the decisibn of the.

Ernakulam Bench in 0.A. K-269/88 to which it was a party

[z
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9. It is for the first time after all these cases were referred
to thz Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Ieave Petition and the
application for stay are pending and that the Supreme Court has
not granted any interim order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement | of the Supreme Court
- where they had challenged the decision of the Ernakulam Bench.
-In this comnection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1323 D.K. T’RIVEISI AND SOHS
V. AMBAIAL MANIBAT PATEL, AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the wvalidity of certain statutory provisions and directed
the petitioners to approach the Supreme Court as similar matters

were pending there. It is in these circumstances that the Supreme
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These observations, it 1s obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
ére challenged in other cases, should defer concideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court depends upon the facts
and circumstances of each case. In the present hatch of cases
we are ooncerned with the valuable rights of the applicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before tkle Supreme Court from 24.7.1990
and the operation of the order of the Ermakulamm Bench has not
been stayed. Even then the applicants herein have not heen given
the benefit of the decision of the Ernakulam Benéh in regard
to computation of their retirement benefits., Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision

of the Supreme Court.

11. On behalf of the applicants it is contended that we should
the

dispose of these cases in the light of the decision of/ Ermakulam

Bench which has struck down the amendment to Rule 2544 to the

extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondentsg however, it

* is maintained that the Principal Bench and the Ahmedabad Bench
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having taken a contrary view aﬂd upheld the validity of the
amendments we should dismiss these applications following the
said decisions. They furthef‘contend that on merits the decision
of» Ernakulam Bench is wrong and that the vieQ taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and tne Ahmedabad
Bench decided the two sets of cases where the same.statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF InDILA
AND ANOTHER v. RAGHUBIR SINGiH AND OTHERS wherein it is observed:
“"We are of the opinion that a pronouncement of law by a
Vivision Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution bench of the Court."
1f only the respondents had fairly placed the decision of the
Ernékulam Bench before the Principal Bench and the Ahuwedabad
Bench, those Benches would not héve examined the validity of
the impugned statutory provisions, the same having already been
. struck down by the Ernakulam Bench which had the competence
to do so. Tne respondents are now trying to take .advantage
of tne failure on their part of performing their duty of placing

the decision of -the Ernakulam Bench when similar cases came

up for consideration before the Principal Bench and Ahamedabad

fs of the Principal Bench and the Ahmedabad Bench

' that
ect of declaring/the impugned amendment to the Kuleb

e —— ¢
4¥ to the extent that they give retrospective effect are valid.
[



H

108-

At the outset we would like to say that the épplications filed
byvthe aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood ‘as declaring that the impugned provisions-of the rules
are valid. The decision of tne Ernakulam Bench which sfruck
down the amendment to‘tne rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 of the Constitu-
tion the President has power to promulgate rules with retrospéc—
tive effect. It, however, struck down the amendment of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by aﬁending the rulés
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 ofvthé Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DL CHAND v. STATE OF UTTAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a étatutory
provision as void as offending the fundamental rights conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. In Black's LaQ Dictionary, b5th Edition, it is stated
that Judgment in Rem is:-—

“An adjudication pronounced upon the status of,ser parti-

cular thing or subject matter, by a tribunal having compe-

tent authority." L
in Halsbury's Law of England, 4th Edition, Vol.l6 ﬁhe meéﬁihgw
of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgméht in rem
may be defined as the judgment of a Court of %ompetént
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara—
tion of status or title, or order for sale or transfer'.
(Emphasise supplied) :

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in ren.

14, As on the date on which the Pr‘incipa_l Bench and the
Ahmedabad Bench disposed of the applications before them the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulam Bencﬁ, the tribunal
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench dismissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. Wne-n
a statutory pr;)vision is declared as void or struck down, the
saime can be revived by getting the said deciéion reversed
by way of review or on appeal to the higher court. The only
other way to resurrect such a provision is by resorting to appfo—
priate amendment of the Constitution or modifying the statutory
provision as t'o render it intra vires. The Supreme Court has
held in AIR 1989 SC 1933 UNLON OF INDIA v. RAGHUBIR SINGH AND

OTHERS -

"Where a statute is declared invalid in India it cannot
g reinstated unless constitutional sanction is obtained
Lhegefor by a constitutional .amendment or an appropriately

ded version of the statute is enacted which accords

> nno)tg \f
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do ﬁot have the legal effect of
.resurrecting thé impugned statutory provisions which have been
already declared void by: the earlier decision of the Ernakulam
" Benci. In the light of our above findings it follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that- thére are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shgll examine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam Bench.
In such a situation it is well settled that the later decision

rendered in igndrance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been suCcinctly stated in Salmond
on Jurisprudence, 12th Edition, ‘page 151 at para (5§ " as

follows:- : ¢ -

.
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"(5) Inconsistency between earlier decisions of the

same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
"the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singﬁ's case it has been laid down that a decision
-of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prinf
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Bench of the same
numbef of judges. Applying this principle it has to be held
that what holds the field as a binding precedent is the decision
of fne Ernakulam Bench and that the subsequent decision of the
Principal Bench and the Ahmedabad Benchhave to be regarded as
per incuriam and not binding in subsequent cases. This being
the legal position the decisions of the Principal Bench and

the Ahmedabad Bench have to be ignored and the Ernakulam Bench

: \R:n regard to the validity of tne impugned rule in

o ;o faf\?é

f‘,' ;L
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it gives retrospective effect.

the Full Bench is not bound by either of the deci-

PR
'Q\\éi sio§§i;§?/shall now examine as to which of the decisions lays
“~o_ ‘\b’ﬁ' ’
i - edst ! q\ ) ey .
x\hh_:zgggg;ve law correctly. The Ernakulam Bench has rightly proceed-
’ ) ¢
X/Fd on the basis that the President has under the proviso to
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Article 309 of the Constitution power to promulgate rules with

retrospective effect. This, however, is subject to the condition

s

that the rules do not offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Comstitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiviné pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Governiment servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Arficle 14 of the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion. Tne Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective‘ effect
to the same. What they have said is that the vested rights
of the applicants before tnem have not in any manner been cur- , o

tailed by the impugned amendments to tne rules. By the revision

of Pay Scale Rules the pay scales of the members of the running
staff were enhanced with effect from 1-1-1973. Under Rule 2544

the members of the Running staff were entitled to computation

of their pay and retirement benefits taking into account tne A

runninyg allowances which tney were receiving subject to a maximum
of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at ' vé

L%
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45% from 1-1-1973 to 1-4-1979 and 'S5% from 1-4-1979 onwards.

Those'wno rétifed from 1-1-1973 to 4—12;1988 were, in accordance
with Rule 2544 as it then stood, entitled to také into account
running allowance in the matter of computation of pensioﬁ and
retirement‘benefits ubto the maxiwum of 757 of their'péy and
other allowances. As their pay was revised with effect from

1-1-1973 the limit of 75% had1to be worked out with réferen;e:

to the enhanced pay and other allowances that they became’

entitled to receive in accordance'with revision of Péy Scales
Rules which caie into effect from 1-1-1973. When the ma*immn
is reduced from 75%Z to 45% upto 1—4—1979'Qr at the rate of 55%
froﬁ l-4—l979lit requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension aﬁd retirement benefits were
adversely affected. The Principal Bench wnose -decision has
been followed by thé Ahmedabad Bench has, howeve;, held that
the amendment with retrospective effect has noﬁ adversely
affected the quéntum of.pension etc. What the Principal Bench
has done is to compare the pension -one would'get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, wiﬁh the pension which he would get after
1-1-1973 taking into account tne higher revised écale of pay
and tnhe running allowance subject to a maximum of ASZ or 55%
may. We are COncerﬁed with persons who retired
>Kaﬂ\73 and 4-12-1988 thereby earning a right to cohpu—
?;on in'accordance with thé statutory rules then
fthe time they‘retired, revision of pay had come

is the revised pay and the running allowance



accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximum
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and retirement
Denefitskthat stood vested on the date of rétirement. It 1is
impossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
right of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
holding that the decisions of the Principal Bench and the Ahmeda-
pad Bench with great respect are wrong and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rigatly declared the amended provisions to the
extent they have been given retrospective effect as void as

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before
the Supreme Court we would 1like, in the interest of justicé
and to avoid multiplicity of proceedings,‘to direct that the
present applicants shall be bound by tne directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications

are allowed with the following directions:

1) The respondents shall recompute the pension and
other retiral benefits of the applicants or tneir
L.Rs in accordance with Rule 2544 as was in force
" pefore it was amended oy wotificationg dated
5-12-1988.

I RN
[ ]
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(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

(4) If the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due shall be paid with interest at 12% per annum
from the date of this order till thé date of

payment.

(5) The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica-

tion.

{(6) The payment of pension and retirement benefits

as per the aforesaid directions shall stand regu-

VIVEC o e o
VICE-CHAIRMAN. . - ' ~ CHAIRMAN.
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of the Centril Administrative Iribunal, Eeeemeteke, 84 Banzalore,
ir. Original Applicstion Nos.53 to 60 oi 1832 be am/d i8 heredy
stayed:

A UG SUlRT DoTH FUBTHFR ORDER THAT THIS ORDER be
punctually observed and carried into execution by all ¢oncerned,

WITNESS ¢th2 Hoa'®le Shri Manepzlli Herayanacao
Venkatechaliah, Chief Justice of India, at the Supreme Curt,

New Delhi, this the 15th day of April, 1994,

sdf —

(VIJAY LAXMI KAPWR)
DEPUTY_REGISTRAR
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N). W _OF 1994,

Union of Indcla “
vmpresented -by ﬂmé :
Secretary, |
Ministzv of 'Railways,
Rat, 1way Bhavan, ' )
New Delhi,
c‘nai_man.,
Rglluay Board,
Rall mawan,
New Delhi.

Unicn of Indi’g
‘thraich General Manacer
Scuthem Raihlay. .
Park 'lbwn.

Mad TaSe -

’lhe m\rlsj.onal mpe::lmendemt
Southern Railway.-
Il.visional offlce,
Pal_-c_hat.

VERSUS

M.Blias aren ﬁaj. :
son of s, ﬁa'ﬁaGQSS.
Retired 'A' Spectal Driver,
SeNo. T 37032, BD 196 &, -
Bal lwav ‘:pmv .?.,0;‘ noag.ssé 002,

L ] ..'. 2. .

-

®eesce .Petlﬁ.cnerso
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6.

L 1N

&lEASa.bpa ‘Govindan, | |
, -Son of C.QﬁMaH)aln. Retd.red.;

Sunter, SMNo.p 3631,

414 A'kauway Colony p,0.,

Srode.2,

§/0 KoMarla Louts,

Retired., Qiard 'a' Spedt al,
s; Nb, | 12115.‘\' Amaduzral Street,
Nadar, Brode.630 002,

K;mﬁmsamy, Son of Kolandai,
Gou‘hﬁe'r. Retiredi, @ard ‘P'.
SNoJ1211, 12 Ramamoorthy .
Street, Kol lampalayam,
Brode.639 002,

Kesundaresan,

Son of N.Kalvanasundara Mi@ali arx,
D ver *'A' Grade, S&o. P 2816,
No. 4’8; tenin Street, ’
Brode Railwav Colony post,
Brode.2, _—

KIR, ’La_llshmanan;‘
s/o M.Re'x cjaSatny Kanarz,
Retd red,, Driver 'a’ Spect al,
Staff No, P 4467, North Bda Street,
Hheama Naaar, v'nmchiramélly.
PIN. 620 001, |

‘.Q.?




8.

9.

10.

7e a K.SJbta\'\aniaﬂo

son of _s.dehnasamir. Retired.,
Driver 'A' Speclal Grade,
Sdo. P,1788, 48, Lenin Street;
Rat lway Colony Post,

. Brode.638 00 2.

R.Gethuram an,

son of S.Krishnasamv, RetdireG.,

pr ver * a* Spedal.

SNo.p 2888, Ilamathi Illam,
106, Hharathd Palavam,

. Mwlappala:'am PLoes

Brode~2.

M.Chinmappan, |

son of é;}‘bdldﬁn. Retlred.,
o esel Snm f.er. |
S.No. P 7785, 7/8,

Rai lwav Colony,
srode-2.

M.Marappai s

son of MMathan, Retired,

.o -Driver *a'-Spedalyt : . ..

S. No. P 3779, 107,
Kemalacam, ‘Bara'_ﬁ“.-' ?alayan
street, Milapalayan PuOa
Brode-2. |

;;0'4
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G.Sgnuel, son of Gnanamuth,
Retired., Driver 'A'
special, S.No.P 8224,

© 403.c, Rellway Colonye

' Szode.é. |

A« Lingapoan, son of S.Gyvavée,
Retired., '2a' Special,

Driver, SNo. P 1714, 19,
Kothukaran Street,

Kollgupal ayam, Eﬂﬁda.z. -

' TeS» Sﬁ.ni Vasan,

son of R.Swaminathan,

Retired..' priver 'A' Special

Se No. P 4339, 34S.),

Rallway Quarters, Rallway Colony,
S1oda.638 00 2.

B. Namasivayam, son of MN (Balanandam,
Ret red., Driver 'A*' Speclal,

S« Noe. P 5511, L 618,

Housing Unit, Perfar Naaar
Brode.629 001, Tami lnadu.
AVK.M.mnirvaj. son of K,Mmnusamy, '
Retired., Dlesel assistant,
S. Noe PD 10212,

- Manickkavasa T Street,

sastrd Nagar, Rallway Colony PO,

- ‘00006
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17,

- 18,

19,

21,

L.anthoni. ‘SwamYo"f |

| gz.) 5:33 |

" sen of Lm:du Swamy Plllai.

S. No. B 1419. 41/1\

Raf lway Colony,
Srode.630 002,
M.Boopathy; ém,éf'u.p.nooke. |
Gounder, Reﬂred.." Drlver
'B' Grade SiNo. B 9478,

17/F, 014 Railw:a" Colmy.
Brode. 2,

VeBalaraman, son of ve\kkataswanv
Nalrau, Retlred. Dr.lver'B'
Grade, sNo., P 94,
Ral lway Colony, Brode.z.

P.Ran daswamy, son of Perumal Na:ldu. _
Ret red, nl:iver 'B' Grade,
Se No. V 223, No, 17/8
Nanasj.vavam stzweet. Brode.2,
SePaul, son of Swami Nathan.,
Retired, mxiver 'pr Grade,
S. No. P.9513. Door 414/D,

&'ode-z. ‘
(Ansing out of O, No.55/93) .
.dehnan Nalr, _
Son of Kunchu Nait."Retited.. "
Driver, *A' Special,
SHNo. P 6444, SdShildl'la
P.0.0lavakkbt.

ceeee’

e —
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24, V.Sreedharan Nalr,
7 '501'\ of P .R.Kd Sh‘na Pi llai »
Retd red, Guard *»' Spectal,

.Se No.lsnz. Turmathal,
Aymanam P& e, Kottayam.

' 4 23, ;Ao Radan. son of ?oSoAmi.
: ? Retd red mard '*A' Special B

SNo. 16144. ‘Hous e Np +66/508,
*Reshmi ® Neat P,A. blony,
Cochin.18,
24,  Colutty Ngaravanan,
 Son of V,CNaravana n Nalr,
Rei:lred.. GAa_:::§ A Special,
S. No, 7625, thembra House,
s'voranur -675 121
: 25,  P.K,Yoshy, son of P,K.Koshy,
| Retd red Quard, SNo.15D5,
Vazhakalavil, Gngadika 1‘:?:0:
thenganmur, Pin. 689 1224
26, | KL, Kadan,
son of K,P.Lonappan,
Retdred Quard. ‘A’ spedal
Se No.1521§, "f}'xar\oini "
. W & school R,

PO [JParappur, V!.a -fh':ld'mlr.

0.00008
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27,

28,

. 29,

30,

31,

.Ramakx:ishnan Memhia:l
S/ i tran Bxattathir:lpao.
| Retireo. Quard * 5
SeNo. 14044, "Karthd ka, "
VX .Satojant, R
‘Wo Late A;Ré} Gan, .R'etlred.
Driver 'a' spedal
SNo.p 4367, sree"aaﬂgam.' | |
Pump mofrie Road, |
0 lavakkot . 678 0032,
P.MI.Ranadiandran. ‘
Son of c.s.Mannadiat. Retired-.
Qard ¢a', s, No.15210.
Pani kkath House, ' ‘
Kalla'xgme. Palchat. 678 506.
V-Maﬁbavanc _ _
s/o Valudxami. Retd req,
Dr.ver *a' spedial
Se Noo. P, 2193, _
Pallath House, .

m thu paramba. sdathara P .0 .

Palchat, pm 678 611,
KoM, Kunhimoharrmed.
S/o K_.Fbﬁdee'x Koya,

Ret!red. Qzérd ‘e,

' Se N0 6633, d'xemdath HouSe.

thtamassenr. AIWaVa.. 682 D6,
(Arisj.na out of O4A, No.54/93)

Sese s 09
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35

36,

;.S/o V.Sﬂ.l:ha N Icker.

——— . -——-——-—--——~,
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coe 16
Re. Narsyanan, son of BeRajaram,
Retd red Driver Goods,
SNo D 19%5, 10,
Jeevanatham Street,
Poonthural Road, Erode-2e
Cilumarasamy, son of d'titmappa
Gmnder. Retd red., oriver
'R, S.No.P 4206, DNO .86,
sholap Pruvac, ZSJlt't‘xanr_'a__ Puram,
‘Fode-2. .
TeSe Ramamoorﬁ'ry,, ;
son of T. .smdamj alu.
Retlred., D ver 'A' Specdal,
S.No. P 3540, 15, Sundaram
Street, Erode-2.
A apdul J affar,
| son of Abdul Kader, Retred,

b ver, . Goods, SNop.V 44,

_235 Ralvmasm‘f Tam Street,
Smﬂe.. 638 002.

Se mcamuthu.

. ',f.mw

o &aﬁﬁed.. mdver “8‘

sfo. B 1365, DxO, 411 0.

-— -

. .;.a,uway Clony, PiOss

- RT0Ga.

..iO..lo.
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3w Vsqeltara“ .s/o vanainn
Reﬁred. Dx:tver 'A' |
“ Speclala
,Moolapalavan Peq,, Bode,
38‘ .Chinnpa!yan,
S/o Amuman. Retl red..
gmnter ‘8‘

eoiony. v.o. C.«vltreet‘
kollampalayam. Emde.

40,

R.ﬂtlaoarajanp

S/0 RamaSwany. Retd reg,, .

Qarg ta e . SNo, 14332,

'Rlanagapattalai karar Lane.
poonthum Ro_q,

Dxi ver o\ ';.No. P 9156

No, 331 A, Rallway Cblonv
Rﬂbde.

';doll'

Sd‘lo. P 3542. 'Pelemone Naoar
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.45.

- \.T

(arising out of o::»: Mo, 55/9%)
Py,ubramanian, S/o R.Palard,
Rotired Qu,rd *at,

staff Mo, 7448, 112
- Vinayager Koil Strest,
~ Satrl Namar, Brode . 638 Q0 1.

SeKan nimu thu,

S/o! &zbba The?at... Retd red,,

Qard 'a' sNo. 16066,
Smﬁémal Nlam, 18,
KIII, Nanjappra Leppout,
fulur, Colmbatore ~ 641 402:

Romanna Pillad,
S/o Rangaswany Pillad,
Retd red,, “ard,

- SNi, 15271, 20 Norther “ninne

Mar gnnan Koil Stre t,
Kamungalpalavam,
Perryar Mstrict.

¢

Voﬁgd. 8/o Ven Katesaly
Retlred Guard, SeNo, 12563,

No, 1T, "Ther, Illam,*

Xurl karanpalaydn,
Mulapal,vam Post,

Bode w2y Porfyar ot strict,

0eeosl2




46,

volia']{‘i’.lﬁ':dlaft. S/O S Vadl.velu
Retl red Qarg, s.o, 13756,
°B harathipalawn Strect,

Kud Karan Palayam, _
Mulapa;ayan Post, Bwda.2,
" i’eriyar D.lstzi'et.u

41, -u'v.x.ﬁmnmugaas‘mdaran.
§/0 K,.s .Kamopanas:my. ,
Rcﬂtedob qPec!l.al Gr.de Qlard.
‘ SNo. J’/'I‘ 35, 194. E,
Rallway olonv. Near Rst Ywayj
Coleny Post Ofﬂ.cq Brode,

48, .K. Um'd. Nair
S/o K.Reman Nait. .
Retl.red.. Asdstant qurd.

Se No, 190?, wnt.du.rv Stre-t,
. Srode.

49, R.Lal@'lmanan. $/o Ramaswamv
g Retf reg 'A' 8pec1 1 Cizard. o
:1 ~.r‘b. 72]9. ‘D NO. 193. Co T T

'Sastd ”Nauar. Sadavanpalayam.
%aCL Emde..Z.

0. Visusnyaposhy
| s/0 G.‘B.s.WaSan. Red..cc..
QuaTE, “SaNo; e 14101.
% Kamuppongmwany Kotl n Strcet,
1 . Sugmpa Yoad, Bmaa. 638 t09.'
| | PedVa.y Qstdct. |
i | | 0o 13
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52,

53,

54,

- 1k -

RyVecraradavan,

/o V,Rama Iyer, Retd red -
Qard, sXNo, 15231, No, D,

Tevumanavar Strest,

Pundiral Foad, Hroda. 638 002,

KeRamall ngam,

S/0 V.Kendasamy, Retdred.,
bz:lvér ' ;;‘,‘ sdNo, P 100 SZ -
Door No, 16, East Pﬁattakarr,g:
Str;e,ei:. Emde.. 638 Q) 2.

(A slng cut of 0, A No, 56/%%

G.R.ﬁaﬂﬂei Raj.» '

$/0 W.Mmandhan Fillal, - ool

Retd reg, Driver *a' speclal,
SNo, P 2836, 23 a,
Paichayat Union Street,
4Mathope. Podamr,
Coimbatore 23,

K.,Kader 214,
Yo Kader Batchan Ret red,
Driver 'a' Spedtal,
SNo, P 3726, "% Main Road,
Pondamir w23, Tamilnzdu,
C vee 14
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59,

i . 554

N Marimathu,  s/o Manj app, :
Gounder, Rett redi, Drver ¢l .‘

SENo, 1875, 96/11 Artht Illam,
Vellilore Road. "odanur -23,
Tailnaan, -

siVeli swaiﬁv" P11,
/o AsSenkafall acam Pi 1144,

"_,,Retireo m:lver. il Q.No. 6417.

D, NOa “'60. qelVap.l ram.
Nor& Pemr. Main %a&
Coimbatore. 641 0 26,

K RangaswamV. _

‘=/o Kuppzswamy Naidu.
Reti red., Dxive;. A'
Special, s, No, p 9464,
DNo, 24, Matn Road,

- Podanur «23, Tamil Nadu,

.ﬁhameo Snel:l ff.

O S/o A.Kader Batcha. ”"Reu red.,

Drlva At qped. al.

- SdNo, p 4341. Main Roag,
: Podamr..23, _Tamil Naau,

N anJ aPpa N Ei d-l.
S/o VenkettaswanV. Nai A, |
Retred D ver Bt : oo seo 15
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3 2..

s, P '4498. Baj anal Kovil»

:Street;. poaamr 3 Ty

'1\8“11 Nadl. i B
(m s!.ng but of 0,5, Nog sm&

s/o Knmpoanna ?ounder,
Redred. i ver A‘
sNo. 4383. No., S,O,
Vllangatmr. Kdachanalhto
Bmde.m.,

M, Pa],artlappafh S
'S/ Marappa Gouhder,

.Retlreé.; VI_ Piréiaarx ’B".-

SeMoo P 4382, o

Vellal Kattur,

Kadécl'xaria Nur ?:0:. :

Tdnchendr Taluk,

Mo chenappan.

-«

Redrecb shuntex. R T

S No‘.’ 9454. mmpalayam.
Pallipalayams B mda-6,

e o

A.Palaniappan. 24 o :
§/0 Aththapoa ,&mer, D :
'Retd rede, S'mrixte,r.,

Se No, P 7465 Mo, 04 a  eesl6

o




Velankahoor.
Kadachanallur. Emde.. 1o

64, p ‘itmsanv.' |
' S/o Palaniappa G.ounder. .
| Ret:l.red Dz:lver 'A'
B S.No, P 7160. No. 104.
L4G,G, s Se ®lony, ) |
&al_lanpalaggm,_ Emdan2,
65, R;Matasatniv
</o Ramasany Gounder.
Retirea., '%‘mnter I.-om.
S.No, P 6315.
vaindanOalaVam.
.l*lampalavam P-Ou
V!.a.. Smde.

66, G.sanuel mral Samy,

o S/o Chanadll‘aio

" Retd reg, Dﬁ.ver ‘a0,

| ém.ﬂ siNo, P 3107, 32

h Upstair 4!'11 Cmss Ihaoo L |
Paranasf.vamra'n, Loloudl -.681 601. :

67.  V.Sanodan, .
| S/o :Velé?ba'%imdero |
Retlred,, shunter/Loco,
SeNo. P 3510, “‘&iank;tmr.

'»o-o ° o' 1-7
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68,

i Te L1p-

Do, 54, Pulapalavar P.os,
Kadachahur ( Vllage) §

6N achimuthu

$/0 Chellipps Goun dst)
Retirddi; &hunter,

S, No. p. 4384, " Poclapalayan Post-

adad'\ana]-]ur. Paupala"?m’
Broda.6,

T. S, ‘alimod deen,

Sfo T,7.éirfu adln,

Retreds; Driver "¢, -~ -
P, ‘o) 5 3260,

47, v J gﬂrﬁdun Street,
“ast:l Na%r.

Néér m'l‘ﬂa?' ed&ony,

8 mda.2,

(arlng out of 0.2,No, 58/93,

VN Ramankutty Naix,
S/0 VNarayan, Nalr,

Rett red., Drver '2',
sdo, P 2310, Pushosl,ys,
HiNo, 7/53t) Colleae Read,
Palchat, Pin 678 001,

ceeo 18
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V3 Mahadevan,

s/o VoR.NataYaﬂa Iyer. .

~ Retdreq, Qard 'a'. spl.. .
; :sms‘; 10422, No, 1/780. T
vlaya. Sl.nqle Stract,
014 Kylpathy POas

Kalpathy, Palghat. 687 003,

C.thathy, /0 ‘Ai.ipo‘oov'
Re‘iilred.'. Dﬁ.vér A B8,
8. No, ® 527
Kagin gge House,

Mamthe Toad, Palchat.

A.Md’lnan. -
S/o A.Arumu chan, Rotd red,
Dd.ver ‘B sNo, P 9449.
Cungath House, Kavi 1pad,

P.Q.. Pal?’uat—l7.

_.ﬁ;mréran‘ Nalz,

s/o - Sankara Memn.
Retl red, Asst. G.iat_'d.

s.No'.f 15394, Pa;,a'ldcott House,

m@ur ‘_’13. ﬂpﬁﬂ’:.
Pal ks 670 616,

.® o.oo.o'oo I’
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17,

p.Gévindam ‘
S/0 ?.Sankars .Mq:onx.
Retlred,, Qard -.'B.',
- Sy Ng, 024, srvaloam,
HNo, M.9/33, Ind'lra; Nager, )
Kallapully, Palchat.5,

‘RN aravanan, L

$/0 Raman Retd red,, .
S.No, No, P 5847,
Ghadar ks M1ayam,

Drdver ',

. mraﬂbm. . :':.—-;_'_v;-.t-:..t.n... o~

Kadukkankunngm,
Palchat .. 678 005,

NeVelukitty, - |
/0 Naraya asvany, .
Retix:_eo, p_rl.ver ’B‘
sNo, PIT 10113.
Nﬂbalaparamhl
Near Madrassa,

Kavi1pag, Pal d’lat—li

T, Ve, Ayaudmah.

S/o 'lheethy. Retd recys
Qard 'c'. SNo, 16223, o
Bevl Sadan, Pottykulam,

Kaﬁlpgd ?;0.. ® Palq_ilat.' ."Qb‘g,:.z)



Yy

RN T v.umanath»n. T
s Huhhanan, aeured.. N
B %nter, v
Sao, P 5184,
Vauankgq._

Palchate 17,

80, | VeVasu, s/o Veleyuqh«n.

- Retl reg, D:iver ‘A'
S.No, .pv3164.\mandrasoudhan.
'banrdssery. Palchat, '

8. vMathoven, |
| /o Velawchan, ;
* Retlred,, Driver's,
SoNQ.VP 9436, RaMandre, g

i

Sada.m. Malapdran. B .
Davakiot, Pin 679 00g, — - -

«  TVoVelayudhon,
S/o ?, Vezran, Retd el
Qard 'B', sNo, esos,
Turakad House, P,.,,
.Pomng)ttulud.SSip o
" Paldat,

83,  V.srvarman Naf r,
§/0 K.Keshvan Nair,
R et:l:ed,', Qarg '75:'.'
« No, 685 82, _2/2, _
InStmme"l‘aticn Toin ?r_l_pM
?0., Kanj M>de west,
Paldhat, ceee2l




85,

_SeVeurars d’xav«n. .

87,

S/op. Singaram. Retdred.,
Quard 'A‘a SNo. 14522,
HiNo, Ha2, ‘Houslng Unlt,
Karanadai_ Rx04G, -
Mattupalayahs .
Pin . 641 P Tt Nam.'

M..Nara*.'anan Nalr,

S/o Thavitta Iyer,

Retd red,; mesel Asst.
sNo, P 9444,

M ull aMkara House,
Pudippofl Varah Pydas
Paldhat 678 ‘733,

KK abramanda Tver, - -~ -
/6 Kes,Milhna Iver,
Retiredi, Qiard €',
sNo,. 1049, No. 3/126,
L N Puran Villam.
Paldate ©

R me o
E:...u.h.f:..- " i

-Balalﬁdsh!‘\am N
_s/p, S.Ukkanda wad e,
Rettres,, Mall Glard
SNo. 14067, Harl vas,
Kaiié.lulézgara'.“ A .
Palakkad ~ 670 009, 0ot 22

e
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.TdA'.mﬂaram e

g son of ToA. Apmkuttan;

' Retireo. Driver 'at, :
‘Sdo, P 9436 | |
'!hothzan cel House. bdalémfalﬁ. ;
P.OoolaVakat. ‘ -
Palatn,

8% RiParamastva Menon,

[ © Son of Mat.ranan Henin,
| | Re&.red, -Ixi vert at Spl
- - No.p 4684, |

|

B  ehivasiLim Madetht 1 House,
EE | Venakara po.
| 4 Noorant, Palchatd,
E 0. P.Mankary,

son of s.Ponnan. Retd reg,
1 ‘ Dri ver 'A' spl., |
| 1 o Se NooP 2760, 26N
{ Behi-nd'Ram Theatre,
} o - po *SuTAmaN galam,

1 | Saleem..636 005,
4 7 7 % ARamakdshnan,

- Son of aph,” Red red,,
Qard A.A‘ spl, ,

S« N0 4680 6,.

! Ranatldle:ath House,
19/360, west Vekkara,
| o Palchat.678 001,

9.0.23
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C.G:palak:ishnal Naly,
eon 6f VMahaden Naif,

Retd red, Driver 12t 5plye

‘Sﬁo.? 6440,

thanukaro Xelsma M avass )

B0 JKennadl; Paldrats .

“Biaeie o1, (adelng et of OrNo UM
03,  Bismrirafahs T
‘son of ? K 8indaral aliry
Retireds, Driver *a*
special, S0P 2327,
‘ . . 23/¥Mnayakarkoil street,
.‘  Nadamedi, Brode-638 002,

.
i
‘1
p
|
) 3
]
v ]
‘_1
b
i
(N
|

B N e

L S e e o B

94, KoPanduranaah
saon of M.igsﬁ\url Naldu,
Retiredss Driver 'A' SPlge . - o
SeNoeP 2902, 1774,
ammamandapan Road,.

=S = -~ I Pl =D .o

4 S rangMe62) 006,
s, ® .G, Vodrasamy,

PR LA e S

sn of Govindasamy Plllatl V,,
% -. T ) i Ret‘l rabe Am"iver ' A’ » ,L
| S. 'NOQP 184]. 48/2.~ o ' | ) !

i‘f T | s;bbai;ir stucet,

-2 o ook

. 8ah gliamdag; My
1 T rughl 620 001..
%6, v.sl'"man..‘
sor of Valddurl, Retired.,
Drver 'a°, SNoe® 1775, -
Do, . Jeavanda street, b
{ T xnd. ) f0ad, Brode~2e- | ’ i
| T Y

o ey s e
o,




1w asy

97, Vallalar Street,

oA e LT

L . Municipal colony Road,
. : sroded, |

980 Ao ArO]d.aSamy,

| son of J.Arulanandam,.
Retired, Guard 'a',
f | S.No. 6253, 12,
“ | . Mai‘_aj'af Street,
| Nadar Meda, :
. | | Nadar Rea,
40 . navaker Kil,
_[ ‘ : Bmde~2. |
99,  M.Rengssany,
; son of C.Munfan,
| Retreds;
] DX:lVer A spl..A )

SNo, p'xr 10449, 21

R IS

Peddea. ol

' GOlde'i qtreet.
'lhangavll al‘las Munisanv Road,
Tharanapir 626 702,

Yeeve 25
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100 .

KMumasgny Naidu,

S/o CKrlshasa.y | | %i
- Natdy, - o | o

102, |

102,

103,

Retired.. pd ver 'G.
MG. 'B‘. Se No.' P 6189,'

D 5, Kali.yanna Oamder Thottam, -

Pwmdurai lbad. : - R
Erode.

P.Da'tiei JaYyaraj .'
"son of Pal Pillay,

Retired., .

Driver 'B', S.No. P 6441
'No., 400 B RallwaV 6ol.my.
Brode, -‘ |
A..Mani'ckam-

son of M.namuthu Nalcker,
Retd red.: D:lver ' Spl..

Se NoO P 2901. 22/26,

c:ninnaa Maﬂ<Man Koll Street,

Karnunaal b3 -L.aVam. Erode-2e

RPN d. an Vi T

son of Rara . Gounder, l
Rett red,, huniern 5
Se No, P 7454, De N0 o3/68,

Rajaji Nagar, Cavery ReSePu0 o
Fode.683 007« “ x
| (arcina ort of OWAe N.n.GO of 1993), r
. ....RESPONWDEN Ts, i
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SUPREME COURT

ORATX CIVIL APPELLATE JURISDICTION

SPECIAL LEAVE PETITION(CIVIL) NOS,6182-E9 OF 1994

VWITH
No. of 199

INTERLCCUTORY APPLICATION NOS,1-8
!Appﬁcattons for ex-parte staye)

~ Union of India & Ors,

Appeliant
Petitioner

Versus -

M.Blias Aron Raj & Ors,
Respondent &

' ORDER DIRECTING ISSUE OF SHOW CAUSE NOTICE AND

GRANTING AD~INTERIMq/EX=-PARTE STAY

Dated this the 15th dey of April, 1994

Dated the .
Engrossed by ~&run/= SHRI  C,¥,Subba Rao
Examined by Advocate on Record for the Petitioners,
Compared with SHRI
No. of folios i Advocate on Record for
3
R



| I From: - 2704-11/95/1IV=-4,
: “ The Aseistant Registrar . o
n e b ~ ~ L , . 0y =) P K
F Supreme Court of Indie, %QPREME COURT OF INDIA &
3 New Delhi. o NEW DELHI.
e e N ~ R : 25,1024
| Rated: T2
| To: _
| SULCTRl LoiVE TATATIu (oI VIL) NCs.6182-82 ¢ 1004
N
LETIALOCUTCLY AFTLIC ALY
(roplications for ex-nalte
| ‘Union oi India & Cre, ' A .oletiticnere,
-Vercue-
MeSlias aren faj & Cre, ¢ AEEDONGENTE,
Sir,
1 am directed to forward herewith for .your information ;
, - A Oricer .
and necessary action a certified copy of the o o eemna
of this Court dated 1”%'Ti“a‘rr-,wpassed in the metter
| above-mentioned.
:] ~ .
‘ Yorws—foithfully
i ‘. e n
y - e e
Ho¥ SIS
' ASSISTANT REGISIRAR
I
i
f . afun/- ,




